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FOREWORD 

The All-India Rural Credit Survey was conducted in 1951-2 by the Committee 
of Direction appointed by the Reserve Bank of India. The investigation extended 
over nearly 1,30,000 families resident in 600 villages and the various types of credit 
agencies in 75 selected districts spread all over the country. The data collected 
covered all important aspects of the working of the system of rural credit in the 75 
districts. The detailed study of the material in all its aspects has been completed 
and the Report of the Committee has been published in three volumes, namely, 
Volume I, the Survey Report, containing discussions on the results of the Survey, 
Volume II, the General Report, containing the recommendations of the Committee 
and Volume III, the Technical Report, containing a description of the technique of 
the Survey and the various statistical statements prepared from the data. In order 
to obtain integrated pictures of the working of the rural credit machinery under 
different local types of economies and to provide a basis for preparation of the All­
India Report, preliminary monographs were prepared on each of the 75 selected 
districts. A few of these are being selected for revision and publication. 

2. Each district monograph can broadly be divided into three parts. The first 
part describes the main features of the agricultural economy of the district as well 
as of the villages selected for investigation and provides the necessary background for 
the study of rural credit. The second part is mainly devoted to an analysis of the 
'demand' aspect of rural credit. The third part gives a detailed description and 
assessment of the working of the rural credit organization. Although the treatment 
of subject-matter is generally on the lines of the All-India Report, the monographs 
attempt to focus attention on special problems in the districts, besides presenting a 
review of the detailed economic and credit pattern of the district. The monographs 
may, therefore, provide some assistance in formulation and adaptation of agricultural 
credit policy with reference to different types of economic conditions and in devising 
measures for dealing with problems of special importance to particular agricultural 
tracts. 

3. The data presented in each district monograph are based on field investi­
gation in eight villages selected by adopting the stratified random sampling method. 
All the families in each of these villages were covered by a general schedule and this 
was supplemented by an intensive enquiry confined to a small sub-sample of fifteen 
cultivating families in each of the selected villages, making a total of 120 cultivating 
families for the district. The district data presented in the monographs mean, for 
all purposes for which the data were collected, the data for the villages in the sample. 
It is, of course, not the raw data for all the eight villages but the data for the eight 
villages weighted in a particular way. Districts in India are usually rather large 
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FOREWORD 

in area and are populous. In most of them physical and crop conditions differ 
materially from one part to another. The number of villages in the sample was not 
large and a further limitation was imposed by one-half of the sample being confined 
to villages with co-operative credit societies. The result has often been that all 
parts of the district have not necessarily been adequately represented in the sample 
and the total picture presented by the weighted village data for the district may not 
accord with the average picture for the whole district. It may thus happen that the 
picture presented for the district by the village data does not correspond, in particular 
cases, to the general conception of conditions in the district or to the average figures. 
The fact remains, however, that they represent conditions in at least some parts of 
the district. Since the main objective was to study conditions not necessarily of 
whole areas identified with administrative units or districts bearing particular names, 
but with samples of varying conditions throughout the country, the different district 
pictures presented have full validity and considerable value for the study of different 
conditions in agricultural credit. 

4. A draft monograph on Bhatinda district was prepared by Shri A. N. Vij of 
the Reserve Bank of India, who was the Regional Controller in charge of the field 
investigations in this district. The monograph was edited for publication by 
Shri J. B. Gupta of the Department of Statistics. The responsibility for the views 
expressed is that of the author and not of the Reserve Bank of India. 

Reserve Bank of India, 
Central Office, 
BOMBAY. 

May 13, 1959. 

v 

B. K. MADAN, 
Principal Adviser 

to the Reserve Bank of India. 



CONTENTS 
Page 

CHAPTER l. General features of the district 1 

l.1 General 1 

l.2 Physical feat.ures 2 

l.3 Land use 2 

l.3.1 Land utilization 2 
l.3.2 Source of irrigation and water supply 2 
1.3.3 Pattern of crop distribution 2 
l.3.4 Crop seasons 3 

l.4 Agriculture and animal husbandry 3 
l.4.1 Occupational distribution 3 
1.4.2 Demographic conditions 4 
1.4.3 Migration 4 
l.4.4 Animal husbandry 4 
l.4.5 Size of holdings 5 

l.5 Industries and trade 6 
l.5.1 Small and large-scale industries 6 
l.5.2 Marketing centres .. 6 

l.6 Transport and communication 7 

l.7 Tenure 7 

l.8 Methods and coverage of the Survey 8 

CHAPTER 2. Selected villages and households 11 

2.1 Selected villages 11 

2.2 Cultivated holdings .. 11 
2.2.1 Size of cultivated holdings 11 

2.2.2 Pattern of distribution of cultivated holdings 12 
2.2.3 Cultivators owning plough cattle 14 

2.3 Gross produce and cash receipts 14 

2.4 Composition of assets 15 

CHAPTER 3. Inde btec1 ness 17 

3.1 Extent of indebtedness 17 
3.l.1 Frequency distribution according to size of debt 17 

Vll 



CONTBNTS 

3.1.2 Proportion of indebted families' .. 
3.1.3 Debt per family 
3.1.4 Debt per indebted family 
3.1.5 Debt in the different family groups in relation 

to total debt 

3.2 Incidence of debt 
3.2.1 Debt in relation to size of cultivated holdings .. 
3.2.2 Debt in relation to assets, gross produce a.nd cash 

receipts 

3.3 Growth of debt 
3.3.1 Absolute growth of debt 
3.3.2 Percentage growth of debt 

3.4 Nature and composition of debt .. 
3.4.1 Purpose of debt 
3.4.2 Debt according to security 
3.4.3 Duration of debt .. 
3.4.5 Debt in relation to principal and interest 

CHAPTER 4. Borrowings .. 

4.1 Extent of borrowings 
4. I . I Proportion of borrowing families .. 
4. I .2 Borrowings per family 
4.1 .3 Borrowings per borrowing family 
4. I .4 Share in the total borrowings 

Page 
18 
18 
19 

20 

20 
20 

21 

22 
22 
23 

24 
24 
25 
25 
26 

28 

28 
28 
29 
30 
30 

4.2 Borrowings in relation to income and expenditure 31 
4.2. I Size of borrowings according to the intensive 

enquiry 31 
4.2.2 Borrowings in relation to level of expenditure . . 32 
4.2.3 Incidence of borrowings 

4.3 Purpose of borrowings 

4.4 Credit requirements 

4.5 Nature of borrowings 

4.5.1 Borrowings according to security offered 
4.5.2 Borrowings according to purpose-duration 
4.5.3 Borrowings according to rate of interest 

4.6 Grain loans borrowed during the year 

Vlll 

33 

34 

36 

38 

38 
38 
39 

40 



CONTENTS 

CHAPTER 5. Repayments 

5.1 Proportion of repaying families 

Page 

41 

41 

5.2 Extent of repayments 42 

5.2.1 Repayments per family and per reporting 
family 42 

5.2.2 Repayments in relation to borrowings 43 

5.2.3 Repayments in relation to debt plus repay-
ments 43 

5.3 Source of finance for repayments 

CHAPTER 6.· Family expenditure 

6. 1 Extent of family expenditure on recorded items 

6 . 2 Source of finance 

43 

45 

45 

48 

6.3 Borrowings for different items of family expenditure 48 

CHAPTER 7. Capital expenditure 50 

7.1 Financial investment expenditure 

7.2 Financial assets and savings 

7.3 Capital expenditure in non-farm business 

7.4 Capital expenditure in agriculture 
7 . 4 . 1 Purchase of land 

7.4.2 Purchase of livestock 
7.4.3 'Other' capital expenditure in agriculture 

7.5 Investment--disinvestment:. 

50 

51 

51 

53 

53 
55 

58 

60 

CHAPTER 8. Current farm operations .. 66 

8.1 Farm expenses and farm receipts . . 66 
8.1.1 Value of gross produce, oosh receipts, total farm 

and cash farm expenses 66 
8.1. 2 Cash receipts 69 
8. 1 .3 Current farm expenses 

8. 2 Seasonality of farm expenditure and farm income 

8.3 Cultivation expenses of important crops .. 

IX 

69 

72 

74 



CONTENTS 

CHAPTER 9. Credit agencies 

9.1 Relative importance of various credit agencies in respect 

Page 

75 

of borrowings 75 

9.2 Relative importance of various credit agencies in respect 
of outstanding debt 76 

9.3 Relative importance of various credit agencies in respect 
of borrowings based on the intensive enquiry data 77 

9.4 Relative importance of various credit agencies in respect 
of outstanding debt based on the intensive enquiry data 79 

CHAPTER 10. Government finance 

10.1 Legal basis and administrative structure 

10 . 2 Extent of Government loans 

10 . 2 . 1 Government loans 

10 . 2 .2 Role of Government as a credit agency 

10.3 Loan operations 

CHAPTER 11. Co-operative finance 

80 

80 

81 

82 

82 

84 

85 

11 . 1 Structure of the Co-operative Movement in PEPSU 85 

11.2 Structure -of the Co-operative Movement in the district 86 

11.3 Working of the selected central institutions in the 
district 88 

11.3.1 Faridkot Central Co-operative Bank 89 

11.3.2 Mansa Co-operative Union 89 

11 . 4 Working of the selected primary agricultural credit 
societies in the district 89 

11 .4. 1 Financial position of the selected societies 89 

11 .4.2 Loan operations of the selected societies 91 

CHAPTER 12. Private credit agencies 

12.1 Legal structure 
12.1.1 Moneylenders 

12.1. 2 Indigenous bankers 
12. 1. 3 Commercial banks 
12 . 1. 4 Traders 

x 

92 

92 

92 
93 
93 
93 



CHAPTER 13. 

CONTENTS 

12.2 Data collected in the Survey relating to private credit 
agencies 

12.3 Relatives 

12.4 Landlords 

12.5 Village and urban moneylenders and indigenous 
bankers 

12.6 Agriculturist and professional moneylenders 

12.7 Cultivator as a lender 

12.8 Traders and commission agents 
12.9 Commercial banks .. 

Concluding remarks 

13.1 Debt, borrowings and repayments 

13.2 Expenditure and source of finance 

13.3 Investment-disinvestment 

13.4 Credit agencies 

13.5 Government finance 

13.6 Co-operative finance 

13.7 Private credit agencies 

Xl 

Page 

93 

94 

95 

96 

97 

99 

100 
100 

101 

101 

102 

102 

103 

103 

103 

103 



LIST OF TABLES 

Table No. 

1 .1 Area and population 

1 .2 Area sown and area irrigated 

1 .3 Crop distribution 

1.4 Population according to livelihood classes 

1.5 Number of livestock 

1.6 Distribution of holdings according to size 

1.7 Distribution of holdings above fifty acres 

1 .8 Period of the Survey 

2.1 Size of cultivated holdings 

2.2 Two patterns of size of cultivated holdings 

2.3 Share of cultivated holdings 

2.4 Distribution of cultivating families and cultivated holdings 

2 .5 Plough cattle 

2.6 Gross produce and cash receipts of the selected cultivators 

2.7 Composition of assets of the selected cultivators 

3.1 Distribution of families according to size of debt 

3.2 Proportion of indebted families in the sel~~ted villages 

3.3 Debt per family in the selected villages .. 

3.4 Debt of cultivators and non-cultivators in relation to total debt 

3.5 Average debt per acre of cultivated holdings and average debt per 
family in different deciles .. 

3.6 Incidence of debt in the upper and lower strata cultivators 

3.7 Absolute growth of debt in the selected villages 

3.8 Percentage growth of debt in the selected villages 

3.9 Indebtedness according to the General Schedule and the intensive 
enquiry schedule 

3.10 Outstanding debt per family classified according to purpose 

3.11 Outstanding debt per family classified according to security and 
duration 

3.12 Duration of outstanding debt of the selected cultivators 

3.13 Outstanding debt in relation to principal and interest 

Xlll 

Page 

1 

2 

3 

4 

5 

5 

6 

9 

12 

12 

13 

13 

14 

15 

16 

17 

18 

19 
20· 

20 

21 

22 

23 

24 

24 

25 

26 

26 



LIST OF TABLES 

Table No. Page 
4. 1 Proportion of borrowing families 28 
4.2 Borrowings per family 29 
4.3 Borrowings per borrowing family 30 
4.4 Share of different classes of cultivators in the total borrowings 31 

4 . 5 Size of borrowings 32 

4.6 Loans borrowed and fully repaid 32 

4.7 Total expenditure on items of capital investment and on major con-
sumption purposes and average borrowings per borrowing family 33 

4.8 Incidence of borrowings 33 

4.9 Borrowings for different purposes-Declared and utilized - All 
families 34 

4. 10 Borrowings for various purposes .. 35 

4.11 Purpose-wise classification of total borrowings of the selected culti-
vators 36 

4.12 Reported credit needs and capital expenditure incurred in agriculture.. 37 

4.13 Borrowings according to purpose-duration 39 

4.14 Borrowings of tbe selected cultivators classified according to rate 
of interest 39 

5.1 Proportion of repaying families among different groups of cultivators 41 

5.2 Proportion of repaying families among different villages -All 
families 42 

5.3 Extent of repayments among different groups of cultivators .. 42 

5.4 Extent of repayments among different villages - All families 43 

5.5 Source of finance for repayment of old debts 44 

6.1 Expenditure on specified items of family expenditure among different 
groups of cultivators 45 

6.2 Proportion of families reporting expenditure and expenditure per 
reporting family 46 

6. 3 Family expenditure in the selected villages - All families 47 

6.4 Source of finance for specified items of family expenditure 48 

6.5 Borrowings and family expenditure - Declared purposes and utilized 
purposes - All families 49 

7.1 Purchase of shares in co-operative societies, banks, etc. 51 

7.2 Capital expenditure in non-farm business among different groups of 
cultivators 52 

7.3 Capital expenditure in non-farm business in the selected villages-
All families 52 

XJV 



LIST OF TABLES 

Table No. 
7 .4 Purchase of land among different groups of cultivators .. 
7.5 Purchase and sale of land of cultivating families III the selected 

Page 
53 

villages 54 

7. 6 Net purchase (+) or sale (-) of land 55 

7.7 Purchase of livestock among different groups of cultivators 

7.8 Sale of livestock among different groups of cultivators 

7.9 Purchase and sale of livestock of cultivating families among the 

56 

57 

selected villages 57 

7.10 Net purchase (+) or sale (-) of livestock 58 

7.11 'Other' capital expenditure in agriculture on individual items - All 
families 58 

7.12 'Other' capital expenditure in agriculture on individual items among 
different groups of cultivators 59 

7.13 Proportion of 'other' capital expenditure in agriculture incurred by 
each class of cultivators to the total expenditure incurred by all culti-
vators 60 

7.14 Investment - disinvestment among different groups of cultivators 62 

7.15 Investment - disinvestment of cultivating families in the selected 
villages 63 

7.16 Investment - disinvestment among the selected cultivators 64 

8.1 Value of gross produce, total farm expenses, cash receipts and total 
cash farm expenses '. . 66 

8.2 Proportion of families, proportion of total area sown, size of cultivated 
holdings, value of gross produce, total farm expenses, cash receipts and 
total cash farm expenses for different gross produce groups 67 

8.3 Value of gross produce, total farm expenses, total cash receipts and 
total cash farm expenses in the selected villages. . 68 

8.4 Cash receipts from specified sources 69 

8.5 Current farm expenses on specified items 70 

8.6 Total disposals in kind at harvest 71 

8.7 Source of finance for cash farm expenditure 72 

8.8 Seasonality of farm expenditure and farm receipts 73 

8.9 Area sown per family, value of produce and farm expenses including 
disposals in kind at harvest for specified crops .. 74 

9.1 Borrowings classified according to credit agency 76 

9.2 Debt classified according to credit agency 77 

9.3 Borrowings of the selected cultivators classified according to purpose. . 78 

xv 



LIST OF TABLES 

Table No. Page 

9.4 Debt of the selected cultivators classified according to purpose 79 

10.1 Borrowings from and debt owed to Government by the different classes 
of cultivators, non-cultivators and all families 82 

10.2 Borrowings from Government classified according to purpose-
~fu~~ ~ 

10.3 Time-lag between the date of application and the date of disbursement 
of loans 84 

11.1 Financial position of central banks and banking unions in PEPSU 
during the year ending 30 June 1951 85 

11.2 Financial position of primary agricultural credit societies in PEPSU 
during the year ending 30 June 1951 86 

11.3 Primary co-operative institutions .. 87 

11.4 Financial position of primary co-operative societies 87 

11.5 Financial position and loan operations of working societies as on 30 
June 1951 90 

12.1 Borrowings from relatives .. 94 

12.2 Borrowings from relatives for different purposes 95 

12.3 Borrowings from landlords. . 96 

12.4 Borrowings from agriculturist and professional moneylenders . . 98 

12.5 Borrowings from agriculturist and professional moneylenders for 
different purposes 99 

The following symbols have been used in the tables: 

- to represent' nil' or a negligible figure . 

. . to indicate that the figure is not available. 

XVI 



... 

District Headquarters _____ .. ® 
Tahsil Boundanes _____ ----

Tahsl' Headquarters __ - - - 0 
ROllways __________ _ 

Roodsl ,..tolldl. ______ -
Conals ____________ "....",. 

VllloQes selecred for the Survey- • 
M01ke1lnQ Cenlres ______ • 

Centrol Co·operatlve Bonks __ • ~ 
Co·operatlve Unton _______ A 

-" .. .. 
'f .. 

BHATINDA DISTRICT 
.. .. ., 

.' Stlll8o'-__ .---, 
f': 

lohman J.ta SlfIth \ 

.-... ~ 

, 

( PEPSU I 

.. .. 



CHAPTER I 

GENERAL FEATURES OF THE DISTRICT 

1.1 GENERAL 

The Patiala and East Punjab States Union (popularly known as PEPSU),* of 
which district Bhatinda formed a part, was established on 20 August 1948 through 
the merger of the territories of eight Indian States, namely, Patiala, Kapurthala, 
Nabha, Jind, Faridkot, Malerkotla, Nalagarh and Kalsia. Administratively PEPSU 
comprised the eight districts, viz., Patiala, Sangrur, Fatehgarh, Barnala, Bhatinda, 
Kandaghat, Kapurthala and Mohindergarh. Geographically PEPSU was not one 
compact unit but was split up into five distinct blocks. The main block comprised 
the five districts of Patiala, Sangrur, Fatehgarh, Barnala and Bhatinda. The 
remaining four blocks, constituting the other three districts, lay completely apart 
from the main block as also from each other. Bhatinda district was situated on 
the north-west end of the main block, bounded on the north by Ferozepur district, 
on the west by Ferozepur and Hissar districts, on the south by Hissar district, i.e., 
by the East Punjab territory from three sides and on the east by Barnala and 
Sangrur districts of PEPSU. 

The district had its helldquarter at Faridkot and consisted of three tahsils, viz., 
Bhatinds, Faridkot and Mansa. According to the 1951 Census, the total ares of the 
district was 2,272 square .miles with a population of 666,809 giving a density of 
293 persons per square mile. Eighty-one per cent of the population was residing 
in rural areas. There were in all 12 towns and 573 villages in the district. The 
average population of a village was 944. The following table gives the area, the 
number of villages and towns and ,the population according to the 1951 Census, in 
different tahsils of Bhatinda district. 

TABLE I.I-AREA AND POPULATION 

Area in Number of Number of Rural 
Tahsil sq. miles villages towns population 

1 2 3 4 

1. Bhatinda ..•........... 846 182 6 193,440 
2. Faridkot .•............. 562 153 3 133,339 
3. Mansa ................. 864 238 3 214.294 

Total .•••................ 2,272 57] 12 5"1,07] 

L 

(Source: Distriel Censu8 Handbook. Bhatillda, 1951.) 

·PEPSU was merged with the Punjab in November 1956. 

Total 
population 

5 

244,245 
180,625 
241.939 

666,809 
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1.2 PHYSICAL FEATURES 

The district is notorious for its scorching heat and sand-storms which generally 
blow from April to September every year. The winter is cold and dry. In the 
matter of rainfall, the district is unfavourably situated; the rains are generally 
insufficient and mostly irregular. The average rainfall between 1940 and 1951 was 
14 inches at Bhatinda, 17 inches at Faridkot and 16 inches at Mansa. 

The district is an alluvial plain. The soil is partly arid alluvial and partly 
semi-arid alluvial. It is suited for growing food crops, viz., gram and wheat and 
the commercial crop cotton. 

Tahsil Faridkot can be divided in to two homogeneous geographical divisions, viz., 
Hathar and Utharh. Hathar consists of sandy soil whereas Utharh is composed of 
loam soil with sandy loam. Similarly, the soil of Bhatinda and Manse tahsils also 
comprises sand and sandy loam. The district taken as a whole falls into that agri­
cultural zone of the State which is served by perennial canals with great potentialities 
for the development of agriculture. Mter the inauguration of Bhakra Dam this 
agricultural zone will rightly claim to be granary of the State. 

I.] LAND USE 

1.].1 Land utilization 

According to the Indian Agricultural Statistics, 1949-50 revenue records existed 
for 1,480 thousand acres, of which 72·3 per cent was reported to be sown. Fifty-six 
per cent of the net area sown was under irrigation, which was carried out mostly 
l)y canals. The following table gives area sown and area irrigated in Bhatinda 
district. 

TABLE J.2-AREA SOWN AND AREA IRRIGATED 

Total area of the district (acres) ................................... . 

Total area sown (acres) ............................................... . 
Net area sown (acres) ................................................ . 
Net area sown as percentage of total area .............................. . 
Area sown more than once as percentage of net area sown ................ , 
Net area under irrigation (acres) ... ' .................................... . 
Net area under irrigation as percentage of net area sown ................. . 

(Source: Indian Agricultural Stati8tic~. 1949 .. 50.) 

1.].2 Source of irrigation and water supply 

1,480,000 

1,21B,ooo 
I,OiO,OOO 

72·3 
13·8 

699,000 
56·0 

Of the total net cultivated area of 10·70 lakh acres in the district, an area 
of 5·99 lakh acres was irrigated and the remaining was lIDirrigated. Thus, about 
half the cultivated area in this district depended on rainfall. Of the irrigated area, 
only a little over 1 per cent was irrigated by wells and the rest was irrigated by 
canals. 

I.].] Pattern of crop distribution 

The area under rabi and kharif crops in the district for the years 1948-9 to 
1950-1 is shown on page 3. 
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TABLE I.J-CROP DISTRIBUTION 

Crop 

Rabi crop 

1. Wheat ..................................... 
2. Barley ..................................... 
3. Gram ..................................... 
4. Rape and mustard .......................... 
5. Rabi pulses ................................. 

Kharifcrop 
1. Maize .................................... . 
2. Jowar .................................... . 
3. Bajra ..................................... . 
4. Sugar. cane ................................ . 
6. Cotton .................................... . 
6. M oong and moth ........................... . 
7. Other kharif crops ......................... . 

1948-9 

1 

187,317 
33,836 

330,362 
32,709 

431 

7,428 
2,790 

81,196 
6,625 

44,055 
11,614 
13,920 

(Source: Director of Land Records, PEPSU.) 

(Area in acres) 

19"9-50 

2 

232,569 
89,197 

386,245 
17,191 

558 

13,154 
1,375 

150,940 
5,277 

62,503 
8,715 

12,334 

1950-1 

3 

196,344 
60,177 

479,461 
44,789 

573 

5,693 
4.062 

165,716 
5,894 

57,907 
13,520 
10,864 

3 

-

It is, thus, seen that gram is the most important crop of the district followed 
by wheat, both of which are rabi crops. Bajra is an important khariJ crop. 
Among commercial crops rape, mustard and cotton are predominant. 

1.3.4 Crop seasons 

The two principal agricultural seasons of the district are the usual khariJ and 
rabi seasons. The main crops of the kharif season are bajra, cotton, sugar-cane, 
maize, jowar, moong and moth. The kharif season extends from May to the middle 
of October. The principal crops of the rabi season which extends from the middle 
of October to the middle of April are wheat, barley, gram and mustard seed. 

The various crop combinations pursued in the district are (1) wheat and gram, 
(2) barley and gram, (3) wheat and barley, (4) jowar and gowar, (5) ehari and moth, 
(6) sarson and wheat and (7) til and cotton. The practice of crop rotation in dry 
areas differs from that in canal irrigated areas. In the dry areas the most usual 
systems of crop rotation are (1) gram-moth-bajra-fallow, (2) gram-wheat-chqri­
fallow and (3) wheat-fallow-wheat. In the canal irrigated areas the pattern 
generally takes the form of (1) wheat-toria--cotton, (2) wheat--cotton-sugar-cane, 
(3) wheat--cotton-maize-senji-sugar-cane, (4) maize-senji-wheat, (5) maize­
barseem-wheat and (6) sugar-cane-maize as fodder-wheat.. 

1.4 AGRICULTURE AND ANIMAL H USBA .... DRY 

1.4.1 Occupational distribution 

According to the 1951 Census, 77· 4 per cent of the total population was agri­
cultural and the remaining 22· 6 per cent non-agricultural. In rural areas, however, 
90' 7 per cent of the population belonged to agricultural class. Persons engaged in 
production other than cultivation accounted for another 3·8 per cent. Persons 
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engaged in other activities like commerce, transport and miscellaneous services, 
f~rmed only 5· 5 per cent of the total rural population. The following table gives 
the number of persons according to livelihood classes in the rural and urban 
areas of the district. 

TABLE I.4-POPULATION ACCORDING TO LIVELIHOOD CLASSES 

Per- Per- Rural Per-
Rural centage Urban centage plus cent age 

Livelihood classes to total to total urban to total 

1 2 3 4 5 6 

Agricultural classes ...... 4,90,828 90·'7 25,]52 20·2 5,16,180 '7'7·4 
1. Cultivators of land 

wholly or mainly 
owned ........... 3,46,799 64·1 15,783 12·6 3,62,582 54·4 

2. Cultivators of land 
wholly or mainly 
unowned ......... 35,835 6·6 3,035 2·4 38,870 5·8 

3. Cultivating labou-
rers ............ , 92,038 ]7·0 4,458 3·5 96,496 14·5 

4. Non-cultivating 
owners of land .... 16,156 3·0 2,Oi6 1·7 18,232 2·7 

Non-agricultural 
classes ........... , .... 50,245 9·3 1,00,]84 '79·8 1,50,629 22·6 

1. Production other 
than cultivation ... 20,384 3·8 13.845 11·0 34.229 5·1 

2. Commerce ........ 13,297 2·5 41,209 32·8 54,506 8·2 
3. Transport ........ 3,684 0·7 20,755 16·5 24,439 3·7 
4. Other services and 

miscellaneous sour-
ces ...•.......... 12,880 2·4 24,575 19·5 37,455 5·6 

TotaL ...... 5,41,073 100·0 1,25,7]6 100·0 6,66,809 100·0 

(Source: Di8trict Cen8U8 Handbook, Bhatinda, 1951.) 

1.4.2 Demographic conditions 
Throughout the district, agriculture is mainly the concern of jat-sikhs. The 

aggarwals and arams work as traders. Apart from these two classes, jat-sikhs, 
who have retired from services and settled in the villages are also engaged in the 
business of advancing loans to the villagers mostly against the security of land. 
The agricultural community is strong, healthy and virile. 

1_4.] Migration 
As in the case of the East Punjab and other districts of PEPSU, a large number 

of Hindus and Sikhs poured into the district from Pakistan soon after the Partition. 
A number of Muslims left the district for Pakistan. It is reported that, there being 
no security of life, some well-to-do persons belonging to the trading class had 
left the villages to settle in towns. There is no seasonal inter-district or inter-tract 
migration of population in the district. 

1.4.4 Animal husbandry 
The number of livestock in Bhatinda district according to the Livestock Census 

of 1951 is given in the table 1.5 on page 5. 
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TABLE I.S-NUMBER OF LIVESTOCK 
(In thousands) 

Cattle... .. . . .. . . .. . . .. .. .... . ... ... . ... . ...... .. .. .. 225 
Buffaloes. . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . 154 
Sheep.. . .. ... . . . .. .. . . .. .. ... . .. ... . .. . . ... ... .. .. . . 62 
Goats. . . . . . . . . . . .. . . . . .. . . . . . . .. . . .. . ... .. . . .. .. .. . . 151 
Horses and ponies. • . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . 4 
Camels...................... ........................ 24 
Donkeys............................................ 7 
Mules............................................... 1 
Pigs................................................. 1 
Poultry............................................. 56 

Total.............................................. 685 

(Source: Livestock C'ensus Report, PEPSU.) 

The number of working bullocks per 1,000 acres of cultivated area in the district 
was 60. Camels are also used in the district for agricultural operations such as 
ploughing, irrigation by persian wheels, etc. Their number would work out to about 
17 per 1,000 cultivated acres. A camel generally performs the work of two bullocks. 
This would indicate that a pair of bullocks is available to plough about 21 acres 
of land in this district. The important breed of bullocks used for ploughing in the 
district is the Hariana breed which is rapidly replacing the indigenous breed. 

Since the district has a number of large sized holdings, cultivation by means of 
tractors is also on the increase. In 1951, there were 39 and 68 tractors in use in 
the urban and rural areas respectively in the district. 

1.4.5 Sizeofholdings 
The distribution of holdings in the district is given in the following table. 

TABLE I.6--DISTRIBUTION OF HOLDINGS ACCORDING TO SIZE 

Number of Percentage Area Percentage 
Size of holdings holdings to total in acres to total 

1 2 3 4 

Under 1 acre ..................... 8,989 13·0 4,425 0·3 
1 acre and above but under 3 acres 7,979 11·5 19,550 1·4 
3 acres and above but under 5 acres 6,367 9·2 28,292 2·0 
5 acres and above but under 10 acres 10,321 14·9 99,823 7·0 

10 acres and above but under 15 acres 7,471 10·8 105,917 7·4 
15 acres and above but under 20 acres 6,381 9·2 124,107 8·7 
20 acres and above but under 25 acres 4,876 7·0 II2,726 7·9 
25 acres and above but under 50 acres II ,023 15·9 499,861 34·9 
60 acres and above ............... 5,892 8·5 437,223 30·5 

Total ... ....................... 69,299 100·0 14,11,924 100·0 

(Source: Report on Agrarian Reforms in PEPSU, June 1952.) 

About 50 per cent of the total number of holdings was less than 10 acres and 
accounted for about 10 per cent of the total area. Holdings of 25 acres and 
above which were 24·4 percent in number accounted for 65·4 per cent of the area. 
Average size of holdings in the district was about 20 acres. Distribution of 
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holdings above 50 acres by size (vide table 1.7 below) provides interesting study 
inasmuch as holdings of 1,000 acres and above accounted for 13·1 per cent of the 
total area comprised in holdings of more than 50 acres. 

TABLE 1.7-DISTRIBUl'ION OF HOLDINGS ABOVE FIFTY ACRES 

Percentage to Percentage to 
total area of 

Size of holdings 
Area in acres total area of all holdings above holdings 50 acreA 

1 2 3 

50 acres and above but below 100 (tcres .. 194,635 13·6 44·5 
100 u.cres and u.bove but below 200 acres .. 97,824 6·8 22·4 
200 acres and above but below 600 acres .. 81,303 5·7 18·6 
500 acres u.nd u.bove but below 1,000 acres .. 6,329 0·4 1·4 

1;000 acres and above ..................... 57,132 4·0 13·1 

Total .................................. 437,223 I 30·5 100·0 

(Source: Report on Agrarian Reforms in PEPSU, June 1952.) 

1.5 INDUSTRIES AND TRADE 

1.5.1 Small and large-scale industries 

There were very few large industrial units in the district. Small-scale 
industries such as steel and re-rolling milis, flour mills, engineering works and 
cotton ginning and pressing factories were, however, spread over a number 
of towns. A dal factory and an ice manufacturing factory were functioning 
at Mansa. Modi Electric Supply Co., Bhatinda, oil mills at Raman, gram 
dal mill at Kot Kapura were some other industrial establishments of the 
district employing more than 20 persons. The minor industries like weaving, 
manufacture of agricultural implements, etc., were to be found in almost every big 
village and all towns. In smaller villages, however, there were no important 
cottage industries. 

1.5.2 Marketing centres 

As the district is surplus in agricultural production, a number of flourishing 
marketing centres have sprung up. The important marketing centres are Faridkot, 
Kot Kapura, Jaitu, Goniana, Raman, Bhatinda, Mansa, Budhlada, Baretta, Maur, 
Sangat and Kot-Fattah. According to the 1951 Census all these 12 marketing 
centres were urban areas. 

There were no licensed warehouses in the district. State-owned gcdowns with 
a capacity of 40,000 maunds each existed at the marketing centres of Bhatinda and 
Mansa. Privately owned gcdowns, however, existed at all the marketing centres. 
At Maur, Kot Kapura, Bhatinda, Mansa and Faridkot, the number of privately 
owned godowns was as high as 1,790 with a capacity ranging from 500 maunds to 
2,000 maunda. The maximum number of these godowns was reported to be at 
Kot Kapura, where the number was considered even larger than the requirements. 
In the case of Bhatinda and Faridkot marketing centres, the privately owned godowns 
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were reported to be both inadequate and defective resulting in lOlls in storage. 
Of the 1,790 godowDB at these five marketing centres, more than 50 per cent were 
pucca godowns. Some special types of kachha godowns were also popular and 
preferred to pucca ones for purposes of storing. 

1.6 TRANSPORT AND COMMUNICATION 

The district is well served by railways. Nearly all the important marketing 
centres are located on rail-heads. Bhatinda itself is a very big railway junction in 
Northern India, connected in seven different directions by railway. Pucca roads 
serve only a limited area of the district. The roads here are mostly kachha roads 
but are open both ~or lorry traffic and bullock carts. There are no waterways in 
the district. 

1.7 TENURE 

The great majority of agriculturists in the district were owner cultivators. 
The principal tenure holders were occupancy tenants, special tenants and tenants­
at-will. The tenancy problem had been accentuated during the period immediately 
preceding the Survey due to persistent and organized agitation on the part of special 
classes of tenants of Faridkot State. In Faridkot State there were special tenants 
who held 60,969 acres of land under the Ruler.* They generally paid rent in cash 
but were not liable to ejectment. This class of tenants presented some special 
problems and some action had already been taken by the PEPSU Government in 
resolving those problems. By notification No. 8B dated April 28, 1951, the PEPSU 
Government announced that these tenants would be deemed to be occupancy tenants 
under Section 8 of the Punjab Tenancy Act, 1887, thereby entitling them to pro­
prietary rights on the conditions prescribed by law. 

The relations between the landlord and the occupancy tenants in PEPSU were 
very much strained. The tension has a history behind it and causes going back 
to several generations. An ordinance was passed on 15 August 1949, under which 
land under Biswedari tenure was to be divided between the occupancy tenants and 
Bisu·edars. Three-fourths of the land was to be given to the occupancy tenants 
while one-fourth was to remain with Bisu'edars. The occupancy tenants could 
acquire even the remaining one-fourth share of the landlord by paying a suitable 
price for it. The magnitude and intensity of the problems of occupancy tenants in 
Bhatinda district had remained at their worst, because of their long standing bitter 
disputes with the landlords. Apart from the problem of the occupancy tenants, 
who were reported to be desirous of acquiring even the landlord's share of land 
without payment, the problem of tenants-at-will was also required to be looked 
into. PEPSU, like the Punjab, had been comparatively late in enacting legislation 
for the protection of tenants-at-will. It could be due to the predominance of 
owner cultivators and to the influence exercised by the land owning classes. The 
various reforms for providing security of tenure to tenants-at-will were under way. 

• Source: Report on Agrarian Reforms in PEPSU, June 1952. 
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Mention may also be made here of the displaced persons from Pakistan who 
were allotted 74,996 acres of land on a quasi-permanent basis. 

1.8 METHODS AND COVERAGE OF THE SURVEY 

The all-India Rural Credit Survey, which forms the basis of this monograph, 
was designed to collect data relating to borrowings and debt of rural families and 
also to know the extent and mode of availability of rural credit both private an.d 
institutional. The former aspect of the Survey, i.e., the demand for credit by rural 
families has been termed as 'demand' aspect and the latter which deals with the 
working of rural credit agency is called the' supply' aspect. 

Under' demand' investigation information was collected from the rural families 
with the help of various schedules and questionnaires designed for the purpose. 
Eight villages, four with co-operative societies and four without co-operative societies 
were selected in the district. For this purpose all villages in the district were divided 
into two groups, one group containing villages where primary co-operative credit 
societies existed and the second where such societies did not exist. Four villages 
were then selected at random from each group, with probability proportional to the 
size of the population of the villages. The idea underlying the selection of villages 
separately from the two groups was to gauge the impact of co-operative loans on 
the general economic conditions of the cultivators and to assess the differences in 
the economies of the two categories of villages selected. Demand investigation was 
divided into two parts, viz., general enquiry and intensive enquiry and separate 
designs were adopted for the two. Under general enquiry, all the families in the 
eight selected villages were investigated with the help of a general schedule. The 
intensive enquiry was restricted to only 15 cultivating families from each of 
the eight selected villages in respect of whom information was collected using six 
schedules and five questionnaires. The selection of 15 cultivating families from each 
of the eight villages was done on the basis of stratified random sampling. All 
the cultivating families in the village (investigated with the help of the General 
Schedule) were arranged in the descending order of magnitude of their size of culti­
vated holdings and divided into ten equal strata called deciles. Two families from 
each of the first five deciles and one from each of the last five deciles making in all 
a total of 15 families were selected at random. A cultivating family in the present 
context was defined as a family engaged in cultivation of any piece of land owned 
or leased other than small garden plots. 

The General Schedule asked for details like size of holdings, expenditure on 
important items which are likely to have been the occasions of borrowings during 
the period of 12 months preceding the date of enquiry, borrowings during the 12 
months according to purpose and credit agency, repayments during the period, out­
standing debt according to credit agency and outstanding dues as on the date of 
investigation. Intensive enquiry elicited details like assets, current farm expendi­
ture and receipts, and borrowings and debt according to purpose, security, interest 
rate and type of mortgage. 
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On the 'supply' side, societies from four other villages, in addition to societies 
existing in the four 'demand' side villages were investigated. The method of select­
ing these villages was the same as that adopted for the selection of villages on the 
'demand' side. 

Apart from canvassing schedules relating to primary agricultural credit societies 
schedules for eliciting information relating to Government finance and other institu­
tional credit were also canvassed. A number of questionnaires were utilized with 
a view to assessing the mode of operations of moneylenders, traders, indigenous 
bankers, etc. 

The General Schedule data have been separately compiled for cultivating and 
non-cultivating families. Among cultivating families, data have also been compiled 
and presented, wherever necessary, separately for the first decile and the decile 
groups, comprising the first 3 deciles, middle 4 deciles and last 3 deciles which 
have also been referred to as big, large, medium and small cultivators respectively. 
The intensive enquiry data have been generally presented for two decile groups, 
viz., the first five deciles and the last five deciles. These two decile groups have 
been termed as the upper strata and the lower strata respectively. 

The field investigations on the' demand' side of the enquiry were conducted in 
two rounds; October 1951 to March 1952 and April 1952 to June 1952. First round 
was utilized for collection of data through the General Schedule and some intensive 
enquiry schedules. Remaining intensive enquiry schedules were canvassed during 
the second round. The investigations on the 'supply' side were conducted simul­
taneously !Vith those on the 'demand' side. The actual period of investigation in 
the eight villages both for the General Schedule as also for the intensive enquiry 
is given in the table below. 

TABLE loS-PERIOD OF THE SURVEY 

PERIOD DURING WHICH FILLING IN OF 
INTENSIVE ENQUIRY SCHEDULES WAS 
CO~IPLETED ; FORTNIGHT ENDED 

Period during which the General 
Village Schedule was filled in 

First round Second round 

1 2 3 

Ajit Gill ............. 12 Mar. 1952 to 19 !lIar. 1952 .. 15 !llay 1952 
Bahman Jasa Singh ... 7 Mar. 1952 to 9 !liar. 1952 15 Mar. 19,32 15 May 1952 
Giana ............... 28 Xov.1951 to II Dec. 1951 31 Jan. 19,32 15 May 1952 
Singo ............... 4 Jan. 1952 to 15 Jan. 1952 29 Feb. 1952 15 June 1952 
Chanarthal. ......... 26 Mar. 1952 to 28 Mar. 19.'>2 .. 15 June 1952 
Dyalpur ............. II Feb. 1952 to 20 Feb. 1952 29 Feb. 1952 15 May 1952 
Khokhar Kalan ...... 4 Jan. 1952 to 22 Jan. 1952 15 Feb. 1952 30 April 1952 
Ubha ............... 19 Mar. 1952 to 27 Mar. 1952 .. 30 April 1952 
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This is a very brief account of the design of the Survey. For full account of 
the different technical aspects of the Survey, viz., sampling procedures, field organiza­
tion, actual schedules and questionnaires used, processing and analysis of data and 
sampling errors, the reader would find it useful to refer to the report of the All-India 
Rural Credit Survey, Volume III-Technical Report, 1956. -



CHAPTER 1 

SELECTED VILLAGES AND HOUSEHOLDS 

This chapter discusses the important features of the agricultural economy of 
the eight selected villages. The discussion is based on the Survey data. 

2.1 SELECTED VILLAGES 

The villages investigated in the Survey are Ajit Gill, Bahman Jasa Singh, 
Giana, Singo, Chanarthal, Dyalpur, Khokhar Kalan and Ubha out of which the first 
four were with primary agricultural credit societies and the last four were without 
such societies. Bahman Jasa Singh, Giana, Singo, Chanarthal and Ubha are located 
in Bhatinda tahsil, Ajit Gill is in Faridkot tahsil and Dyalpur and Khokhar Kalan 
are in Mansa tahsil. 

The selected villages are reported to be fairly representative of the district as 
regards soil conditions, land utilization, pattern of crop distribution and irrigation 
facilities. There were very few pucca roads connecting these villages with the 
nearest towns, marketing or industrial centres. Almost all the villages were con­
nected with these centres by kuchha roads. The average distance of the villages 
from such centres is approximately 7 to 8 miles. The industries located in the 
areas adjoining these villages were cotton ginning and pressing, oil extraction 
and dal milling. These processing industries were mostly controlled by private 
traders and individuals belonging to urban areas and the important effect of these 
processing industries on the economic life of the villagers was the exploitation of 
the cultivators at the time of purchase of raw produce. There were also no cottage 
industries of importance in the selected villages. The one or two telis, pinjas, 
mochis, kumahrs and khatis, who were found, were hardly sufficient even for meeting 
the routine day-to-day requirements of the villagers. Cultivating classes in their 
spare time did not engage themselves in any cottage industry or other subsidiary 
activity. 

2.2 CULTIVATED HOLDINGS 

2.2.1 Size of cultivated holdings 
The number of families covered by the General Schedule was 1,478. Out of 

this 64· 3 per cent were cultivating families, the average holdings per cultivating 
family being 22 acres. The table 2.1 on page 12 gives the average cultivated 
holdings in the eight selected villages for different classes of cultivators. 

Proportion of cultivating families to all rural families in the different villages 
varied from 87·2 per cent to 55·5 per cent. The average size of cultivated holdings 
among big cultivators for individual villages varied from 64·3 acres in the case of 
Singo to 44·0 acres in the case of Dyalpur as compared to the district average of 
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55·3 acres. Among the small cultivators, the average varied from 11·4 acres ill 

the case of Bahman J asa Singh to 3·3 acres in the case of Ubha. 

TABLE 2.I-SIZE OF CULTIVATED HOLDINGS 
[ General Schedule data] 

Number AVERAGE SIZE OF CULTIVATED 

of rural Propor- Average HOLDINGS (IN ACRES) IN CASE OF 

families tion of size of 
cultivat- culti-

Village covered ing fami- vated by the 
General lies holdings Big Large Medium Small 

Schedule cult i- culti- culti- culti-
vators va tors vators vators 

(Per cent) (In acres) 
1 2 3 4 5 6 7 

AjitGiIL .............. 135 61·5 19·4 47·9 35·4 17·0 6·8 
Bahman Jasa Singh ...... 86 77·9 30·9 58·7 50·2 31·0 1l·4 
Giana .................. 231 82·3 20·2 49·7 38·0 18·2 4·9 
Singo .................. 180 87·2 26·6 64·3 48·3 23·5 7·5 
Chan art hal ............. 145 64·1 20·6 54·6 39·3 Ii·3 5·5 
Dyalpur ................ 174 58·0 17·4 44·0 30·8 15·6 6·1 
Khokhar Kalan ..•...... 201 56·7 21·2 58·0 40·4 17 ·9 6·2 
Ubha ..•............... 326 55·5 22·8 63·2 46·1 20·3 3·3 

District ............... 1,478 64·3 22·0 55·] 40·7 19·6 6·2 

The pattern of average size of cultivated holdings as revealed by the intensive 
enquiry data largely conformed to that obtained from the General Schedule data. 
This would be clear from the following table. 

TABLE 2.2-TWO PATTERNS OF SIZE OF CULTIVATED HOLDINGS 
[Holdings in acrM] 

Village 

Ajit Gill ................................ . 
Bahman Jaga Singh ........ · .............. . 
Giana •.................................. 
Singo .................................. . 
Chanarthal ............................. . 
Dyalpur ................................ . 
Khokhar Kalan ......................... . 
Ubha .................................. . 

District ............................... . 

Average size 
of cultivated 

holdings 
according to 

General 
Schedule data 

19·4 
30·9 
20·2 
26·6 
20·6 
17 ·4 
21·2 
22·8 

22·0 

2.2.2 Pattern of distribution of cultivated holdings 

HOLDDIGS OF SELECTED 

C{;LTIVATORS ACCORDI:-OG TO 

I:-ITENSIVE ENQL"IRY DATA 

A verage size 
of holdings 
per family 

2 

18·8 
31·0 
19·9 
26·6 
19·9 
15·9 
19·7 
22·9 

21·0 

Average area 
sown 

per family 

3 

19·6 
32·0 
20·5 
25·8 
20·0 
17·1 
14·8 
18·4 

19·7 

Inter-village variation in the share of cultivated holdings of the different classes 
of cultivators is given in the table 2.3 on page 13. 
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TABLE 2.l-SHARE OF CULTIVATED HOLDINGS 
[General Schedule data. Share in per cent] 

13 

Avera.ge SHARE OF CULTIVATED HOLDINGS 
size of 

Yillage cultivated Big Large Medium Small holdings 
(Acres) cultivators cultivators cultivators cultivators 

1 2 3 4 5 

AjitGill ..................... 19·4 26·8 55·1 33·8 11·1 
Bahman Jasa Singh ........... 30·9 19·9 51·0 37·4 11·6 
Giana ....................... 20·2 24·6 56·6 36·1 7·3 
Singo ....................... 26·6 27·7 57·8 33·8 8·4 
Cha.narthal .................. 20·6 28·5 59·4 32·6 8·0 
Dyalpur. .................... 17·4 27·5 54·2 35·5 10·3 
Khokhar Kalan .............. 21·2 28·8 58·5 32·6 8·9 
Ubha ....................... 22·8 27·5 '60·2 35·4 4·4 

District .................... 22·0 26·6 56·9 34·6 8·5 

Inter-village variation in the percentage share of cultivated holdings in the 
case of medium cultivators was not cons:derable and the shares in the different 
villages ranged only between 37·4 per cent and 32· 6 per cent. In the case of smalJ 
cultivators, however, the share varied from 11· 6 per cent in the case of Bahman 
J asa Singh to 4·4 per cent in the case of Ubha. 

Big cultivators, who formed 10 per cent of the total cultivators, accounted for 
26·6 per cent of the total holdings of all cultivators. Similarly large cultivators 
forming 30 per cent of the total cwtivators accounted for as much as 56·9 per cent 
of total holdings of all cultivators. Small cultivators, however, accounted for only 
8·5 per cent of total holdings although they formed 30 per cent of the total cultivators. 

Distribution of cultivating families and cultivated holdings according to 
size of cultivated holdings is presented in the following table. 

TABLE 2.4--DISTRIBUTION OF CULTIVATING FAMILIES AND CULTIVATED 
HOLDINGS 

[ General Schedule data. In per cent 1 

Size of cultivated holdings 

Less than one acre ....................................... . 
1 to 2 acres ........................................... . 
2 to 3 acres ............................. ~ ............. . 
3 to 4 acres ........................................... . 
4 to 5 acres ................... , ... , ................... . 
5 to 7 acres ........................................... . 
7 to 10 acres ........................................... . 

10 to 15 acres ........................................... . 
15 to 20 acres ........................................... . 
20 acres and above ...................................... . 

Total ...•.............................................. 

Proportion of 
cultivating 

families 

(Per cent) 

0·0 
3·3 
3·6 
2·8 
3·1 
4·5 
7·5 

13·1 
13·1 
49·1 

100·0 

Proportion of 
cultivated 

holdings 

(Per cent) 

0·0 
0·1 
0·.1 
0·4 
0·6 
1·1 
2·7 
7·2 
9·9 

77·7 

100·0 
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This table reveals interesting features. Cultivating families reporting cultivated 
holdings below 5 acres constituted 12·8 per cent of the total cultivating families 
but accounted for only 1· 4 per cent of the total area. Holdings of 20 acres and 
above were dominant; 49·1 per cent of the total families had holdings of 20 acres 
or above and they held 77·7 per cent of the total cultivated holdings. 

2.2.1 Cultivators owning plough cattle 

Eighty-two per cent of the cultivating families in the selected villages were 
reported to be owning plough cattle. The proportion of families owning plough 
cattle varied from 93·1 per cent in Dyalpur to 72·1 per cent in Giana among the 
different villages. These families had on an average two plough cattle. Cultivated 
holdings per pair of plough cattle for the district as a whole was 29·2 acres whereas 
it varied from 43·8 acres in the case of Singo to 21· 9 acres in the case of Dyalpur. 
The following table gives the proportion of families owning plough cattle, average 
number of plough cattle owned per reporting family and cultivated holdings in acres 
per pair of plough cattle owned for different classes of cultivators. 

TABLE 2.S-PLOUGH CATTLE 
r Generlll Schedule data] 

Proportion of Averllge 
number of families plough cattle owning 

Class of cultivators plough cattle owned per 
reporting 

(Per cent) family 

1 2 

Big cultivators ........................... 100·0 2·8 

Large cultivators ......................... 100·0 2·3 
Medium cultivators ....................... 96·0 1·7 
Small cultivators ......................... 47·2 1·3 

All cultivators ......................... 82·4 1·8 

Cultivated 
holdings per 

pair of plougll 
cattle owned 

(Acres) 
3 

40·0 

35·4 
24·6 
20·4 

29·2 

All the big and large cultivators were reported to be owning plough cattle, on 
an average, at the rate of 2·8 and 2·3 respectively. On the other hand, more than 
half the small cultivators were not in possession of plough cattle and those who had, 
were having on an average 1·3 plough cattle per reporting family. As regards 
cultivated holdings per pair of plough cattle owned the small cultivators reported 
one pair of plough cattle for about every 20 acres of cultivated holdings as compared 
to medium, large and big cultivators who owned a pair of plough cattle serving 
every 24·6, 35·4 and 40·0 acres of cultivated holdings respectively. 

2.1 GROSS PRODUCE AND CASH RECEIPTS 

Information relating to gross prcduce and cash receipts collected from the 
selected cultivators through the intensi,·e enquiry schedules is given in the table 2.6 
on page 15. 
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TABLE 2.6-GROSS PRODUCE AND CASH RECEIPTS OF THE SELECTED 
CULTIVATORS 

[Intensive enquiry data. In rupees per family 1 

CASH RECEIPTS FROM 

Value of 

Strata ~ross 

15 

produce Total Sale of crops Other sources aDd fodder 

1 2 3 4 

Upper strata ..................... 3,187·6 2,0]0·' 1,902·9 128·0 
Lower strat.a ..................... 1,483'5 1,172·a 957·4 215·4 

All cultivators ................. 2,]]5·5 1,601·' 1,4]0·2 171·7 

Value of gross produce in the case of upper strata cultivators was more than 
double that in the case of lower strata cultivators. As between villages, variations in 
gross produce were considerable in both the upper and lower strata cultivators. For the 
upper strata cultivators the value of gross produce varied from Rs 5,296' 8 in the case 
of Bahman Jasa Singh to Rs 1,958'4 in the case of Khokhar Kalan. Similarly, 
for lower strata cultivators, the range of gross produce was from Rs 2,628'2 in the 
case of Ajit Gill to Rs 936·0 in the case of Ubha. 

Cash receipts from the sale of crops and fodder, in the case of all cultivators, 
were reported to be Rs 1,430'2 per family, i.e., 61· 2 per cent of the total gross 
produce. Cash receipts from other sources were to the tune of Rs 171· 7 per family. 
While the value of receipts from sale of crops and fodder in the case of upper strata 
cultivators was nearly double that of the lower strata cultivators, cash receipts 
from other sources were much more important relatively to the lower strata culti­
vators compared to the upper strata cultivators. These receipts for the lower strata 
cultivators were about 70 per cent more than those for the upper strata cultivators. 
This was mainly due to receipts from wages which were reported to be Rs 114·5 
per family in the case of lower strata cultivators as compared to only Rs 7·1 in the 
case of upper strata cultivators. The other important constituent of 'other' cash 
receipts was sale of milk and m~lk pre ducts which was more or less of equal importance 
for both the upper and lower strata cultivators. 

2.4 COMPOSITION OF ASSETS 

Like gross produce and cash receipts information relating to assets was also 
obtained from the selected cultivators through the intensive enquiry schedules. 
The information regarding the total assets recorded in the intensive enquiry schedules 
was as furnished by the cultivators during the course of the enquiry and was not 
based on any systematic and independent evaluation of the total assets position of 
the cultivators. The information was obtained specifically about certain important 
categories of assets like land, buildings, livestock, implements and machinery, out­
standing dues and financial investments. Land was an important constituent of 
the assets of the cultivators in Bhatinda distr;ct. Buildings and livestock came 
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next in the order of importance. Financial investments were conspicuous by their 
absence. Distribution of assets of the upper and lower strata cultivators is given 
in the following table. 

TABLE 2.7-COMPOSITION OF ASSETS OF THE SELECTED CULTIVATORS 
[Int('nsivc f'nquiry data. In rup('es I){'r family] 

V.due of Out-
Value of Value of Value of owned standing 

Total owned own('d owned imple- dm's 
Strata land buildings livestock ments and (rccl'iv-

machinery able) 

1 2 3 4 5 6 

l'p{){'r strata_. _____________ 24,446 1 i,~68 3_696 1,6£10 508 l,2R4 
Lower strata _______________ 12,810 8,H;0 2,356 842 ISO 562 

All cultivators ___ . ______ . 18,628 13,069 3,026 1,266 344 923 

Upper strata cultivators, on an average, reported Rs 24,446 as total assets per 
family which was almost double that of the lower strata cultivators who reported 
the per family assets as Rs 12,810. Similar trend is noticeable in the individual 
items of assets also. 



CHAPTER 3 

INDEBTEDNESS 

A picture of rural indebtedness in the district can be presented on the basis of 
the data collected through both the General Schedule and the intensive enquiry 
schedules. Borrowings and repayments over the 12 months preceding the date of 
enquiry collected through the General Schedule were utilized for assessing the growth 
of debt over a period of 12 months. In the intensive enquiry schedules, details 
like amount borrowed, rate of interest, credit agency and nature of security, in 
respect of each loan were collected. The discussion in this and the following two 
chapters on borrowings and repayments relates to cash transactions only, and loans 
in kind, whether outstanding, borrowed or repaid, have not been included, in any 
measure of either indebtedness, borrowing or repayment. Kind loans, however, have 
been discussed separately in Chapter 4. 

1.1 EXTENT OF INDEBTEDNESS 

1.1.1 Frequency distribution according to size of debt 

Out of 1,478 families investigated in the eight selected villages, 990 or 67 per 
cent were reported to be in debt. The distribution of families according to size of 
debt is as follows. 

TABLE 1.I-DISTRIBUTION OF FAMILIES ACCORDING TO SIZE OF DEBT 
[ General Schedule data] 

Size of debt 
(Rs) 

Nil. .............................. • ......... . 
1 - 4!J ...................................... . 

50- 9!J ...................................... . 
100 - 14!J ..................................... . 
150-199 ..................................... . 
200 - 2 .. 9 ..................................... . 
250 - 299 ..................................... . 
300 -31l9 ...................................... . 
400 -4!J!l ...................................... . 
500 - 7 .. !} •••••••••••••••••••••••..••••••••••••• 

750 -9!J9 ...................................... . 
1,000 and above ................................. . 

TotaL ...... ............................... . 

Number of 
families 

488 
16 
33 
57 
26 
5H 
24 
H9 
75 

127 
67 

418 

1,478 

Proportion of 
families 

(Per cent.) 

2 

33·0 
1·1 
2·2 
3·9 
1·8 
3·9 
1·6 
6·0 
0·1 
8·6 
4·5 

28·3 

100·0 

It can be Reen from the above table that a third of the families were free from 
debt and a third were indebted to the extent of Rs 750 or more per family. 

L 
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3.1.2 Proportion of Indebted families 

Among cultivators and non-cultivators, tpe proportions of indebted families were 
63·6 per cent and 73·7 per cent respectively. Variation was considerable in the 
proportions of indebted families among the selected villages. Village Bahman Jasa 
Singh was found to have as much as 84·9 per cent of the families in debt, while 
Khokhar Kalan had only 54·7 per cent of indebted families. A table showing 
proportion of indebted families in the selected villages separately for the different 
classes of cultivating families and for non-cultivating families is given below. 

TABLE 3.2-PROPORTION OF INDEBTED FAMILIES IN THE SELECTED VILLAGES 
[General ~chedule data. In per cent 1 

Big Large Medillm Small All Non- All 
culti· culti· culti· l'lIlt i· ('uiti· culti· families 

Village vat~rs vlltors vators va tors vators vators 

. 
1 2 3 4 5 6 7 

Ajit Gill ................ 33·3 56·0 56·3 65·4 59·0 67·3 62·2 
Bahman Jasa Singh ..... 71·4 8.)· 7 72·0 8.)· 7 80·6 100·0 84·9 
Giana .................. 68·4 66·7 85·5 78·9 77·9 85·4 79·2 
Singo .................. 55·6 5.J·O 53·3 57·4 54·8 6!J'6 56·7 
Chanarthal.. ........... 70·0 72·4 91·7 67·9 78·5 6!1·2 75·2 
Dyalpllr ................ 36·4 41·9 62·5 63·3 56·4 87·7 69·5 
Khokhar Kailln ......... 33·3 3-1·3 54·.) 54·3 48·2 63·2 54·7 
Ubha .................. 50·0 51·9 61·1 65·5 59·7 69·0 63·8 

District .............. . 51·5 56·6 67·2 66·2 63·6 73·7 67·2 

Among the different classes, the proportion of indebted families was generally 
higher among medium and small cultivators than among big and large cultivators 
in all the villages. It was seen in the previous paragraph that Bahman Jasa Singh 
and Khokhar Kalan reported the highest and the lowest proportions of indebted 
families respectively in respect of all families. The same two villages reported the 
highest and the lowest proportions separately for cultivating and non-cultivating 
families as also for different classes of cultivating families except medium cultivators 
in whose case the villages with the highest and the lowest proportions of indebted 
families were Chanarthal and Singo respectively. 

3.1.3 Debt per family 
Debt per family, for the district as a whole worked out to Rs 1,169. Although 

the proportion of indebted families in the case of cultivators was less than that in 
the case of non-cultivators, the debt per family in the case of cultivators was Rs 1,363, 
i.e., about 66 per cent higher than for non-cultivators who had a debt of Rs 822 
per family. Among the villages, Bahman Jasa Singh reported the highest debt per 
family, i.e., Rs 1,894, Giana coming next with Rs 1,305 followed by Ajit Gill, Khokhar 
Kalan and Ubha with Rs 1,240, Rs 1,230 and Rs 1,202 respectively. The last three 
villages according to size of debt were Singo, Chanarthal and Dyalpur with debt per 
family of Rs 1,048, Rs 949 and Rs 934 respectively. Debt per family among the 
different classes of cultivators in the selected villages is given in the table 3.3. 
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TABLE 1.3-DEBT PER FAMILY IN THE SELECTED VILLAGES 
[ General Schedule data. In rupees] -
Big Large Medium Small All Non· 

culti· culti· culti· culli· culti- culti-
Village vators vators vators vators vators vators 

1 2 3 4 5 6 

Ajit Gill ................ 806 1,353 1,681 1,085 1,3!l5 993 
Rahman Jasa Singh ..... 718 2,166 I,O!12 1,516 1,561 3,066 
Giana .•................ 1,308 1,350 1,777 1,018 1,421 768 
Singo .................. 1,:293 933 1,192 1,024 1,059 972 
Chanarthal ............. 1,361 965 I,l!ll 682 967 916 
D,Yalpur ................ 348 706 1,474 948 1,082 i31 
Khokhar Kalan ......... 2,786 1.741 2,271 1,195 1,778 513 
Dbha .................. 3,978 2,725 1.211 1,378 1.714 563 

District ............... 1,671 1,472 1,492 1,086 1,161 8n 

19 

All 
families 

7 

1,240 
1,694 
1,105 
1,048 

949 
9]4 

1,210 
1,202 

1,169 

In six of the eight selected villages, the debt per family exceeded Rs 1,000. In 
the case of non-cultivators, there was only one village in which the debt was more 
than Rs 1,000 whereas, in the case of cultivators, seven villages reported debt exceed­
ing that limit. Among the different classes of cultivators also, the debt reported 
in the selected villages was generally more than Rs 1,000 except in the case of two 
villages for small cultivators and three villages each for large and big cultivators. 
Inter-village variation in the size of debt was very large in the case of big as well as 
large cultivators. In the case of big cultivators, debt per family ranged from Rs 3,978 
in the case of Ubha to Rs 348 in the case of Dyalpur. In the case of large cultivators 
also, the same two villages reported the highest and the lowest debt per family, viz., 
Rs 2,725 and Rs 706 respectively. In the case of medium cultivators, however, 
some variation was noticeable but not as much as in the case of big and large 
cultivators. 

1.1.4 Debt per indebted family 

Debt per indebted family worked out to Rs 1,740 for the district. As between 
villages, the size of debt per indebted family varied from Rs 2,248 in the case of 
Khokhar Kalan to Rs 1,262 in the case of Chanarthal. The debt per indebted 
family for all cultivators was Rs 2,142 which was almost twice that reported by non­
cultivators (Rs 1,115). Another interesting result noticed is that there was 
some association between the size of debt per indebted family and the size of 
cultivated holdings a~ can be seen from the following. 

Debt per Indebted family 

Big cultivators 
Large cultivators 
Medium cultivators 
Small cultivators 

Rs 
3,251 
2,602 
2,220 
1,642 
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l.I.5 Debt in the different family groups in relation to total debt 

Cultivating families accounted for about three-fourths of the total debt in the 
district; 42·6 per cent of the debt of cultivators was owed by medium cultivators 
and 24·1 per cent by small cultivators. Thus, medium and small cultivators taken 
together accounted for about two-thirds of the total debt owed by cultivators. The 
remaining one-third was owed by large cultivators. Debt owed by big cultivators 
formed 13 per cent of the total debt owed by all cultivators. The following table 
gives the proportion of debt owed by different classes of cultivators in each of the 
selected villages to total debt of the cultivators in the village and also the proportion 
of total debt owed by cultivators and non-cultivators. 

TABLE l.4--DEBT OF CULTIVATORS AND NON-CULTIVATORS IN RELATION 
TO TOTAL DEBT 

[ General Hchedul" data. In p('r cent 1 

PROPORTIO~ OF DEBT 

PROPORTIOS OF DEBT OWED nv EACH CLASS OWED BY cn.TIYA· 

OF CL"LTIVATORS TO THAT O~' ALL CL"LTI- TORSA~1l SOll·Ct:LTI· 

VATORS VATons TO THAT OF 

Village ALL RL"RAL [O"A~IILIF.S 

Medium I 
i'lmall Big I Large 

cultivators Icultivators cultivators cultivators 
All I Xon· 

cultivators cultivator~. 

I 2 3 4 ;; 6 
-

Ajit Gill ................... 6·3 29·2 46·5 24·3 69·2 30·8 
B,thman Jasa Singh ........ 4·8 4.1·5 26·1 3()·4 64·2 35·8 
Giana ..................... 9·2 28·5 50·0 21·5 1>!1·6 10·4 
Singo ..................... J.J·O 28·1 43·0 28·9 88·1 11·9 
Chanarthal ................ 15·1 31·1 47·7 21·2 6-5·4 34·6 
J)yalpur ................... 3·5 20·0 54·0 2(;·0 67·2 32·8 
Khokhar Kalan ............ 16·5 30·1 49·3 20·6 82·0 18·0 
ULha ..................... 23·1 47·4 28·1 2l.;j 79·2 20·8 

District ................. . 13·0 33·3 42·6 24·1 74·9 25·1 

l.2 INCIDENCE OF DEBT 

l.2.1 Debt in relation to size of cultivated holdings 
In order to find out the manner in which debt is related to the size of cultivated 

holdingR, indebtedness in each decile has been related to the size of cultivated holdings 
in that decile. The following table gives average debt per acre of cultivated holdings 
in the ten deciles. 

TABLE l.S-AVERAGE DEBT PER ACRE OF CULTIVATED HOLDINGS AND 
AVERAGE DEBT PER FAMILY IN DIFFERENT DECILES 

r General Schedule data. In rupees] 

Fir"t 
Se- Third Four- Fifth Hixth Sev- Eighth ~inth Tenth 
cond th enth 

decile decile decile decile 
decile deeile decile deeile decile decile 

-1- -2- -3- 4 5 -6-'- 7 II -9- 10 
-- -- -- -- -- -- -- -- -- --

Average deLt per acre of 
cultivated holding~ ..... 30 43 39 66 82 76 85 141 151 374 

Average debt. per family ... 1,6i4 1,551 1,175 1,685 1,735 1,3-111 1,200 1,426 92:? 918 
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It is interesting to observe that as we move down the deciles the average debt 
per acre of cultivated holdings goes on increasing. The burden of debt per acre is 
least in the first decile and maximum in the last decile. The extent of average debt 
per family in different deciles can also be seen from the same table. 

The coefficient of concentration of debt was low being only 0·38 indicating that 
the divergence of inc:dence of debt per family as between different deciles is small. 
It is this fact, taken together with the normal decline in the size of cultivated hold­
ings successively from decile to decile, that has resulted in the debt burden being 
comparatively heavy in the case of cultivators of the lower deciles. 

3.2.2 Debt in relation to assets, gross produce and cash receipts 

Information relating to assets, gross produce and cash receipts collected in the 
intensive enquiry schedules was also utilized for calculating inc:dence of debt. The 
following t.able brings out the inc:dence of debt separately for upper and lower strata 
cultivators. 

TABLE 3.6-INCIDENCE OF DEBT IN THE UPPER AND LOWER STRATA 
CULTIVATORS 

[ Intensive enquiry data. In rupees] 

AVERAGE DEBT 

Per Rs 100 Per Rs 100 Per Rs 100 Per Rs 100 Htrata Per of value of value 
family of owned of total of groHs of cash 

land assets produce receipts 

I 2 3 4 5 

Upper strata ............... 1.712·5 9·9 7·0 53·7 84·3 
Lower Rtrata ............... ii6·5 8·7 6·0 52·3 66·2 

All cultivators ........... 1,244·5 9·5 6·7 53·3 77·7 

The above table indicates that debt per family was higher in the case of culti­
vators belonging to the upper strata. Burden of debt in relation to value of owned 
land, value of total assets, value of gross produce and cash receipts was slightly 
higher in the case of upper strata than in the lower strata. Incidence of debt on the 
assets of the cultivators was small as ind!cated by the debt-assets ratio which was 
less than 10 per cent in the case of both strata of cultivators. Land being a more 
stable element among the various assets of cultivators, value of owned land is con­
s:dered as an index of credit worthiness of cultivators by the credit agencies. Study 
of the average debt per Rs 100 of the value of owned land, thus, assumes great 
importance. It is interesting to observe that in the case of both the upper and 
lower strata cultivators, this ratio was also less than 10 per cent which again shows 
that the incidence of debt on owned holdings was also small. In the absence of 
data on net income of the cultivators, value of gross produce and cash receipts are 
other two measures with which the burden of debt could be related. Incidence of 
debt in relation to gross produce was slightly higher than 50 per cent, being 53·7 per 
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cent in the case of upper strata cultivators and 52·3 per cent in the case of lower 
strata cultivators. Incidence of debt per Rs 100 of cash receipts in the case of upper 
strata cultivators was as high as Rs 84·3 as against Rs 66·2 in the case of lower strata 
cultivators. 

3.3 GROWTH OF DEBT 

Outstanding debt discussed in the preceding paragraphs is an indicator of the 
extent of indebtedness relating to a particular point of time. The data available 
from the General Schedule enable us to study the growth of debt during the 12 months­
period preceding the date of enquiry. 

3.3.1 Absolute growth of debt 

This district has reported a very high growth of debt, both among cultivators 
and non-cultivators. Some of the expenditure incurred in the settlement of persons 
who migrated at the time of the Partition might figure significantly in the borrowing 
and indebtedness aspects of cultivators as well as non-cultivators of this district. 
Moreover a significant part of such borrowings could not be repaid mainly because 
of the very situation which had arisen after the Partition. It is, perhaps, this factor 
that has added to the debt burden in the district. 

Total borrowings and repayments per family during the 12 months-period preced­
ing the date of the enquiry were reported as Rs 363 and Rs 123 respectively, bringing 
the net borrowings during the year to Rs 240. Net borrowings per family in the case 
of cultivators was Rs 275 which was higher by Rs 97 than that of non-culti"ators who 
reported average net borrowings of Rs .178. Among the cultivating classes, big and 
large cultivators reported higher net borrowings followed by medium and small 
classes of cultivators as would be seen from the following table. 

TABLE 3.7-ABSOLUTE GROWTH OF DEBT IN THE SELECTED VILLAGES 
[General Schedule data. In rupees per family 1 

Big Large Medium Small All Xon· I All 
Village culti- cui Ii· culti- culli- cull i- culli- families vators vators vators vators vators \"ators 

-----
I :2 3 4 5 6 7 -.--

Ajit Gill ................ 656 479 187 220 286 100 214 
Bahman Jasa Singh ...... 545 219 3 Illi> ltl3 3i>1 158 
Giana .................. 520 3;;8 446 2;;7 363 412 372 
Bingo .................. 355 310 140 59 169 .8 158 
l 'hanarl hal ............. 526 404 377 3011 364 13i 281 
DylLlpur ................ 169 473 541 265 438 2112 313 
Khokhar Kalan ......... 707 323 31 - 3 110 100 106 
{;bha .................. 504 329 328 161 278 1,;5 n3 

District ............... 485 365 279 175 275 178 240 

Considerable variation is noticeable among different villages. In the case 
of small cultivators, net borrowings were seen to vary from Rs 308 in the case of 
Chanarthal to net repayment of Rs 3 in the case of Khokhar Kalan. In the case of 
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medium cultivators also the inter-village variation was considerable as net borrowings 
ranged from Rs 541 in the case of Dyalpur to Rs 3 in the case of Bahman J asa Singh. 
Among the different decile groups the size of absolute growth of debt was increasing 
with the size of cultivated holdings. 

l.l.2 Percentage growth of debt 

For all families in the selected villages, percentage growth of debt during the 
year preceding the date of enquiry worked out at 26. In the case of cultivating 
families it was 25 and for non-cultivating families, 28. Among the individual classes 
of cultivating families, percentage growth of debt was the highest in the case of 
big cultivators, viz., 41 followed by large cultivators (33), medium cultivators (23) 
and small cultivators (19). Absolute growth as already mentioned in the last para, 
also followed a similar pattern. It is, therefore, noteworthy that there is a positive 
and consistent relationship between the size of cultivated holdings and the growth 
of debt. Villages arranged according to the size of percentage growth of debt for 
cultivating and non-cultivating families and for all families are given below. 

TABLE l.B-PERCENTAGE GROWTH OF DEBT IN THE SELECTED VILLAGES 
[ General Schedule data] 

CI!LTIV ATORS NON·CULTIVATORS ALL FAl\IILlES 

Percentage Percentage Perrentage 
Village growth of Village growth of Village growth of 

debt debt debt 

Dyalpur ........... 68 Giana ............ 116 Dyalpur .......... 66 
Chanarthal ........ 61 D~·alpur .......... 63 Chanarthal ....... 43 
Giana ............. 34 Ubha ............ 38 Giana ............ 40 
Ajit Gill ........... 26 Khokhar Kalan ... 24 Ubha ............ 23 
Ubha ............. 19 Chanarthal ....... 18 Ajit Gill .......... 21 
Singo ............. 19 Bahman Jasa Singh 13 Singo ............ 18 
Khokhar Kalan .... 7 Ajit Gill .......... 11 Khokhar Kalan ... 9 
Bahman Jasa Singhl 7 Singo ............ 9 Bahman Jasa Singh 9 

Position regarding indebtedness is also available from the intensive enquiry 
schedules which were canvassed among the selected cultivating families in the eight 
villages. A comparative study of indebtedness of the selected cultivators at the 
time of filling in the General Schedule with that obtained later on at the time of 
the intensive enquiry has been made in the table 3.9 on page 24. 

The information relating to outstanding debt reported in the intensive enquiry 
was obtained in the second round of the enquiry which was normally 2 to 5 months 
after the General Schedule was filled in. There was no significant change in the 
average outstanding debt reported in the two schedules except in the case of Singo 
and Dyalpur which might possibly be due to the fact that the intervening period of 2 
to 5 months between the enquiries coincided mostly with the rabi season which was 
generally the period for the repayment of outstanding loans rather than that of 
contracting new debt. 
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TABLE l.9-INDEBTEDNESS ACCORDING TO THE GENERAL SCHEDULE AND 
THE INTENSIVE ENQUIRY SCHEDULE 

[In rupees per family] 

Village 

Ajit Gill ........................ : ....... . 
Bahman Jasa Singh ...................... . 
Giana •.................................. 
Singo .................................. . 
Chanarthal .•............................ 
Dyalpur ................................ . 
Khokhar Kalan ......................... . 
Ubha .................................. . 

Average outstanding 
debt of selected 

cultivators reported 
in the Generall::ichedule 

1,289 
1,465 
1,511 

87l 
641 
778 

2,375 
1,321 

Average outstanding debt 
of selected cultivators 

reported in the intensive 
enquiry schedule 

1,117 
1,543 
1,492 

769 
657 
596 

2,469 
1,280 

l.4 NATURE AND COMPOSITION OF DEBT 

Information relating to the nature and composition of outstanding debt was 
collected in the second round of the intensive enquiry. Various details like the 
purpose, credit agency, security offered and the duration of outstanding loans were 
obtained in respect of each loan outstanding. 

l.4.1 Purpose of debt 

Average outstanding debt per selected cultivator was reported as Rs 1,244·5 
as on the date of enquiry. The following table gives outstanding debt per family 
according to the purpose, separately for upper and lower strata cultivators. 

TABLE l.IO-OUTSTANDING DEBT PER FAMILY CLASSIFIED ACCORDING TO 
PURPOSE 

[Intensive enquiry data. Amount in rupees 1 

AGRICULTURAL 
NON· 
AGRI· 

CONSUMPTION 

CUL· Repay. 
Total TL'RAL mentor Other 

Strata Short· Long. --- Short· Long. old debts purposes 

term term Short- term term 
term 

--- --2- --3- --4- --6- --8-
1 5 7 --- --- --- --- --- --- --- ---

Upper strata ......... 1,712·5 5·3 95·3 - 253·1 435·9 480·7 442·2 
Lower strata ..•...... n6·5 - 83·1 3·9 16·7 368·0 199·4 105·4 

All cultivators ...... 1,244·5 1·6 89·1 2·0 Il49 401·9 ]40·1 273·7 
(100·0) (0,2) (7·2) (0·2) (10'8) I (32·3) (27,3) (22,0) 

Figures in brackets denote percentages to total. 

In the case of both the upper and lower strata cultivators, the outstanding 
debt was reported to be incurred mostly for unproductive purposes. Thus, out of 
an outstanding debt ofRs 1,244·5 per family, Rs 536·8 or 43·1 per cent was reported 
to be incurred towards consumption purposes alone. Debt for agricultural purposes 
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was reported as Rs 91· 8 per family and accounted for only 7·4. per cent of the total 
de bt. Repayment of old debts accounted for 27·3 per cent of the outstanding debt. 

3.4.2 Debt according to security 

The following table gives the average outstanding debt of the selected cultivating 
families according to security and duration of debt separately for the upper and 
lower strata cultivators. 

TABLE 3.1I-0UTSTANDING DEBT PER FAMILY CLASSIFIED ACCORDING TO 
SECURITY AND DURATION 

r Intensive enquiry data. Amount in rupees] 

SECURITY Perrentage 
of debt with 

Total immovable 
debt Personal Immovable property as 

security property securit.y to 
total debt 

1 2 3 4 

Upper strata 
Loans outstanding for one year or less ...... 712·8 558·4 154·4 21·7 
Loans outstanding for more than one year ... 999·6 91·6 908·0 90·8 

Lower strata 
Loans outstanding for one year or less ...... 422·5 2215·6 196·9 46·6 
Loans outstanding for more than one year ... 354·0 55·4 298·6 84·4 

All cultivators 
Loans outstanding for one year or less ...... 567·6 392·0 175·6 30·9 
Loans outstanding for more than one year ... 676·8 73·5 603·3 89·1 

Immovable property and personal security were the only forms of security 
against which debt was reported to be outstanding. In the case of debt out­
standing for one year or less, the security offered was mainly personal and it ac­
counted for 69·1 per cent of the outstanding debt for all cultivators and 78·3 per 
cent and 53·4 per cent of the loans outstanding in the case of upper strata and lower 
strata cultivators respectively. Debt outstanding for more than one year was 
largely against immovable property. Of the total debt outstanding for more than 
one year, 89·1 per cent in the case of all cultivators and 90·8 per cent and 84·4 
per cent in the case of upper and lower strata cultivators respectively were seen to 
be outstanding against immovable property. It is also seen that out of Rs 676·8 
which was the outstanding debt for over one year, more than 66 per cent was out­
standing for over ten years for which the security generally offered was immovable 
properly. 

3.4.3 . Duration of debt 

Thirty-six per cent of the total debt was outstanding for over ten years. In 
the case of upper strata cultivators, 39·2 per cent and in the case of lower strata 
cultivators, 29·1 per cent of the debt was outstanding for over ten years. The 
table 3.12 gives the duration of outstanding debt of the selected cultivators. 
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TABLE l.ll-DURATION OF OUTSTANDING DEBT OF THE SELECTED 
CULTIVATORS 

r Intensive enquiry data. Amount in rupees per family 1 

DURATION 

Strata 
Total One One to Two to Three Four to Five to Above 

year two three to four five ten ten 
nr less years vears years years years years --- --- --- --- --6-I :! 3 4 5 7 8 
--- --- --- --- --- --- ---

Upper strata ......... 1,712·5 712·8 72·6 22·5 79·4 20·8 133·1 671·3 
(41·6) (4·2) (1·3) (4· 7) (1·2) (7·S) (39·2) 

Lower strata ......... 776·5 422·5 38·9 - - - 89·4 22;0;·7 
(54·4) (5·0) (-) (-) (-) (11·5) (29·1) 

All cultivators ..... 1,244·5 567·6 55·8 lI·l 19·7 10·4 111·2 448·5 
(45·6) (4·5) (0·9) (3,2) (0·9) (8'9) (36·0) 

Figures in brackets denote perren tag('s to total. 

Most of the debt reported at the time of the intensive enquiry was outstanding 
either for one year or less or for over ten years. For upper and lower strata culti­
vators taken together 45·6 per cent of the reported debt was outstanding for only 
one year or less and 36 per cent for more than ten years. Similar trend was notice­
able for upper and lower strata cultivators also. In the case of lower strata culti­
vators, there was absolutely no debt which was outstanding for two to five years. 
In the case of upper strata cultivators, debt per family outstanding for above ten years 
was Rs 671· 3 as compared to Rs 225·7 reported in case of lower strata cultivators. 
The proportion of debt outstanding for one year or above and for above ten years in 
the case of upper strata cultivators was 58·4 per cent and 39·2 per cent respectively 
as against 45·6 per cent and 29·1 per cent in case of lower strata cultivators. 

l.4.5 Debt in relation to principal and interest 

Out of the average debt per family of Rs 1,244·5 reported by the selected 
cultivating families during the second round of the intensive enquiry, the outstanding 
principal was Rs 1,213·2 and outstanding interest was Rs 31·3. Accrued interest 
formed 4·6 per cent of the outstanding principal in the case of lower strata culti­
vators as compared to 1· 7 per cent in the case of upper strata cultivators. The 
following table gives the outstanding debt in relation to principal and interest. 

TABLE l.Il-OUTSTANDING DEBT IN RELATION TO PRINCIPAL AND INTEREST 
r Intensive enquiry data. In rupees per famil\' 1 

Number of 
loans Amount A~IOl:NT OI'TSTANDING 

Strata outstanding originally 
per borrowed Total Principal Interest 

family 
I 2 3 4 5 

Upper strata ............... 1·2 1,768·4 1,712·5 1,684·4 28·1 
Lower strat.a ............... 1·2 763·1 776·5 742·0 34·5 

All cultivators ............ 1·1 1,265·8 1,244·5 1,2Il·l ll·l 
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On an average there were 1·2 loans outstanding per family. Amount originally 
borrowed was reported as Rs 1,265'8 per cultivating family against which the 
average debt of Rs 1,244'5 (consisting of Rs 1,213'2 as principal and Rs 31·3 as 
interest) was outstanding. In view of the very little difference in the original amount 
borrowed and the amount outstanding, it could be inferred that the repayment 
of loans, whether towards loans borrowed during the year or loans outstanding at 
the beginning of the year, was small among the selected cultivators. 



CHAPTER 4 

BORROWINGS 

We-may now proceed to a discussion on borrowings of the rural families. The 
General Schedule provided for the collection of data on amounts borrowed during 
the 12 months-period preceding the date of enquiry. Information like month of 
borrowing, purpose of borrowing and the creditor from whom borrowed was also 
obtained through this schedule. In the intensive enquiry, the details of each loan 
borrowed and fully repaid during the period April 1951 to March 1952 were obtained. 
As has already been indicated in Chapter 3, the entire discussion on borrowings in the 
present chapter except Sect.ion 4.6 relates to cash borrowings only. In Section 4.6 
some discussion of kind loans is given. 

4.1 EXTENT OF BORROWINGS 

4.1.1 Proportion of borrowing families 

The proportion of borrowing families for the district as a whole was 51 per cent. 
The proportion was higher at 55·5 per cent in the case of non-cultivating families 
as compared to 48·5 per cent in the case of cultivating families. Among the four 
classes of cultivators, proportion of borrowing families in the case of medium culti­
vators was 53·2 per cent followed by 46·5 per cent in the case of large and 44·6 per 
cent in the case of small cultivators. The proportion in the case of big cultivators 
at 44·1 per cent was the least among the four classes of cultivators. The table 
showing the proportion of borrowing families separately for different classes of 
cultivators, all cultivators and non-cultivators in the eight selected villages is given 
below. 

TABLE 4.I-PROPORTION OF BORROWING FAMILIES 
[General Schedule data.. In par cent 1 

Big Large Medium Small All Non-
culti- culti- culti- culti- clllti- culti-

Village va. tors vators vators vators vators vators 

I 2 3 4 5 6 

Ajit Gill ................ 22-2 40·0 46-9 38·5 42-2 42-3 
Bahman Jasa Singh ...... 85-7 90·5 60-0 66-7 71·6 84·2 
Giana .................. 68·4 66-7 81·6 64·9 72·1 73·2 
Singo .................. 44·4 52-0 48-3 42-6 47-8 56-5 
Chanarthal ............. 50-0 55-2 6.9·4 32·1 53·8 40·4 
Dyalpllr ................ 18·2 29-0 57·5 46-7 4-,·5 74·0 
Khokhar Kalan ......... 33·3 22·9 27·3 34-3 28-1 47·1 
Ubha .................. 38·9 38·9 38·9 43·6 40·3 53·8 

District .............. -. 44·1 46-5 53-2 44-6 48-5 55·5 

_ All 
families 

7 

42·2 
,]4-4 
']2-3 
48·9 
49-0 
5']·5 
36·3 
46·3 

51·0 
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There was considerable inter-village variation in the proportion of borrowing 
families. For all families taken together, Bahman Jasa Singh reported the highest 
proportion, i.e., 74·4 per cent and Khokhar Kalan reported the least proportion, 
i.e., 36·3 per cent. In the case of cultivating families, Giana with proportion at 
72·1 per cent and Khokhar Kalan with proportion at 28·1 per cent reported the 
highest and the lowest proportions respectively. The range of variation of the propor­
tion was quite high in the case of big cultivators ; the proportion varied from 85·7 
per cent in the case of Bahman Jasa Singh to 18·2 per cent in the case of Dyalpur. 
The range was comparatively low in the case of small cultivators; the variation in 
the proportion being from 66·7 per cent in Bahman J asa Singh to 32·1 per cent in 
Chanarthal. 

".1.2 Borrowings per family 

Unlike the proportion of borrowing families which was higher in the case of 
non-cultivators as compared to cultivators, borrowings per family was higher in the 
case of cultivating families. For cultivating families, average borrowings per family 
was Rs 436 as compared to Rs 233 in the case of non-cultivating families. Among 
the different classes of cultivators, big cultivators reported the highest average borrow­
ings per family, viz., Rs 661 followed by large cultivators (Rs 575), medium cultivators 
(Rs 432) and small cultivators (Rs 298). Distribution of borrowings appear to 
follow the pattern of distribution of holdings. Borrowings per family for the selected 

1:"; 

villages separately for different classes of cultivators, all cultivators and non-
cultivators arc given in the following table. 

Village 

AjitGill ................ 
Hahman Jasa Singh ...... 
Giana .................. 
Singo ................. 
Chanarthal ............. 
Dyalpur ................ 
Khokhar Kalan ......... 
Uhha .................. 

District . .............. 

TABLE ... 2-BORROWINGS PER FAMILY 
[ General Schedule data. In rupees] 

Big Large Medium Small All 
culti· culti· culti· culti· culti· 
vators vators vators vatord vators 

I 2 3 4 5 

6,i6 479 335 528 439 
734 1,246 5:n 517 7;i3 

1,013 782 777 458 6S3 
781 615 33!J 224 392 
526 420 466 315 406 
20,3 525 574 272 469 

1,015 472 137 103 229 
587 373 356 193 312 

661 575 432 298 436 

Non· All culti· families vators 

---
6 7 

228 358 
4.'17 688 
475 646 
146 361 
143 311 
381 .. 32 
107 176 
20!J 266 

233 36l 

The same two villages, i.e., Bahman Jasa Singh and Khokhar Kalan, which 
reported the highest and the lowest proportion of borrowing families also reported the 
highest and the lowest borrowings per family, i.e., Rs 688 and Rs 176 respectively among 
the eight selected villages. Khokhar Kalan, which reported the least average 
borrowings per family for the district as a whole, reported the maximum borrowings 
per family, i.e., Rs 1,015, in the case of big cultivators. For the district as a whole 
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as well as for villages Giana, Singo, Khokhar Kalan and Ubha there was a decline 
in average borrowings per family with decrease in size of holdings. 

4.1.1 Borrowings per borrowing family 

The borrowings per borrowing family for all families taken together was Rs 712. 
For cultivators and non-cultivators it was Rs 897 and Rs 420 respectively. As 
regards the four classes of cultivators, the average per borrowing family was the highest 
at Rs 1,499 in the case of big cultivators followed by large cultivators (Rs 1,237), 
medium cultivators (Rs 813) and small cultivators (Rs 667). Thus the average 
borrowings per borrowing family declined with the size of cultivated holdings. Inter­
village variation in the case of different classes of cultivators and all cultivating and 
non-cultivating families can be studied from the following table. 

TABLE 4.l-BORROWINGS PER BORROWING FAMILY 
r General Schedule data. In rupees] 

Rig Large Medium Small All Non-
cult i- culti- culti- culti- culti- culti-

Village va tors vators vators va tors vators vators 

-
I 2 3 4 5 6 

AjitGilI ................ 2,950 1,198 714 1,374 1,041 539 
Bah man Jasa. Singh ...... 857 1,377 805 776 1,051 543 
Giana .................. 1,481 1,173 9'" 706 947 649 
Singo .................. 1,756 1,183 701 526 821 2;;8 
C'hanarthal. ............ 1,052 762 670 980 755 3.54 
Dyalpur ................ 1,130 1,807 9!l8 583 1,030 514 
Khokhar Kalan ......... 3,045 2,066 501 2!l9 817 226 
Ubha. .................. 1,509 960 916 443 773 388 

District .............. . 1,499 1,2]1 811 661 891 420 

All 
families 

-
7 

841 
924 
894 
1]8 
6]1 
152 
485 
514 

112 

In the case of all families, borrowings per borrowing family ranged from Rs 924 
in Bahman Jasa Singh to Rs 485 in Khokhar Kalan. In the case of big cultivators, 
the range was comparatively wide as it varied from Rs 3,045 to Rs 857. It is interest­
ing to note that Bahman Jasa Singh and Khokhar Kalan which reported respectively 
the highest and the lowest borrowings per borrowing family in ~he case of all families 
reported just the opposite in the case of big cultivators, i.e., Bahman Jasa Singh 
reported the lowest borrowings per borrowing family of Rs 857 and Khokhar Kalan 
reported the highest borrowings per borrowing family of Rs 3,045. 

4.1.4 Share in the total borrowings 

Cultivators accounted for 77·1 per cent of total borrowings of rural families as 
against 22·9 per cent borrowed by non-cultivators. Big and large cultivators 
accounted for 16·1 per cent and 40·7 per cent respectively of the total borrowings 
of all cultivators. The share of the smail cultivators was only 20·7 per cent of the 
total borrowings while medium cultivators accounted for 38·6 per cent. Share of 
borrowings of different classes of cultivators in total borrowings of cultivators for the 
eight selected villages is given in the table 4.4 on page 31. 
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TABLE 4.~SHARE OF DIFFERENT CLASSES OF CULTIVATORS IN THE TOTAL 
BORROWINGS 

[Genera.l Schedule data. In per cent] 

BORROWI~GS OF THE 

BORROWINGS OF THE CLASS AS PERCE~TAQE 
CLASS AS PERCENT· 

AGE OF THE TOTAL 
OF TOTAL BORROWINGS OF CULTIVATORS 

BORROWISOS OF ALL 
FAMILn;s 

Village 

Big Large I Medium Small All Non· 
cultivators cultivators cultivators cultivators cultivators cultivators 

1 2 3 " 5 6 

Ajit Gill. .................. 16·2 32·9 29·4 37·7 75·5 U·5 
Bahman Jasa Singh ......... 10·2 51·9 26·6 2],5 85·3 14·7 
Giana ..................... 14·8 34·4 45·5 20·1 86·9 13·1 
Singo ..................... 22·8 49·9 33·0 17·1 94·8 5·2 
Chan art hal ................ 13'.9 32·3 44·4 23·3 83·6 16·4 
Dyalpur ................... 4·8 34·3 48·5 17·2 63·0 37·0 
Khokha.r Kalan ............ 46·6 63·3 23·0 13·7 73·8 26·2 
Ubha ..................... 18·7 35·7 45·5 18·8 65·1 34·9 

District .................. 16·1 40·1 38·6 20·1 11·1 22·9 

It is seen that cultivators share in the total borrowings ranged from 94· 8 per 
cent in Singo to 63· 0 per cent in Dyalpur. The share of different classes of culti­
vators in the total borrowings of all cultivators showed considerable inter-village 
variation. Big cultivators share in the total borrowings of all cultivators var:ed 
from 46· 6 per cent in Khokhar Kalan to 4·8 per cent in Dyalpur. Small cultivators 
comprising the last 30 per cent of the total cultivators accounted for 37· 7 per cent 
of total borrowings of all cultivators in village Ajit Gill on the one hand and 13·7 
per cent in village Khokhar Kalan on the other. 

4.2 BORROWINGS IN RELATION TO INCOME AND EXPENDITURE 

4.2.1 Size of borrowings according to the intensive enquiry 

Information relating to borrowings was collected in the intensive enquiry also. 
In Demand Schedules, No.6, used in the intensive enquiry, details of loans 
borrowed and fully repaid during the Survey year (April 1951 to March 1952) 
were obtained, whereas in Demand Schedule, No; 7, details of all outstanding 
loans as on the date of enquiry were obtained. Loans of duration of one year or less 
obtained from the latter schedule when combined with the loans borrowed and fully 
repaid, reported in the former schedule, give the total borrowings during the Survey 
year according to the intensive enquiry. The table 4.5 on page 32 gives the average 
borrowings per family of the selected cultivators separately for upper and lower 
strata cultivators. 

The amount borrowed by the upper strata cultivators was about 80 per cent 
higher than that of lower strata cultivators. As compared to the total amount 
borrowed during the year, the amount borrowed and fully repaid was quite insignifi­
cant and comprised only 6 per cent. This small proportion of amount borrowed 
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TABLE 4.5-SIZE OF BORROWINGS 
[Intensive enquiry data. In rupees per family] 

Total Amount 
amount borrowed and 

Strata borrowed fully repaid 

1 2 

Upper strata ............................. 813·1 41·8 
Lower strata ............................. 452·8 32·3 

All cultivators .......................... 633·0 37·0 

Amount 
borrowed 

during the 
year but not 
fully repaid 

3 
I 

771·4 
420·5 

595·9 

and fully repaid was, perhaps, due to the inherent limitation in the data and could 
not be construed to mean poor repayment performance. Demand Schedule No.6 
happened to be such as not to cover fully the loan operations connected with the rabi 
crops which are the major crops of the district. Loans borrowed prior to April 1951 
which were fully repaid any time during the year of the Survey (April1951-March 
1952) and also borrowed during the Survey year in respect of which repayments 
were made after March 1952 were not covered by this schedule. The schedule did 
not also collect data on loans repaid within 12 months of their borrowings. The cases 
in which loans were borrowed towards the close of the Survey year and fully repaid just 
one or two months thereafter were not covered by this schedule as all such loans 
were not the cases of "loans borrowed and fully repaid during the Survey year". 
All such loans were classified as those borrowed but not fully repaid during the year 
although they were current for a very short period, sometimes even one or two months. 
Such loans happened to be more connected with rabi rather than the kharif crops. 
Of the recorded loans borrowed and fully repaid, those repaid within first six months 
of their borrowings were comparatively more as can be seen from the following 
table. 

TABLE 4.6---LOANS BORROWED AND FULLY REPAID 
r Intensive enquiry data. In rupees per family] 

Repaid within 
first six 

Strata 
Total months of 

borrowings 

1 2 

Upper strata ............................. 41·8 27·9 
Lower strata .•........................... 32-3 30·7 

All cultivators ......................... 37-0 29·2 

4.2.2 Borrowings in relation to level of expenditure 

Repaid within 
7·12 months of 

borrowings 

3 

13·9 
1·6 

7·8 

The table 4.7 on page 33 gives total expenditure on items of capital investment 
and major consumption pu..rposes and borrowings per borrowing family separately for 
different classes of cultivators. 
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TABLE 4.7-TOTAL EXPENDITURE ON ITEMS OF CAPITAL INVESTMENT AND 
ON MAJOR CONSUMPTION PURPOSES AND AVERAGE BORROWINGS PER 

BORROWING FAMILY 
[General Schedule data. In rupees per family] 

Capital Capital 
~Falllily Borrowings expenditure Total of expenditure expenditure (including columns 

per 
Group in in non·farm borrowing 

agriculture business litigation I to 3 family 
charges) 

1 2 3 4 5 

Big cultivators ............. 546 4 1,704 2,254 1,499 

Large cultivators ........... 476 11 1,333 1,820 1,237 
Medium cultivators ......... 319 8 661 988 813 
Small cultivators ........... I 152 57 502 711 667 

All cultivators ............. 317 24 820 1,161 897 
Non-cultivators ............ 34 i 32 367 43) 420 

All families .............. 216 I 27 658 901 712 
, 

The two sets of data, i.e., one relating to expenditure and the other relating 
to borrowings, cannot be strictly related to each other. Loans borrowed during 
the Survey year may not have been completely utilized during the year and may 
have been partially carried over to the next year. Likewise the expenditure 
incurred may have been partially met from the borrowings of the past year. Expen­
diture as well as borrowings were the highest in the case of big cultivators followed 
by large, medium, small cultivators and non-cultivators. This shows that as the 
size of cultivated holdings decreases, the level of expenditure as well as the extent 
of borrowings also decrease. 

4.2.3 Incidence of borrowings 

We may now consider borrowings in relation to average area sown, average 
gross produce and average cash receipts, all collected through the intensive enquiry 
schedules. The following table gives the average borrowings per family, per acre of 
sown area, per rupees 100 of value of gross produce and per rupees 100 of total cash 
receipts separately for upper and lower strata cultivators. 

TABLE 4.8-INCIDENCE OF BORROWINGS 
[Intensive enquiry data. In rupees] 

Per Rs 100 
Per acre of of value 

Strata 
Per family 

sown area of gross 
produce 

1 2 3 

l'pper strata ..................... 813·1 29·0 25·5 
Lowt'r strata ..................... 452·8 39·7 30·5 

All cultivators ................ 633·0 32·1 27·1 

L 

Per Rs 100 of 
cash receipts 

from sale of 
crops and 

fodder and 
other cash 

receipts 

4 

40·0 
38·6 

39·5 
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The incidence of borrowing per acre of sown area was Rs 32·1 in the case of 
selected cultivators. However, in the case of lower strata cultivators the incidence 
per acre was Rs 10·7 more as compared to upper strata cultivators. Incidence of 
borrowing per rupees 100 of value of gross produce was also more in the case of 
lower strata cultivators by Rs 5. Incidence per rupees 100 of cash receipts was, 
however, slightly less in the case of lower strata cultivators and the difference was 
as little as Rs 1·4 per family. 

4.1 PURPOSE OF BORROWINGS 

The General Schedule provided for the collection of information relating to 
purposes of borrowings in two different ways. One was to record the purposes for 
which borrowing was resorted to and the other was to record the expenditure on 
various items financed out of borrowings. The purposes appearing in respect of 
theJormer could be termed as declared purposes of borrowing and those in the case 
of latter, the utilized purposes of borrowings. The two sets of data relating to purposes 
are not strictly comparable since the amount borrowed during the year of reference 
may not have been completely utilized during the year for the purposes for which 
borrowing was resorted to and the amount spent out of borrowings may not neces­
sarily be out of borrowings during the same year. Differences between the two sets 
of data on purpose of borrowings due to these factors would normally be small and 
the degree of correspondence or otherwise between them would reflect the extent of 
agreement or otherwise between the declared purposes and the purposes of utilization. 
The following table gives the two sets of information collected in the General Schedule. 

1. 
2. 
3. 
4. 
5. 
6. 

TABLE 4.9-BORROWINGS FOR DIFFERENT PURPOSES-DECLARED AND 
UTILIZED-ALL FAMILIES 

[ General Schedule datil. In rupees per family] 

Borrowings for 
Expenditure 

financed out of 
Item of expenditure different purposes borrowings 

1 2 

Capital expenditure in agriculture ............... 69 70 
Current farm expenditure ...................... 4 .. 
Expenditure in non-farm business •.............. 4 4 
Family expenditure .......................... _ 198 182 
Litigation charges ___ . _ . _ ... ____ . ___ . __ . _ ..... 17 20 
Other expenditure (inclu8ive of repayment of old 
debts) ...... _ ............................. _ ... 71 62 

Total .............. _ ....................... 161 11B 

.. The General Schedule did not collect information for this item. 

Borrowings for different purposes and the expenditure incurred out of borrowings 
for the respective purposes show a good deal of agreement. In the case of capital 
expenditure in agriculture and expenditure in non-farm business, the two sets of 
data show close agreement. In the case of other items also there was very little 
difference between the two sets of data. The close correspondence indicates that 
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loans were generally utilized for the purposes for which they were originally borrowed 
or that the same purposes tended to be reported in both parts of the schedule. 

Table 4.9 reveals that out of the total borrowings of Rs 363 per family, only 
about 20 per cent was borrowed for capital expenditure in agriculture. Borrowings 
for family expenditure were reported to be the highest, viz., Rs 198 which formed 
54·5 per cent of the total borrowings. The following table provides purpose-wise 
details of borrowings made during the year separately for cultivators and non­
cultivators and also for different classes of cultivators. 

TABLE 4.IO-BORROWINGS FOR VARIOUS PURPOSES 
[ General Schedule data. Amount in rupees per family] 

I 
I Capital Current Non-farm 

expendi- farm business Family 
Total expendi-

Group I ture in expendi- expendi-
agriculture ture ture 

ture 

I 2 3 4 5 

Big cultivators. _ 0 0 0 0 0 0 0 0 0 0 0 661 157 3 - 379 
(23· 7) (0 04) H (57 03) 

Large cultivators 0 0 • 0 0 0 0 0 0 0 0 575 134 6 - 297 
(23·4) (l00) H (51 07) 

Medium cultivators. 0 0 0 0 0 0 o. 412 95 11 - 221 
(22 00) (2 05) H (51 02) 

Small cultivators. 0 • 0 0 0 0 0 0 0 0 298 75 1 5 144 
(25·2) (0 03) (l06) (48 02) 

All cultivators ... o •• 0 0 0 0 0 0 0 4]6 101 6 I 221 
(23·2) (1 04) (0 03) (50·8) 

Non-cultivators 0 • 0.00000000 2]] II - 9 156 
(4 09) (0 01) (3 06) (67 01) 

All families. 0 0 0 0 0 0 0.00000 ]6] 69 4 4 198 
(19·0) (1 01) 

I 
(1 01) (54 05) 

Figures in brackets denote percentages to total. 

Other 
expend i-

ture 

6 

123 
(18 06) 

138 
(23 09) 

105 
(24 03) 

73 
(24 07) 

106 
(24 03) 

56 
(24 03) 

88 

I 
(24·3) 

Study of the purpose-wise details of borrowings reveals that the borrowings of 
different groups were mostly for family expenditure and capital expenditure in 
agriculture. "Other" expenditure, which comprises expenditure incurred on repay­
ment of old debts and financial investments, was another item which was also equally 
important for all the four classes of cultivators. Current farm expenditure and non­
farm business expenditure as purposes of borrowings were of minor importance in 
all the classes of cultivators. 

Information relating to borrowings for different purposes was collected through 
the intensive enquiry schedules also. It has been indicated earlier that the infor­
mation relating to total borrowings, based on intensive enquiry data, comprised the 
loans borrowed and fully repaid during the year and also the loans outstanding for 
less than one year. The table 4 oIl on page 36 gives the purpose-wise classification 
of borrowings of selected cultivators. 
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TABLE 4.II-PURPOSE-WISE CLASSIFICATION OF TOTAL BORROWINGS OF 
THE SELECTED CULTIVATORS 

[Intensive enquiry data. Amount in rupees per family] 

I 

Capital ! Curr!'nt 
I I )Iore than 

Xon-fal'm Famil\' Other onB pur-

Total expt'nrli- I farm busim'" eXI"'llcii- expendi- pose and 
Strata ture on ,exp(·nrli- expendi- ture ture unspeci-

farm I ture , ture fled , 
purpose I 

I I I 

! 
I 

i I -~ 3 4 I ;) 6 I 7 

I 
Upper strata ............ 813-1 100-6 6-9 - I 4S!l-5 

I 

46·5 169·7 
(12,4) (0·8) (-) 

I 
«(jl). 2) (.j·7) (20'9) 

Lower strata .. - ......... 452·8 35·3 - 3-8 Hi4·7 159·3 89·7 
(7·8) I (- ) (0·8) (.lIH) (3.5'2) (19·8) 

I 

I All cultivators ......•. 633·0 68·0 3·4 1·9 327·1 102·9 129·7 
(10·'7) i (0·5) (0·3) (51· '7) (16·3) (20'5) 

I I 
Figures III the brackets denote pel'centagl's. 

Like the General Schedule data, the intensive enquiry data also reveal that 
family expenditure was the major purpose of borrowings. In the case of upper 
strata cultivators, 60·2 per cent of borrowings were for family expenditure. Borrow­
ings for capital expenditure in agriculture formed 12·4 per cent of t he total borrowings 
in the case of upper strata whereas they formed only 7·8 per cent of the total borrow­
ings of lower strata cultivators. 

4.4 CREDIT REQUIREMENTS 

Information relating to the credit needs in respect of certain items of capital 
expenditure of the cultivators, selected for the intensive enquiry, was collected 
through a special questionnaire designed for the purpose. The questionnaire pro­
vided for the collection of details like purpose for which credit was required, its 
extent and nature and the terms governing its repayment. A comparison of this 
data with the actual amount spent on items of capital expenditure in agriculture 
during the year April 1951-March 1952 would provide an indication whether the 
credit obtained is on the whole adequate or not. The table 4.12 on page 37 pro­
vides a comparative study of the credit needs and capital expenditure of the selected 
cultivators. 

The information regarding credit requirements is based on the replies of 100 
cultivators. Out of 120 selectOO cultivators (on the basis of 15 cultivators per village) 
20 cultivators did not reply to the questionnaire and 15 reported that they did not 
experience any difficulty in meeting expenses for current agricultural operations. 
Proportion of cultivators experiencing difficulty was higher in the case of lower strata 
cultivators as compared to the upper strata cultivators. In the case of lower strata 
cultivators 34 out of 40 or 85 per cent reported having experienced difficulties 
whereas in the case of upper strata cultivators 51 out of 80 or 64 per cent experienced 
difficulties. Credit requirements appearing in table 4.12 on page 37 are, however, 
averages per family and not the average per family reporting credit requirements. 
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TABLE 4.12-REPORTED CREDIT NEEDS AND CAPITAL EXPENDITURE INCURRED 
IN AGRICULTURE 

[ Intensive enquiry data. Amount in rupees per family] 

Pur. Bi~~~' Incre· la~~~~ I 
Pur- chase land asing the Use of I 
chase of im- the size of Digg-

1 f irriga- 0 h Total of imp e- prove- size 0 hold· ing tion i~r:; 
bul- ments ment hold- ings by of reso-

locks. and I and ings by pur- wellstt urces 
: machi- land ten- chase 

I 
: nery" recla· ancyt of 
, I malion land 

,-I-!-2-1-3- -4- -5--6-1-7- -8- -9-

A. Credit needs I I 
- 1-1-1- ---
Upper strata ........... 2,192 I 240 237 44 105 1,056 510 

~ I (10·9) (10·8) (2·0) (4·8) (48,2) (23·.3) 
Lower strata .......... " 1,502 264 25 75 140 780. 218 

I (17·6) (1.7) (5·0) (9, .1) (51· fJ) (14,.5) 
All cultivators ........ j 1,847 252 131 59 123 918 364 

. (13·6) (7·1) (3,2) (6,7) (49,7) (19·7) 
B. Capital expendi 

ture 
Upper strata .......... . 

Lower strata .......... . 

All cultivators ...... . 

366 

157 

261 

224 
I (61,2) 
I 108 
I (68.8) 
i 
i 166 
1(63·6) 
I 

08 
(26,8) 

31 I (19, 7) 

65 . 
(24·9) I 

2 
(0·.5) 

3 
(1·9) I 

2 I 
(0·8) I 

1 

(-) 

(-) 

(-) 

(-) 
2 

(1·3) 

I 
(0,4) 

14 
(3·8) 

(-) 

7 
(2,7) 

(-) 

(-) 

(-) 

3 
(0·8) 

4 
(2·5) 

3 
(1,1) 

(-) 

(-) 

(-) 

25 
(6·8) 

9 
(5,7) 

17 
(6·5) 

• Live~tock in case of capital expenditure. .. Also includes transport equipment in the case of 
capital expenditure. t Xot reported as an item of capital expenditure. tt Also includes repair of 
wells in case of capital expenditure. Figures in brackets denote percentages to total. 

Items in respect of which information relating to credit needs and capital expen­
diture were collected also slightly differ. Information relating to capital expenditure 
for increasing the size of holdings by tenancy was not collected in the intensive enquiry. 
Similarly, data on the credit needs of cultivators for the purchase of livestock (other 
than bullocks), purchase of transport equipment and repair of wells were also not 
obtained. Credit needs of the cultivators for items of expenditure of capital nature, 
as appearing in the table 4.12 above, were on a considerably higher level as compared 
to their capital expenditure during the Survey year. This was true both for upper 
and lower strata cultivators. The credit needs required were reported as Rs 1,847 
per family whereas capital expenditure incurred was only Rs 261 per family. This 
very large difference was due to reporting of large credit requirements in the case of 
items relating to increasing the size of holdings, digging of wells and land reclamation. 
As regards other items, viz., purchase of bullocks and purchase of implements and 
machinery there is not much difference in the credit required and capital expenditure 
incurred. 

It would, of course, be interesting to study the terms and conditions on which 
the credit was required. Of the 58 upper strata cultivators, who replied the question 
regarding the rate of interest which the cultivators would be willing to pay, only 17 
reported to be willing to pay rate of interest above 5 per cent; 39 cultivators could 
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pay only 3 percent or less. In the case of lower strata cultivators, 32 out of 40 
cultivators replied the same question. As many as 18 out. of 32 were willing to pay 
a rate of interest above 5 per cent whereas only 13 cultivators wanted loans at 3 per 
cent or les&. If this is studied in relation to the actual operation of various loans 
during the Survey year according to different rates of interest, it provides an interest­
ing contrast as 51·4 per cent of loans in the caEe of upper strata cultivators and 
61· 0 per cent in the case of lower strata cultivators were borrowed at a rate of interest 
which was 10 per cent or more. Most of the cultivators required 'medium-term and 
long-term loans. Out of 58 cultivators of the upper strata, who supplied information 
relating to the period for which loans were required, 33 reported as requiring loans 
for 2 to 5 years and 14 reported as requiring loans for a period beyond 5 years. Only 
4 cultivators were desirous of taking loans of less than one year duration. Sixteen 
out of 32 lower strata cultivators were seeking loans for the duration of 2 to 5 years. 
Only one cultivator wanted a loan for the duration of one year or less. It is, howe\-er, 
interesting to note that 55 out of the 58 upper strata cultivators and 31 out of the 
32 lower strata cultivators were prepared to offer immovable property as security 
against the required credit. 

4.5 NATURE OF BORROWINGS 

In the light of the credit requirements of the selected cultivators discussed in 
the preceding section it would be interesting to study the nature of their actual 
borrowings according to security, type of mortgage, purpose, duration and rate of 
interest. 

4.5.1 Borrowings according to security offered 

The security which the selected cultivators offered while obtaining loans was 
either personal security or immovable property. Out of Rs 633, the average amount 
borrowed per family, Rs 202·5 or 32 per cent was borrowed against immovable 
property while the remaining 68 per cent was against personal security. In the case 
of upper strata cultivators, only 25· 6 per cent of the borrowings were against im­
movable property while in the case of lower strata cultivators the corresponding 
proportion was 43· 5 per cent. Usufructuary mortgage was the most comlUonly 
reported system of mortgage of the immovable property which secured the loans. 
Simple or any other type of mortgage of immovable property was reported only in 
respect of 3·3 per cent of borrowings of the selected cultivators. In the upper 
strata, all immovable property securing the loans was made over to the creditors 
through usufructuary mortgage; no other type of mortgage was reported. 

4.5.2 Borrowings 'according to purpose-duration 

The table 4.13 gives the borrowings of the selected culti\Tators classified 
according to purpose-duratiQn. 

It is significant to note that the borrowings of the selected cultivators for short­
term agricultural purposes formed only half a per cent of their total borrowings and 
that too were reported only by upper strata cultivators. Lower strata cultivators 



BORROWINGS 39 

TABLE 4.13-BORROWINGS ACCORDING TO PURPOSE-DURATION 
[Inten8i~c enquirv data. Amount in rupee8 per familv] . 

AGRICULTURAL Non· CONSUMPTION Repay. 
agricul. ment Other 

Strata Total tural of pur· 
~hort· Long. short· Short· Long. old poses 
term term term term term deuts 

--- ------ --- --- --6- --7- --8-1 2 3 4 5 --- --- --- --- --- --- --- ---
Upper strata ......... 813·1 6·9 100·6 - 48·9 410·8 25·6 220·3 

(0·9) (12,4) H (6'0) (.50,5) (3·1) (27·1) 
Lower strata ......... 452·8 - 35·3 3·8 10·3 15-'·5 157·0 92·0 

(-) (7·8) (0·8) (2·3) (34·1) (34·7) (20,3) 

All cultivators ..... 633·0 3·4 68·0 1·9 29·6 282·7 91·3 156·2 
(0·5) (10·'7) (0·3) (4·'7) (44·'7) (14·4) (24·'7) 

Figures in brackets denote percentages to total. 

did not report any borrowings for short-term agricultural purposes. Borrowings for 
long-term agricultural purposes accounted for 12· 4 per cent and 7·8 per cent of the 
total borrowings of the upper and lower strata cultivators respectively. About 50 
per cent of the borrowings in the case of upper strata cultivators and about 34 per 
cent of the borrowings in the case of lower strata cultivators were for long-term 
consumption purposes. In the case of lower strata cultivators, borrowings for 
repayment of old debts accounted for another 34·7 per.cent. 

4.5.3 Borrowings according to rate of interest 

An amount of Rs 330·6 per cultivating family, which formed 52·2 per cent of 
total borrowings was reported to have been borrowed interest· free. In the case of 
36· 4 per cent of borrowings, the rate of interest ranged from 18 to 25 per cent. Only 
3·3 per cent of borrowings were reported to be in the interest range from 3! to 7 per 
cent. The following table gins the borrowings of the selected cultivators classified 
according to rate of interest separately for upper and lower strata cultivators. 

TABLE 4.I4-BORROWINGS OF THE SELECTED CULTIVATORS CLASSIFIED 
ACCORDING TO RATE OF INTEREST 

[Intensive enquiry data. Amount in rupees per family] 

I '" RATE OF INTEREST 

Total I L e88 i : ' I , • I 
i i.. I l1Inl/ . 3110 7' 7 If) 10' ~(J 10 , 12t /0 1~ /0 I 2;) per, c.;II.'pe. 

I i .\ II 3 ~ ?Jer PE~ celli per cellt 1:. ~ peT, 18 peT 2.) PCT cent and, cil:ed 
I ,. - I cenl I cellt 'cenl abo!'e I J' 

~trata 

1 I 2 ; a : 4 . ii ., ti i 7 I M ' !J ; 10 I
ii cellt: . I I I ' 

----- , I I I' 
Upper strata ... ! 813·1 i 408·3 i 26·0 ! Ii·3 I 17·3 i 41·2 - i 301·5 I I (·;(J·;!)·I (3·2) I (2·1) (2·1) (,j·I) I (-) I (.37·1) , 

1·5 
(0·2) 

Lower strata. .. 452·8 I :!;,:l· (I 2-1· 3 16·4 - l;i9· 2 

I 
(.5,,·0) I (-) (.5·4) (-) (.1·6) (-) (.35·1) 

All cultiva-
3]0·6 13·0 20·8 8·7 28·8 

i (52,2) (2·1) (3·3) (1·4) (4·5) i 
I 

tors ........ \633.0 

l"iglll'c, ill Lrackets dellote percentages to total. 

- 230·4 
(-) (36·4) 

I I 

(-) 

(-) (-) 

0·8 
(-) I (0·1) 
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Out of Rs 452·8, the average borrowings of the lower strata cultivators, Rs 253·0 
or 55·9 per cent were without interest. Most of the amount borrowed was at the 
rate of interest varying from 18 to 25 per cent. Only Rs 24·3 or 5· 4 per cent were 
reported to have been borrowed at a rate of interest ranging from 3! to 7 per cent. 
As regards upper strata cultivators, borrowings at the rate of interest ranging between 
3! to 12! per cent formed only 9·3 per cent of the total borrowings of the class. Rest 
of their borrowings were either interest-free accounting for 50·2 per cent of the 
total borrowings or at a rate of interest ranging between 18 to 25 per cent accounting 
for 37·1 per cent of the total borrowings. 

4.6 GRAIN LOANS BORROWED DURING THE YEAR 

Very few grain loans were reported to have been borrowed in this district. 
This is perhaps due to the practice of borrowing cash loans only. Of the selected 
families, only 7·7 per cent were reported to have borrowed grain loans. In the case 
of upper strata cultivators, the proportion of families borrowing grain loans was as 
small as 1· 5 per cent while in the case of lower strata cultivators 13·9 per cent of the 
cultivating families reported as having borrowed grain loans. 

Quantity borrowed per family was higher in the case of lower strata cultivators 
who reported 49·2 seers as compared to 5·8 seers reported by the upper strata 
cultivators. The borrowings were reported to be almost entirely for family expen­
diture. Grains borrowed were wheat and millets. In the case of upper strata 
cultivators, the entire quantity, viz., 5·8 seers and in the case of lower strata culti­
vators, 38·1 seers out of 49·2 seers were in the form of wheat. The remaining 11·1 
seers in the case of lower strata cultivators were in the form of millets. 



CHAPTER 5 

REPAYMENTS 

This chapter deals with the repayment performance of rural families as revealed 
by the data obtained through the General Schedule as well as through the intensive 
enquiry schedules. In the General Schedule, particulars like month of repayment 
and the source of finance for repayment were collected in respect of each of the re­
payments effected during the 12 months preceding the date of enquiry. 

5.1 PROPORTION OF REPAYING FAMILIES 

The following table gives the proportion of families who made repayments to 
total number of families enumerated as also to total number of families who reported 
borrowings during the year and to total number of indebted families separately for 
the different groups. 

TABLE S.I-PROPORTION OF REPAYING FAMILIES AMONG DIFFERENT GROUPS 
OF CULTIVATORS 

[General Schedule data. In per cent] 

PROPORTION OF REPAYING FAlIULIES TO 

Group 
Total Borrowing Indebted 

families families families 

I 2 3 

Big cultivators ..................... 17·4 39·3 33·7 

Large cultivators ................... 18·0 38·8 31·9 
Medium cultivators ................. 18·2 34·3 27·1 
Small cultivators ................... 17·4 39·0 26·3 

All cultivators ..................... 17·9 36·9 28·2 
Non-cultivators .................... 17·1 30·9 23·3 

All families .. .................... 1'1·6 34·6 .26·3 

The proportion of repaying families to total families as well as to borrowings 
and indebted families was higher in the case of cultivating families as compared to 
non-cultivating families. There was also not much inter-decile group variation 
except that proportion of repaying families to indebted families was slightly higher 
in the case of big and large cultivators as compared to medium and small cultivators. 
There was, however, considerable inter-village variation as would appear from the 
table 5.2. 

Bahman Jasa Singh reported the highest proportion of repaying families to total 
as well as borrowing and indebted families. Village reporting the least proportions 
in all the three cases was Chanarthal. 
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TABLE S.2-PROPORTION OF REPAYING FAMILIES AMONG DIFFERENT VILLAGES 
- ALL FAMILIES 

[ General Schedule data. In per ('cnt I 

PROPORTION OF REPAYING FAMILIES TO 

Village Total Borrowing 
families families 

2 

Ajit Gill .......................... . 14·8 35·1 
Bahman Jnsa Singh ................ . 44·2 59·4 
Giana ............................ . 37·2 51·5 
Singo ............................ . 28,3 58·0 
Chanarthal ....................... . 6·2 12·7 
Dyalpur .......................... . 15·5 27·0 
Khokhar Kilian ................... . 9·5 26·0 

15·3 33·1 

1'1·6 34·6 

Ubha ............................. 1 

District ......................... . 

5.2 EXTENT OF REPAYMENTS 
5.2.1 Repayments per family and per reporting family 

Indebted 
falllilies 

3 

23·8 
52·1 
47·0 
50·0 
8'3 

22·3 
17·3 
2,1·0 

26·3 

Average repayments per family and per reporting family were Rs 123 and 
Rs 699 respectively. Cultivating families reported higher aye rage repayments than 
the' non-cultivating families as would be seen from the following table. 

TABLE S.l-EXTENT OF REPAYMENTS AMONG DIFFERENT GROUPS OF 
CULTIVATORS 

[Generall-lehedule data. In rupees] 

Group 

Big cultivators ................................... ! 
Large cultivators ................................. ; 
Medium cultivators ............................... i 
Swall culti\·ator~ ................................. i 

~Il cultivators .............. , .................... i 
~ on·cultn"ators ................................. . 

All families ................................... . 

R"pa,\'nwnts 
per family 

176 

210 
153 
123 

161 
55 

III 

Repayments per 
reporting family 

2 

1,013 

1,166 
839 
706 

901 
317 

699 

The above table reveals that repayments per family and per reporting family 
in the case of cultivators were Rs 161 and Rs 901 respectively as against Rs 55 
and Rs 317 reported in the case of non-cultivators. Among the different classes 
of cultivators, large cultivators reported the highest average repayments followcd by 
medium and small cultivators. There was considerable inter-village variation in 
the case of a yerage repayments as would be seen from the table 5.4 on page 43. 

Repayments per family varied from Rs 530 in Bahman Jasa Singh to Rs 29 
in Chanarthal. Repayments per reporting family were at the highest level in 
Bahman Jasa Singh while the lowest were noticed in village Ubha. 
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TABLE 5.~EXTENT OF REPAYMENTS AMONG DIFFERENT VILLAGES - ALL 
FAMILIES 

[ General Schedule data. In rupees] 

Village 

Ajit Gill ........................................ . 
Bahman Jasa Singh .............................. . 
Giana .......................................... . 
Singo .......................................... . 
Chanarthal ..................................... . 
Dyalpur ........................................ . 
Khokhar Kalan ................................. . 
Vbha .......................................... . 

District ....................................... . 

5.2.2 Repayments in relation to borrowings 

Repayments 
per family 

144 
530 
274 
203 

29 
59 
70 
43 

12l 

Repayments per 
reporting family 

2 

970 
1,200 

736 
716 
462 
383 
745 
280 

699 

Repayments made during the year formed 33·9 per cent of the total borrowings 
in respect of all families. In the case of cultivators and non-cultivators the propor­
tion was 37·1 per cent and 23·3 per cent respectively. Among the different classes 
of cultivators, the small cultivators reported the highest proportion, i.e., 41·2 per 
cent followed by large and medium cultivators with 36·6 per cent and 35·4 per 
cent respectively. The big cultivators reported the least proportion of repayments 
to borrowings, viz., 26·6 per cent. 

5.2.l Repayments in relation to debt plus repayments 

Repayments studied in relation to debt plus repayments do not provide an 
encouraging reading. The proportion was only 9·5 per cent for the district as a 
whole. As compared to cultivators, who reported the proportion as 10·6 per cent, 
the non-cultivators reported a lower proportion at 6·2 per cent. Among the different 
classes of cultivators, the repayment performance of small, medium and big culti­
vators was more or less similar. The large cultivators reported somewhat higher 
proportion at 12·5 per cent as compared to other classes of cultivators. 

5.l SOURCE OF FINANCE FOR REPAYMENTS 

Of the total repayments of Rs 123·2 per family in respect of all families, Rs 62·4 
or 50·7 per cent were reported to have been met out of borrowings. Another Rs 38·6 
or 31 ·3 per cent were met out of current income. Sale of assets accounted for Rs 15·2 
or 12·3 per cent of the repayments. Past savings accounted for a meagre sum of 
Rs 3·4 which formed only 2·7 per cent of the repayments. The remaining 3 per 
cent were reported to have been met out of other sources. 

While collecting the information relating to the repayment of old debts of the 
selected cultivators in the intensive enquiry, details regarding source of finance 
were also obtained. For the selected cultivators also, borrowing was reported as 
the main source of finance for repaying old debts. The other sources in the descending 
order of their importance were current income and past savings and sale of assets. 
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The following table gives the repayment of debts according to source of finance for 
the upper and lower strata cultivators. 

TABLE 5.S-S0URCE OF FINANCE FOR REPAYMENT OF OLD DEBTS 
[Intensive enquiry data. Amount in rupees per family] 

SOURCE OF FINANCE 

Strata Total Current Past Sale of Borrow- Other 
income savings assets ings sources 

1 2 3 4 I') 6 ----

Upper Strata .............. 193-9 61-8 16-7 26-6 75-4 13-4 
(31-9) (8-6) (13- 7) (38-9) (q,-9) 

Lower Strata ..... _ .... __ .. 262-4 34-8 18-4 20-3 188-9 -
(13-3) (7-0) (7- 7) (72-0) (-) 

All cultivators ..... _ ..... 228-2 48-3 17-6 23-5 Ill-I 6-7 
(21-2) (7-7) (10-3) (57-9) (2-9) 

Figures in brackets denote percentages to total. 

It would be seen that lower strata cultivators made higher average repayments 
as compared to upper strata cultivators. However, the most important source of 
finance in the case of both upper and lower strata cultivators was borrowings, which, 
in the case of upper strata cultivators, accounted for only 38·9 per cent of repayments 
as against 72· 0 per cent in the case of lower strata cultivators. Thus repayments, 
by and large, in the case of lower strata cultivators, were book adjustments or change 
of creditors. Current income and past savings as sources of finance for repayments 
were comparatively more important in the case of upper strata cultivators, account­
ing for 40·5 per cent of the repayments, as against only 20·3 per cent in the case 
of lower strata cultivators. Sale of assets also accounted for a slightly higher pro­
portion of repayments in the case of upper strata cultivators who reported 13·7 
per cent of repayments as having been met out of this source as against 7·7 per cent 
in case of lower strata cultivators. 



CHAPTER 6 

FAMILY EXPENDITURE 

In the last three chapters we have discussed the indebtedness, borrowings and 
repayments of rural families. The present chapter is devoted to a discussion on the 
data on family expenditure collected through the General Schedule. The data, 
however, are not exhaustive. The General Schedule was not intended to constitute 
an enquiry into the pattern of family budgets. Only those items of expenditure 
on which a lump sum was spent and which could be recollected by the respondent 
without much difficulty were recorded in the General Schedule. The day-to-day 
expenses on current needs such as food, drink, tobacco and other items were not 
included. The items of family expenditure on which information was obtained 
in the General Schedule were, (1) construction and repairs of residential houses 
and other buildings, (2) purchase of household utensils, furniture, etc., (3) death 
ceremonies, (4) marriage and other ceremonies, (5) medical expenses, (6) educational 
expenses, (7) clothing, shoes, bedding, etc. arui (8) litigation charges. Total expendi­
ture on all these items has been referred as 'total family expenditure' though 
it would indicate merely the total expenditure of the recorded items. The data 
relate to a period of twelve months preceding the date of enquiry. 

6.1 EXTENT OF FAMILY EXPENDITURE ON RECORDED ITEMS 
The following table gives the average expenditure on each of the specified items 

of family expenditure separately for cultivators and non-cultivators and for different 
classes of cultivators. 

TABLE 6.I-EXPENDITURE ON SPECIFIED ITEMS OF FAMILY EXPENDITURE 
AMONG DIFFERENT GROUPS OF CULTIVATORS 

[ General Schedule data. In rupees per family 1 

Big Large Medium Small All i Non- All 

Item of family expenditure 
cult i- culti- culti- culti- culti- culti- fami-
vators vators vators vators vators vators lies 

, 

1 2 3 4 I 5 6 7 

Construction and repairs of resi-
dential houses and other build-
ings ...... _ ... _____ ., _. _. _ .. 134 98 44 22 54 26 44 

Purchase of household utensils, 
furniture, etc ... ___ . _________ . 85 73 36 27 45 29 39 

Purchase of clothing, shoes, bed-
ding, etc ... _ .. _ ...... _ . ____ . _ 434 333 224 152 

I 
236 109 190 

Death ceremonies __ ... __ ........ 4!l 30 17 5 17 6 I 13 
Marriage and other ceremonies. __ 800 659 249 241 3i3 148 

I 
293 , 

Medical expenses __________ ..... 67 51 32 25 ~ 36 20 30 
Educational expenses ..... _ ... __ 82 42 12 12 I 21 11 17 
Litigation charges .. _____ ....... 53 46 46 18 I 37 18 31 

Total ... . _ ............. "'_" 1,704 1,3JJ 661 502 
I 

820 
I 

367 658 
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The average expenditure per cultivating family was Rs 820 whereas in the case 
of non-cultivating families it was Rs 367. Among the different classes of cultivators, 
the big cultivators reported the highest expenditure per family, viz., Rs 1,704 followed 
by large cultivators (Rs 1,333), medium cultivators (Rs 661) and small cultivators 
(Rs 502). This gradual decrease in expenditure as one moves down the different 
classes of cultivators was noticed in respect of the individual items also. 

It is fairly clear from the data that purchase of clothing, shoes, bedding, etc., 
and marriage and other ceremonies constituted the most important items of expendi­
ture for all classes of cultivators. For rural families as a whole, these two items 
taken together accounted for Rs 483 per family out of total per family expenditure 
of Rs 658. Educational expenses and expenses on death ceremonies at Rs 17 and 
Rs 13 per family respectively were the least important among all the items of family 
expenditure. . 

The proportion of families reporting expenditure and expenditure per reporting 
family in respect of specified items of family expenditure separately for cultivating 
and non-cultivating families are given in the following table. 

TABLE 6.2-PROPORTION OF FAMILIES REPORTING EXPENDITURE AND 
EXPENDITURE PER REPORTING FAMILY 

[ General Schedule data] 

PROPORTION OF FAMILH.S EXPENDITURE PER REPORTING 
REPORTING EXPENDITURE FAMILY 

(PER CENT) (RS) 

Item of family expenditure Non· Non· Culti· cuiti· All Culti· culti· All 
vators vators families vators va tors families 

1 2 3 4 5 6 

Construction and repairs of 
residential houses and other 
buildings ................ 13·7 6·8 11·2 396 384 ]9] 

Purchase of household uten· 
sils, furniture, etc ......... 69·4 72·6 70'5 65 40 56 

Purchase of clothing, shoes, 
bedding, etc .............. 100·0 99·0 99·7 236 110 191 

Death ceremonies .......... 8·6 5·3 7·5 201 112 178 
Marriage and other ccremon· 

ies ...................... 42·4 33·9 39·3 882 436 744 
Medical expenses ........... 32·1 29·5 31·2 112 69 97 
Educational expenses ....... 19·4 5·9 14·6 109 180 119 
Litigation chargei .......... 8·8 5·2 7·5 423 344 407 

It is interesting to note that expenditure on education and death ceremonie'l 
which was very low per family was considerably high per reporting family. This 
shows that those who reported this expenditure had to spend considerable amount. 
Expenditure per reporting family was the highest in the case of marriage and 
other ceremonies, i.e., Rs 744 followed by litigation charges (Rs 407) and construc­
tion and repairs of residential houses and other buildings (Rs 393). Among the other 
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five items, expenditure per reporting family ranged from Rs 191 in the case of pur­
chase of clothing, shoes, bedding, etc., to Rs 56 in the case of purchase of household 
utensils, furniture, etc. 

In order to study inter-village variation in the expenditure, the different recorded 
items of family expenditure have been grouped into four groups as follows: 

1. Construction and repairs of residential houses and other buildings, 

2. expenditure on durable consumer goods (purchase of household utensils, 
furniture, etc. and clothing, shoes, bedding, etc.), 

3. expenditure on death, marriage and other ceremonies and 

4. expenditure on education, medicine and litigation. 

The following table gives the expenditure per family on each of the above four 
items in the selected villages. 

TABLE 6.l-FAMILY EXPENDITURE IN THE SELECTED VILLAGES-ALL FAMILIES 
[General Schedule data. In rupeE's pE'r family] 

! Construction: ! I 
and repairs : Expenditure ' Expenditure Expenditure 

of residential , on durable on death, on educa· 
Total houses and marriage tion, medi· 

Village consumer and other cine and other build- goods ceremonies litigation ings 

I 2 3 4 5 

Ajit Gill ................... 775 131 208 326 110 
Bahman Jasa Singh ......... 819 105 266 334 114 
Giana ....... ____ .......... 709 47 329 218 116 
Singo ..................... 476 28 222 156 70 
Chanarthal ................ 764 57 260 355 92 
Dyalpur ................... 796 19 211 503 63 
Khokhar Kalan ............ l89 17 162 152 58 
Ubha. ..•........ : ......... 617 24 238 297 58 

District .................. 658 44 229 l06 78 

Among the various groups of items, the group consisting of expenditure on 
death, marriage and other ceremonies was the most important in all the selected 
villages except Giana, Singo and Khokhar Kalan in which case durable consumer 
goods was the most important group. The expenditure on construction and repairs 
of residential houses and other buildings was the lowest in all the villages except 
Ajit Gill in which case expenditure on education, medicine and litigation was the 
lowest. 

There was considerable inter-village variation in the expenditure per family on 
construction and repairs of residential houses and other buildings and expenditure 
on death, marriage and other ceremonies; the expenditure varied from Rs 131 to 
Rs 17 in the case of the former item and, from Rs 503 to Rs 152 in the case 
of the latter. There was not much variation in the case of the other two items 
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of expenditure; the highest and the lowest expenditure recorded were Rs 329 and 
Rs 162 respectively per family in the case of durable consumer goods and Rs 116 
and Rs 58 respectively per family in the case of education, medicine and litigation. 

6.2 SOURCE OF FINANCE 

The following table gives the source of finance for different items of family 
expenditure in the case of all families. 

TABLE 6.4--S0URCE OF FINANCE FOR SPECIFIED ITEMS OF FAMILY 
EXPENDITURE 

[General Schedule data. Amount in rupees per family] 

Total Current Past Sale of Borrow- Other 
Item of family expenditure income sayings assets ings sources 

----
I 2 3 4 5 6 ---

Con~truction and repail'R of 
residential houses and other 
buildings ................ 44·2 21·5 7·6 2·2 12·9 -

(48·6) (17·2) (4·9) (29·3) H 
Purchase of household uten-

sils, furniture, etc ......... 39·3 31·2 0·4 1·1 6·5 -
(79·5) (1·1) (2·9) (16·5) H 

PurchaRe of c1otbing, shoes, 
bedding, etc .............. 190·5 162·9 6·1 1·8 18·6 1·1 

(8.j·6) (3,2) (0·9) (9· 7) (0·6) 
Death ceremonies .......... 13·3 7·2 1·2 0·2 4·7 -

(54,1) (8·6) (1·8) (35·3) (0·2) 
Marriage and other ceremon-

ies ...................... 292·6 99·6 51·6 7·3 130·3 3·8 
(34,0) (17·6) (2·5) (44·6) (1·3) 

Medical expenses ........... 30·3 17·9 2·2 1·6 8·2 0·5 
(.59·1) (7,2) (5·3) (26'9) (1·5) 

Educational expenses ....... 17·4 15·9 - - 1·5 -
(91,3) H H (8· 7) H 

Lit igation charges .......... 30·5 9·3 0·8 0·6 19·7 -
(30·6) (2·6) (2,1) (64,7) H 

Figures in brackets denote percentages to the total. 

The table reveals that current income and past savings were the most important 
sources of finance. The proportion of expenditure financed out of these two sources 
was the highest in the case of all items of family expenditure except litigation charges. 
In the case of educational expenses, 91·3 per cent and in the case of purchase of 
clothing, shoes, bedding, etc., 88·8 per cent of the total expenditure was reported 
to be financed out of current income and past savings alone. The second source of 
finance in the order of importance was borrowings and the proportion of expenditure 
financed out of borrowings ranged from 64· 7 per cent in the case of litigation charges 
to 8· 7 per cent in the case of educational expenses. Sale of assets as a source of 
finance was not important, the proportion of expenditure financed through the 
source being less than 6 per cent for any single item of expenditure. 

6.3 BORROWINGS FOR DIFFERENT ITEMS OF FAMILY EXPENDITURE 

A comparison has been instituted between the two sets of data, viz., borrowings 
as a source of finance for different items of family expenditure and the borrowings 
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made for different items of family expenditure in the table 6.5. The borrow­
ings made for different items of family expenditure cover the borrowings on items 
of day-to-day current family expenditure also and are thus more exhaustive than 
the former. 

TABLE 6.S-BORROWINGS AND FAMILY EXPENDITURE-DECLARED PURPOSES 
AND UTILIZED PURPOSES-ALL FAMILIES 

[General Schedule data. In rupees per family] 

Item of family expenditure 

Construction and repairs of residential houses and other 
buildings ..................................... . 

Purchase of household utensils. furniture, etc ........ . 
Purchase of clothing, shoes, bedding, etc ............ . 
Death ceremonies ............................... . 
Marriage and other ceremonies .................... . 
Medical expenses ................................ . 
Educational expenses ............................ . 
Litigation charges ............................... . 
Other family expenditure ......................... . 

Total ... ...................................... . 

Borrowings as a 
source of finance for 

different items of 
family expenditure 

12·9 
6·5 

18·6 
4·7 

130·3 
8·2 
1·5 

19·7 
* 

202·4 

* Information about actual amount spent on this item was not collected. 

Borrowings made for 
different items of 

family expenditure 

2 

12·8 
6·8 

21·0 
4·8 

127·7 
10·4 
1·5 

17·1 
12·9 

214·' 

The two sets of data presented in the table are not strictly comparable. The 
source of finance data give details of the borrowed funds actually utilized on meeting 
different items of expenditure during the twelve-month period preceding the date 
of enquiry, whereas the other set of data give details of the borrowings contracted 
during the twelve-month period for incurring family expenditure. The data may 
not also be comparable in so far as the borrowings made during a year are not 
utilized during the same year and that expenditure incurred during the year might 
have been financed from the borrowings of the previous year. In spite of these 
limitations there is close agreement between the two sets of data. This may indicate 
that there was no significant divergence between the utilized purposes and the 
declared purposes of borrowings or that the same purposes tended to be reported 
in the two parts of the schedule. 

L 



CHAPTER 7 

CAPITAL EXPENDITURE 

The data on capital expenditure, discussed in this chapter, have significance 
from two points of view. Firstly, the expenditure may be an occasion for borrowings 
by the cultivator and secondly, it may result in an increase in the capital assets and 
improve his productive capacity. As regards the first aspect, capital expenditure 
stands on a footing similar to that of family expenditure. The second aspect has, 
however, further significance in relation to the objective of the Survey as it throws 
considerable light on the extent of developmont expenditure and its source of 
finance. 

The data on capital expenditure for the purpose of this Survey comprise 'finan­
cial investment expenditure', 'capital expenditure in non-farm business' and' capital 
expenditure in agriculture'. Information relating to 'financial investment expendi­
ture' is available from three sources. The first source is the General Schedule data 
which give the expenditure on financial investment incurred during the twelve­
month period preceding the date of enquiry in respect of all the families in the selected 
villages. Secondly, information relating to ownership of financial assets was collected 
through the intensive enquiry schedule in respect of the selected cultivators. Thirdly, 
a demand questionnaire was utilized for obtaining data on savings possibilities and 
savings behaviour. 'Capital expenditure in non-farm business' is an omnibus class 
about which detailed information was not obtained and only total dimensions were 
considered sufficient for the purpose of the enquiry. Data on capital expenditure 
in agriculture were collected under nine specified items and a miscellaneous item 
called 'other capital investment in agriculture'. 

7.1 FINANCIAL INVESTMENT EXPENDITURE 

The constituent items of financial investment on which information was collected 
in the General Schedule are, (1) purchase of shares in co-operative societies, banks, 
etc., (2) additions to depoRits in co-operative societies, postal savings and other banks, 
etc. and (3) purchase of National Savings Certificates, Treasury Bonds, etc. 

In this district, expenditure on financial investment was reported only for 
purchase of shares in co-operative societies, banks, etc. The proportion of rural 
families reporting this expenditure was only 0·3 per cent. The average expenditure 
per family was only Rs 2 but that for per reporting family was fairly high at Rs 801. 
Only cultivating families reported expenditure on this item. Among different classes 
of cultivators, the proportion of families reporting expenditure was 1· 3 per cent 
in the case of big cultivators, 1·2 per cent in the case of large cultivators and 
0·2 per cent in the case of medium cultivators. No family among small cultivators 
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reported having purchased shares in co-operative societies, banks, etc. The expendi­
ture per family and per reporting family incurred on this item of financial invest­
ment by different classes of cultivating families was as follows. 

TABLE 7.I-PURCHASE OF SHARES IN CO-OPERATIVE SOCIETIES, BANKS, ETC. 
[ General Schedule data. In rupees 1 

Class of cultivators 

Big cultivators .................................. . 

Lllfll:e cultivators ................................ . 
Mc(\ium 0ldtivators .............................. . 
Small cultivators ................................ . 

All cultivators . ............................... . 

Expenditure 
per family 

17 

11 
1 

4 

Expenditure 
per reporting 

family 

1,264 

923 
443 

801 

The above expenditure on financial investment was reported by cultivating 
families in only three of the eight villages; the proportion of cultivating families 
reporting expenditure was 1· 2 per cent in the case of Ajit Gill, 2·1 per cent in the case 
of Giana and 1·1 per cent in the case of Chanarthal and the expenditure per reporting 
family amounted to Rs 2,000, Rs 203 and Rs 900 respectively. On the whole, only 
a very small segment of rural population incurred financial investment expenditure. 
The average investment per family was small although the average per reporting 
family was considerable. 

7.2 FINANCIAL ASSETS AND SAVINGS 
None of the selected cultivators in the eight villages reported any financial 

assets. Information regarding the pattern of savings was collected through a 
questionnaire designed for the purpose. Lack of any margin for savings was the 
reason given by the respondents for not owning any financial assets. Some of the 
cultivators, presumably those who had margin for savings, said that they preferred 
to hold cash rather than invest in financial assets. ·When asked, in particular, about 
the reasons for not holding deposits in co-operative societies, postal savings banks 
and other banks or for not holding National Savings Certificates, Treasury Bond~, 
etc., majority of the respondents stated that there were no local facilities and that 
the rate of interest obtainable on such investments was too low. 

7.1 CAPITAL EXPENDITURE IN NON-FARM BUSINESS 
The table 7.2 gives the proportion of families reporting expenditure in 

non-farm business, expenditure per family and expenditure per reporting family for 
different groups of cultivators. 

As in the case of financial investment expenditure, the proportion of families 
reporting expenditure in non-farm business was small. For the district as a whole, 
only 5 per cent of the families were reported to have incurred expenditure in non­
farm business. Proportion of families reporting expenditure was smaller in the case 
of cultivating families (4·4 per cent) as compared to non-cultivating families 
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TABLE 7.2-CAPITAL EXPENDITURE IN NON-FARM BUSINESS AMONG 
DIFFERENT GROUPS OF CULTIVATORS 

[ General Schedule data] 

Pro port ion of Expenditure Expenditure 
families reporting per reporting 

Group expenditure per family family 

(Per cent) (Ra) (Ra) 
I 2 3 

Big cultivators ..•.............•.... 1·8 4 199 

Large cultivators ................... 3·5 II 314 
Medium cultivators ................. 3·1 8 256 
Small cultivators ......•.....••••... 6·9 57 829 

All cultivators ..............•...... 4·4 24 545 
Non·cultivators .................... 6·1 32 536 

All families .. .................... 5·0 27 541 

(6'1 per cent). Among the different cultivating classes, big cultivators reported the 
least proportion, i.e., 1·8 per cent and small cultivators reported the highest, i.e., 6·9 
per cent. Expenditure per family and expenditure per reporting family was also 
the highest at Rs 57 and Rs 829 respectively in the case of small cultivators. It 
seems that the small cultivators dealt in the non-farm business more than the other 
classes of cultivators probably to add to their low earnings from their main source of 
income, i.e., agriculture. Families in three of the eight villages did not report any 
expenditure in non-farm business as would be seen from the following table. 

TABLE 7.l-CAPITAL EXPENDITURE IN NON-FARM BUSINESS IN THE SELECTED 
VILLAGES-ALL FAMILIES 

Village 

Ajit Gill ..................•...•.... 
Bahman Jasa Singh ................ . 
Giana .....•..................•.... 
Singo ............................ . 
Chanart hal. ....................... . 
Dyalpur .....................•..... 
Khokhar Kalan ................... . 
Ubha ....•••...................... 

District ......................... . 

[ General Schedule data] 

Proportion of 
families reporting 

expenditure 

(Per cent) 

5·8 
7·4 
5·0 
9·7 

11·0 

5·0 

Expenditure 
per family 

(Rs) 
2 

34 
140 

10 
31 

43 

27 

Expenditure 
per reporting 

family 

(Rs) 
3 

588 
1,898 

204 
318 

391 

541 

Of the villages reporting expenditure in non-farm business, Giana reported the 
highest expenditure per reporting family at Rs 1,898 and Singo reported the lowest 
at Rs 204, the district average being Rs 541. 

Among the different sources of finance for meeting capital expenditure in 
non-farm business, current income was the most important. Out of an average 
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expenditure of Rs 27 per family for the district as a whole, as much as Rs 23 or 
84· 5 per cent was met out of current income, Rs 4 or 13·2 per cent being met out of 
borrowings. 

7.4 CAPITAL EXPENDITURE, IN AGRICULTURE 

Of the ten items compriRing capital expenditure in agriculture, purchase of land 
and purchase of livestock are particularly important and are being discussed 
separately. The remaining eight items, viz., reclamation of land, bunding and other 
land improvements, digging and repair of wells, development of other irrigation 
resources, laying of new orchards and plantations, purchase of implements, machinery 
and transport equipment, construction of farm houses, cattle sheds, etc., and a 
residual item 'other (miscellaneous) capital expenditure in agriculture', have been 
grouped together as 'other' capital expenditure in agriculture. 

7.4.1 Purchase of land 

This was one of the most important among the items included under capital 
expenditure in agriculture. The following table gives the data as regards purchase 
of land among different groups of cultivators. 

TABLE 7.4-PURCHASE OF LAND AMONG DIFFERENT GROUPS OF CULTIVATORS 
[General Schedule data] 

Proportion of Expenditure Expenditure 
families reporting per family per reporting 

Group expenditure family 

(Per cent) (RA) (Rs) 
1 2 3 

Big cultivators ..................... 1·8 22 1,246 

Large cultivators ................... 1·1 12 1,123 
Medium cultivators ................. 3·0 55 1,840 
Small cultivators ................... 1·4 10 749 

All cultivators ..................... 1·9 28 1,490 
Non·cultivators .................... - - -

All familes ....................••• 1·2 18 1,490 

For the district as a whole, proportion of families reporting purchase of land was 
as low as 1. 2. None of the non-cultivators reported any purchase of land. 1· 9 
per cent of cultivating families incurred expenditure on purchase of land. The 
average expenditure per reporting family and per family in the case of cultivators was 
Rs 1,490 and Rs 28 respectively. The expenditure per reporting family and per 
family as also the proportion of families reporting expenditure, were higher in the 
case of medium class of cultivators than among any other class. 

Of the eight villages, Bahaman Jasa Singh, Dyalpur and Ubha did not report 
any expenditure on purchase of land. Further, in none of the other villages did 
every class of cultivators report purchase of land. Only big cultivators in Chanar­
thai, large cultivators in Chanarthal and Khokhar Kalan, medium cultivators in 
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Giana and Khokhar Kalan and small cultivators in Ajit Gill, Singo and Khokbar 
Kalan reported this type of expenditure. 

Data on the source of finance show that current income and sale of assets 
accounted for nearly 75 per cent of tlle total expenditure on purchase of land. The 
preference of the rural families for purchasing land which they value more than any 
other type of asset is proved by the fact that out of the total expenditure incurred 
on purchase of land, 35·3 per cent was financed by selling other types of assets. 
Borrowing as a source of finance for purchase of land accounted for 17· 3 per cent of 
the total expenditure. 

In order to derive a net position of land purchased by rural families during the 
Survey year it is necessary to study the data relating to sale of land also. One per cent 
of the rural families reported sale of land, the receipt from this per reporting family 
being Rs 1,226. This can be studied in conjunction with the data of the table 7.4 
which shows that the proportion of families reporting purchase of land was 
1· 2 per cent and that the expenditure per reporting family for purchase of land was 
Rs 1,490. Among the different classes of cultivators, the proportion of families 
reporting sale of land was found to be larger in the case of big cultivators than in 
any other class. The table below gives purchase and sale of land by cultivating 
families in the selected villages. 

TABLE 7.S-PURCHASE AND SALE OF LAND OF CULTIVATING FAMILIES IN THE 
SELECTED VILLAGES 

[General Schedule data] 

rVRCHASE OF LAND SALE OF LAND 

Proportion Expendi. Expendi· I Proportion Receipts 

Village of families ture per ture per of families Receipts per 
reporting reporting reporting per family reporting 
purchase family family sale family 

(Per cent) (Rs) (Rs) (Per cent) (R~) (Rs) 

1 2 3 --4-- 5 6 

Ajit Gill ................... 1·2 11 900 - - -
Bahman Jasa Singh ......... - - - 1·5 45 3,000 
Giana ..................... 2·1 12 580 - - -
Singo ..................... 0·6 3 430 0·6 1 90 
Chanarthal.. ............... 1·1 13 1,250 - - -
Dyalpur ................... - - - - - -
Khokhar Kalan ............ 8·8 155 1,764 5·3 78 1,487 
Ubha ..................... - - - - - -

District.· .............. ... 1·9 28 1,490 1·0 16 1,602 

It can be seen from the above table that cultivators in two villages, Dyalpur and 
Ubha, did not report either purchase or sale of land whereas cultivators in Ajit Gill, 
Giana and Chanarthal reported only purchase of land. There was one village, Bahmsn 
Jass Singh, which reported sale of land alone. Singo and Khokhar Kalan reported 
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both purchase and sale. In both these villages expenditure per reporting family 
for purchase of land was higher as compared to sale receipts. 

Only in village, Khokhar Kalan, did all the four classes of cultivators report 
sale of land. In the remaining seven villages, none of the big, large or medium 
cultivators reported any sale of land. The table below gives net purchase or sale of 
land for the different village& among the different classes of cultivators. 

TABLE 7.6-NET PURCHASE (+) OR SALE (-) OF LAND 
r Gelleral S"henule ,lata. In rupees per family 1 

Big Large Medium Small . All 
Yillage cultivators cultivators cultivators cultivators cultivators 

2 3 4 5 

Ajit Gill ............. , ...... + 3;' + II 
Bahman Ja,a Singh"", ..... - 143 - 45 
Giana".,., .. , .. , ...... ,., . + 31 + 12 
Singo .......... , ...... ,., .. + 7 + 2 
Chanarthal. ,', ..... , .. , , .... + U5 + 4:J + IJ 
Dyalpllr .... , ..... , ...... , .. 
Khokhar Kalan. , ........... \)2 - 60 + 24,5 + + 77 
Ublla., .... , ....... , ...... , 

District .. ,., .... ,., ...... , + 8 - I + 40 II + 12 

Out of the six villages reporting either purchase or sale or both, five villages were 
found to be reporting net purchase of land, Net sale of land was reported only in 
Bahman Jasa Singh. Kohkhar Kalan reported the highest net purchase of land 
and the average amount per family was Rs 77. 

Non-cultivators did not report any purchase ofland. Sale ofland was, however, 
reported by non-cultiyating families in two villages, viz., Khokhar Kalan and Ubha. 
This might indicate transfer of land in favour of cultivators by non-cultivating 
landlords. 

7.4.2. Purchase of livestock 

Livestock included plough and milch cattle, goat, sheep and other farm animals. 
The purchase of livestock does not always mean a net addition to assets. It may 
indicate replacement of incapacitated or sick cattle or it may eyen reflect the practice 
of purchasing plough cattle just before the ploughing season and of selling them after 
the season. The data obtained through the General Schedule regarding purchase 
or sale of livestock do not provide means of separating the different elements, such as 
replacement, seasonal purchase or sale and net addition to assets. The data merely 
provide 'the value of livestock purchased and sold and in the case of purchase, the 
source of finance for the purchase. 

The proportion of families reporting purchase of livestock was comparatively 
more than that on any other item of capital expenditure so far discussed in the preced­
ing paragraphs. For the district as a whole, 33· 9 per cent of the families reported 
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purchase of livestock. Expenditure per family and per reporting family was Rs 131 
and Rs 386 respectively. Unlike the expenditure incurred on itelllB of financial 
investments or on purchase of land which was reported by only certain cIassesof 
cultivators in certain villages, expenditure on the purchase of livestock was reported 
by all classes of cultivators in all the selected villages. The following table gives the 
proportion of families reporting purchase of livestock, expenditure per family and 
per reporting family among different classes of cultivators and non-cultivators. 

TABLE 7.7-PURCHASE OF LIVESTOCK AMONG DIFFERENT GROUPS OF 
CULTIVATORS 

[General Schedule data 1 

Proportion of Expenditure Expenditure 

Group 
families reporting per family per reporting 

purchase family 

(Per cent) (Rs) (Rs) 
1 2 3 

Big cultivators ..................... 43·5 262 602 

Large cultivators ................... 51·2 283 553 
Medium cultivators ................. 45·5 186 410 
Small cultivators ................... 30·5 92 302 

All cultivators ...................... 42·7 188 439 
Non-cultivators. _ .... _ ............. 18·0 29 158 

All families . ..................... 33·9 III l86 

Among the four classes of cultivators, small cultivators reported the least expen­
diture per family as well as per reporting family on purchase of livestock. As one moves 
up the decile groups expenditure per reporting family goes on increasing from Rs 302 
in the case of small cultivators to Rs 602 in the case of big cultivators. 

Forty per cent of the total expenditure incurred on purchase of livestock was 
met out of borrowings. Current income and past savings accounted for as high as 
46.7 per cent of the total expenditure and, therefore, could be considered as the 
major source of finance. Sale of assets was relatively not an important source of 
finance and accounted for only 13· 2 per cent of the total expenditure. 

The table 7.8 gives the relevant data relating to sale of livestock. 

Nearly 21 per cent of the cultivators and 9 per cent of the non-cultivators 
reported sale of livestock. Among the different classes of cultivators, the propor­
tion of families reporting sale as also the average amount received per family and per 
reporting family were found to be higher in the case of large cultivators than any 
other class of cultivators. If a comparison is instituted between the data on purchase 
and sale of livestock given in tables 7.7 above, and 7.8 on page 57, it can be 
observed that for all classes of cultivating families, (1) the proportion of families 
reporting expenditure on purchase was about twice the proportion of families re­
porting sale and (2) the average expenditure per 'family was twice or more than 
twice the average receipts from sale. 
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TABLE 7.B-SALE OF LIVESTOCK AMONG DIFFERENT GROUPS OF 
CULTIVATORS 

[General Schedule data] 

Proportion of fami- Receipts Rcceipts per 

Group 
lies reporting sale per family reporting family 

(Per cent) (Rs) (Rs) 
1 2 3 

Big cultivators. ___ ................. 24·7 100 405 

Large cultivators ................... 27·5 123 447 
Medium cultivators ................. 19·5 70 359 
Small cultivators ................... 16·9 46 269 

All cultivators ..................... 21·2 79 372 
Non-cultivators .................... 9·4 23 247 

All families .... .................. 1']·0 59 347 

The following table gives the comparative position of purchase and sale of live­
stock of cultivating families in the selected villages. 

TABLE 7.9-PURCHASE AND SALE OF LIVESTOCK OF CULTIVATING FAMILIES 
AMONG THE SELECTED VILLAGES 

[General Schedule data] 
, 

Pl"RCHASE OF LIVESTOCK SALE O~- LIVESTOCK 

Propor- Expendi- Expendi-
Propor- Rcceipts Receipts 

Village tion of ture per ture per 
tion of per per 

families family reporting 
families family 

reporting 
family family 

(Per cent) (RR) (RA) (Pcr cent) (RA) (Rs) 
---

1 2 3 4 5 6 
----

Ajit Gill. ................... 53·0 297 560 21·7 94 432 
Bahman Jasl1 Singh ......... 53·7 265 4()3 47·8 170 357 
Gianl1 ...................... 42·1 173 410 20·0 85 427 
Singo ...................... 49·7 193 389 31·9 105 328 
C'hanarthl1l ................. 38·7 178 461 8·6 26 304 
DyalpUf .................... 28·7 101 351 10·9 41 375 
Khokhar Kalan ............. 37·7 155 410 12·3 63 511 
U!Jha ...................... 50·3 225 448 32·0 109 339 

District .. ................. 42·'] 188 439 21·2 79 372 

The above table reveals that the proportion of families reporting expenditure 
on purchase of livestock was higher than the proportion of families reporting sale 
of livestock in all villages. Similarly, the expenditure on purchase of livestock 
per family was also generally higher than the receipts from sale of livestock in all 
the villages. For the district as a whole, the amount of expenditure incurred per 
family on purchase of livestock was about two and a half times the amount of receipts 
per family from sale of livestock. 
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The following table gives the net purchase or sale of livestock among the different 
classes of cultivators. 

TABLE 7.IO-NET PURCHASE (+) OR SALE (-) OF LIVESTOCK 
[General Schedule data. In rupees per family] 

Big Large I )ll'ciiuIII :-;mall All 
Village cultivators ~lIltivators ; ('ultivators cultivators ; cultivators 

---- -----
2 3 <1 5 

Ajit Gill .................... 1 4 + 206 + 330 + 44 + 20] 
Bahman Jasa :::iingh .......... I , 98 + 136 + 87 + 61 + 95 ..,... 
Guma ...................... + 168 + 127 + 101 + 30 + 88 
Singo ...................... + 74 + II;') + 93 + 55 + 88 
Chanarthal ................. + 185 + :?4fi + 138 + 75 + 152 
Dyalpur. ................... + 64 + 42 + !)!) + 28 + 60 
Khokhar Kalan ............. + 303 + 207 + 38 + 45 + 92 
Vbha ...................... \ + 287 + 187 + 129 + 31 + 116 

District ................... + 162 + 160 + 117 + 46 + 109 

Net sale of livestock was reported only by the big cultivators in village Ajit Gill. 
All other classes of cultivators of this village and every class of cultivators in the 
remaining villages showed a net purchase of livCi'ltock. It was found that the culti­
vators of this district reported a net purchase of livestock to the extent of Rs 109 
per family. Among the different classes, the big cultivators were found to be report­
ing a higher net purchafe at Rs 16:2 per family followed by large, medium and small 
classes of cultivators with net purchases at Rs 160, Rs 117 and Rs 46 per family 
respectively. 

7.4.]. 'Other' capital expenditure in agriculture 

This pertains to capital expenditure in agriculture on items other than purchase 
of land and livestock. The following table gives the proportion of families reporting 
expenditure, expenditure per family and per reporting family on individual items 
constituting 'other' capital expenditure in agriculture. 

TABLE 7.1I-'OTHER' CAPITAL EXPENDITURE IN AGRICULTURE ON 
INDIVIDUAL ITEMS-ALL FAMILIES 

[General Schedule data] 

Item 

Reclamation of land ................ 
Bunding and other land improvements. ' 
Digging and repair of wells .......... ~ 
Development of other irrigation 

resonrces ..............•......... 
Purcha!>e of implements, mac·hi· : 

nery and transport equipment. I 
Construction of farm houses, cattle· 

sheds, etc ........................ I 
Other (miscellaneous) capital expendi· i 

ture in agriculture ................ 

I'ro portion of 
families reporting 

expenditure 
(Per cent) 

2·4 
2·6 
0·7 

2·8 

46·6 

3·6 

4·5 

Ex [lcnditure 
pcr family 

(Rs) 
2 

1 
1 
3 

2 

45 

12 

4 

Expenditure 
per reporting 

family 
(Rs) 

3 

58 
23 

412 

57 

96 

338 

82 
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The above table reveals that proportion of families reporting various items of 
capital expenditure other than purchase of land and livestock was generally very 
small except in the case of purchase of implements, machinery, and transport 
equipment. Expenditure per family also followed a similar pattern. Expenditure 
per reporting family ranged from Rs 412 in the case of digging and repair of 
wells followed by construction of farm houses, cattle sheds, etc., (Rs 338), to 
Rs 23 in the case of bunding and other land improvements. Expenditure per 
reporting family on the various items separately for different classes of cultivators 
and non-cultivators is given in the following table. 

TABLE 7.12-'OTHER' CAPITAL EXPENDITURE IN AGRICULTURE ON 
INDIVIDUAL ITEMS AMONG DIFFERENT GROUPS OF CULTIVATORS 

[ General Srhedulc data. In rupees per reporting family 1 

Bip; : Large Medium Small All 1 Non· '[ All 
culli- ! ('ulti- culti- culti- cHlti- culti· fami· 
vators vators vators vators vaturs vators 1 lies Item 

-1-1-:.-' - --3-1-4-,-1'-, -,-6-11-7-
------1·-1-1--1---·---
Reclamation of lund .. _ ...... _ .. 1 92' 79, 39: 13 1 60 I 10 I 58 

nl:::~~~~. ~~l~. ~~I.'~~ .1~~:I. ~l~,!).r~~~: 1 16 I8! 18 30 20 I 47' 23 
Dlggmgandrt'pulrofwclls ...... ,I,I2!) 1,002 1,002 29 412 
Development of other irrigation' 

reSOllfces ..... ............... 98 72 48 45 5i 57 
Purcllase of illlplemt'nts, machi-

nery and transport equiplllt'nt 180 139 68 84 97 65 96 
Construction of farm houses, cattle 

sheds, et c .. ___ . _ .. _ ... __ ... _ . 515 452 320 70 346 
Other (miscellaneous) capital I 

expenditure in agriculture .. 1 95 97 81 64 82 

183 338 

96 82 

Average expenditure per reporting family was of the highest order on digging 
and repair of wells and construction of farm houses, cattle sheds, etc. among the big 
and large cultivators; no expenditure was reported on digging and repair of wells by 
.the medium or small cultivators. Construction of farm houses, cattle sheds, etc. 
and purchase of implements, machinery and transport equipment were items on 
which the level of expend iture was somewhat higher than on other items for the 
medium and small cultivators. 

Table 7.13 gives the proportion of expenditure incurred by each class of 
cultivators to the total expenditure incurred by all cultivators. 

The entire expenditure on digging and repair of wells was incurred by large 
cultivators. About three-fourths of the expenditure on reclamation of land and 
two-thirds of the expenditure on the construction of farm houses, cattle sheda, 
etc., were incurred by large cultivators although this class comprised only 30 per 
cent of the total cultivators. The big cultivators accounted for 69· 4 per cent, 
37·2 per cent and 29· 0 per cent of the total expenditure on digging and repair of 
wells, construction of farm houses, cattle sheds, etc. and reclamation of land respect­
ively. In the case of small cultivators, bunding and other land improvements and 
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TABLE 7.Il-PROPORTION OF 'OTHER' CAPITAL EXPENDITURE IN 
AGRICULTURE INCURRED BY EACH CLASS OF CULTIVATORS TO THE TOTAL 

EXPENDITURE INCURRED BY ALL CULTIVATORS 
[General Schedule data. In per cent. ] 

Big Large Medium Small 
Item cultivators cultivators cultivators cultivators 

1 2 3 4 
----

I 
Reclamation of land .................... 29·0 74·6 24·1 1·3 
Bunding and other land im provemen ts ... 11·0 30·4 43·5 26·1 
Digging and repair of wells ............... 69·4 100·0 - -
Development of other irrigation resources .. 10·5 48·5 41·7 9·8 
Purchase of implements, machinery and 

transport equipment .................. 24·2 51·5 29·2 19·3 
Construction of farm houses, cattle sheds, 

etc ................................... 37·2 67·6 29·1 3·3 
Other (miseeilaneous) capital expenditure 

I 
in agriculture ........................ 13·0 28·9 53·8 17·3 

purchase of implements, machinery and transport equipment were fairly important 
accounting as they did for 26·1 per cent and 19· 3 per cent respectively of the total 
expenditure on the two items. 

7.5 INVESTMENT-DISINVESTMENT 
Data on borrowings, indebtedness or repayments may not by themselves be 

sufficient to indicate the deficit or otherwise in the economy of a rural family. Bor­
rowings may be contracted for a number of reasons. Capital expenditure which is 
incurred for improving the economic condition of the family can be one of the reasons. 
If this is so, increase in outstanding debt as a result of borrowings would not indicate 
a deficit in the economy of the family. Similarly a low proportion of repayments may 
not necessarily be a sign of economic deterioration as tks may be indicative of a 
large and rapid long-term investment. 

There are different ways of determining surplus or deficit in the economy of a 
family over a given period of time. One way is to assess the changes in the net 
assets position during the period and another way is to strike a net balance of all 
transactions made on current account during the period. Full details which are 
necessary for evaluating deficits or surplus by either of the two methods were not 
obtained in the Survey. The only method which could be followed is to calculate 
surplus or deficit on the basis of the data regarding capital expenditure, sale of assets, 
borrowings and repayments obtained through the Survey. The assumption made 
in this connexion is that the difference between the acquisition of assets and reduc­
tion of debt on the one hand and the contraction of debt and the sale of assets on the 
other, represents adequately the total result of economic activity during the period. 
There have been certain omissions of transactions relating to acquisition of assets, 
viz., lendings to others and purchase of bullion and ornaments. There is also an 
assllmption regarding the investment effect of certain expenditure. For getting a 
full account of these limitations it would be advisable to refer to Part I of Volume 
I, of the Survey Report. 
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We have calculated the balance between capital transactions and called this 
net investment or net disinvestment. The investment items are capital expenditure 
in farm and non-farm business, financial investment expenditure and repayment 
of old debts. On the disinvestment side, we have taken borrowings and sale of assets. 
For the district as a whole, investment and disinvestment per family worked out to 
Rs 369 and Rs 436 respectively resulting in a net disinvestment of Rs 67. Among 
the individual items of investment, capital expenditure in agriculture accounted for 
58· 5 per cent of the total investment followed by repayments (33·3 per cent) and 
non-farm business expenditure (7' 3 per cent). Financial investment expenditure 
was very small, contributing only 0·5 per cent to the total investment. Disinvest­
ment comprised two items, viz., borrowings and sale of assets accounting for 83·3 
per cent and 16·7 per cent respectively of the total disinvestment. Construc­
tion and repairs of residential houses and other buildings has not been included in the 
measure of average investment as it is an investment item of rural families in the 
non-business sector. Even after taking into account this additional item of invest­
ment, which came to Rs 44 per family, the rural families in this district still reported 
an average net disinve~tment of Rs 23. The table 7.14 on page 62 gives the invest­
ment-disinvestment for the different classes of cultivators, all cultivators and 
non-cultivators. 

It can be seen from the above table that both cultivating and non-cultivating 
families reported a net disinvestment of Rs 29 and Rs 140 respectively per family. 
All the four classes of cultivators also reported net disinvestment, the average net 
disinvestment per family being the highest among small cultivators (Rs 41) followed 
by medium cultivators (Rs 36) and big cultivators (Rs 33). Large cultivators, how­
ever, reported a small net disinvestment of Rs 5. Average investment and dis­
investment presented a pattern which is directly related to the size of cultivated 
holdings. The individual items of investment and disinvestment in the case of 
different classes of cultivating families more or less appeared in the same order of 
importance as in the case of all families. On the investment side small cultivators 
did not report any expenditure on financial investment and medium cultivators 
spent only a meagre sum of Re 1 per family. 

As far as the business activities of the rural families are concerned, the different 
classes of cultivators as well as non-cultivators were seen to have shown 
net disinvestment during the Survey year. However if account is taken of the 
expenditure on the construction and repairs of residential houses and other buildings 
which i., an investment item in the household sector, the cultivators on the whole 
showed a net investment of Rs 25 instead of a net disinvestment of Rs 29 without 
this item. In the case of non-cultivators the level of net disinvestment was reduced 
from Rs 140 to Rs 114 by the inclusion of this item. 

The table 7.15 on page 63 gives the investment-disinvestment position in the 
selected villages for all cultivating families. 
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TABLE 7.14-1 NVESTMENT-DISINVESTMENT AMONG DIFFERENT GROUPS 
OF CULTIVATORS 

[General Schedule data. In rupees per family] 

Group Total 
I I : I Capital Non·farm I Financial I R t 
I d' b' , . ~pavmen 
'. expe~ It-ure USUl~Ss I. investment I of old' debts 
;in agriculture I expenditure ~ expenditure : 

I 1 2 I 3 1--4"---
--------------------- --------
Big cultivators ............ . 

Large cultivators .......... . 
!\Iedium cultivators ........ . 
Small cultivators .......... . 

All cultivators ............. . 
Non.cultivators. . . . . . . . . . .. I 

All families . ............ . 

546 

476 
319 
152 

317 
34 

216 

4 

11 
8 

57 

24 
32 

27 

I>l~ 11' Y ES1'~1 E~1' 

17 

11 
1 

4 

2 

I 

-------------------------1 
Net invest 

i I ment (+) 
Group Borrow- Sale of or disin-

I 

ings assets Total vestment 
I (-) 

6 7 8 !l 

I 

----

Big cultivators ............. 661 114 775 - 33 

Large cultivators ........... 575 139 714 - 5 
Medium cultivators ......... 432 85 517 - 36 
Small cultivators ........... 298 75 371 - 41 

All cultivators ............. 436 99 515 - 29 
Non·cultivators ............ 233 28 

I 

261 - 140 

All families .............. 36) 7) 436 
I 

- 67 
! 

176 

210 
153 
1:!3 

161 
55 

123 

Construe· I 
tion and 
repairs of 
residential 

I houses and 
other 

buildings 

I 
! 
I 10 ---

I 
134 

I 98 
44 
22 

54 
26 

44 
'1 

742 

709 
481 
]]2 

506 
121 

369 

Balance 
after 

tl\king 
credit of 
expendi 
ture on 

construc-
tion and 
repairs of 
residential 

houses and 
other 

buildings 

II 
-------

+ 101 

+ 93 
+ 8 
- 19 

+ 25 
- 114 

- 23 

There was considerable inter-village variation in the net investment (or disinvest­
ment) position. Three of the eight villages reported net investment ranging from 
Rs 171 to Rs 65 and the remaining five reported net disinvestment from Rs 294 
to Rs 26. The village reporting the highest net investment of Rs 171 was Ajit Gill. 
This village reported the highest capital expenditure in agriculture among the eight 
,selected villages. In the case of Dyalpur, which reported the highest net disinvest­
ment of Rs 294, the expenditures on all items were at the lowest levels. 
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TABLE 7.1S-INVESTMENT-DISINVESTMENT OF CULTIVATING FAMILIES IN 
THE SELECTED VILLAGES 

[General Schedule dat.a. In rupees per family] 

INVESTMENT 

i 
, 

I Repayment 
Capital Non-farm 

1 

Financial Yillage ; expenditure business 
, 

investment. Total . in agri-
expenditure expenditure of old debts 

: culture 
i 

~-1--- 2 :1 4 5 

Ajit GilL .. _ .. _____ ... _____ I 563 - 24 153 740 
Bahman Jasa Singh. _ ... _ .. I 3;6 7 - 650 I,Oll 
Giana __ ................... I 247 127 4 320 1.98 
Singo ..................... ! 240 10 - 223 472 
Chanarlhal ................ i 284 33 10 42 368 
Dyalpur ................... 

I 
185 - - 31 216 

Khokhar Kalan ..... __ . _ ... 419 - - II9 538 
eLha .................. _ .. 32!l 27 - 34 390 

District ................. . 317 24 4 
I 

161 506 

I 

I 
I 

DISINV~S'DIF.NT 

Balance 

I 
I 

after tak· 
ing into 

! 
I Net Construe- account 
I invest- the expen· 

i 
1 ment tion and ditul'o on 

I ! (+) 
repairs of con· 

I residen-
"illage Borrow. I Sale of I or dis- struetion 

I Total 1 tial houses ings , assets invest' and reo 
i 1 1 and other 1 ment pairs of , buildings (-) residen· 

tial houses 
and other 
buildings 

(3 I 7 : 8 (--9-- . 10 II 
I i 

I 
i 

1 

Ajit Gill ...... _. _ .......... ' 43!l 130 569 I +171 101 +272 
Bahman Jasa Singh ........ 1 753 I 215 I 968 1 + 65 130 +1!l5 
Glana ..................... 683 I 89 772 i - 74 56 - 18 
Singo ..................... 3H2 I 105 498 1 - 26 30 + 4 
Chanarthal ................ 406 I 26 432 

I 
- 64 74 + 10 

Dyalpur .... __ ............. 460 41 510 -294 29 -265 
Khokhar Kalan ............ 220 145 375 I +163 24 +187 
Ubha ..•........... __ ..... 312 109 420 - 30 35 + 5 

District . ................. 436 99 
! 

535 - 29 54 + 2S 

Bahman Jasa Singh, which reported the highest investment of Rs 1,033 per 
family, reported the least net investment of Rs 65 mainly because it also reported 
the highest disinvestment among the selected villages. In this village borrowings 
and repayments were the main constituents in the investment-disinvestment table. 

If the construction and repairs of residential houses is also taken into considera­
tion, three villages, viz., Singo, Chanarthal and Ubha, which otherwise were showing 
a position of net disinvestment, would show a net investment position. There are 
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two villages, viz., Dyalpur and Giana which, even after inclusion of expenditure on 
construction and repairs of residential houses and other buildings, show a net 
disinvestment. In Dyalpur, the net disinvestment was of the order of Rs 265 per 
family and in Giana Rs 18 per family. The remaining six villages showed net 
investment ranging from Rs 272 in the case of Ajit Gill to Rs 4 in the case of Singo. 

Data based on the intensive enquiry were also utilized for calculating invest­
ment-di8investment position of the selected cultivators. The following table gives 
investment-disinvestment and net investment or disinvestment for upper and lower 
strata cultivators. 

TABLE 7.16---INVESTMENT·DISINVESTMENT AMONG THE SELECTED 
CULTIVATORS 

[Intensive enquiry data. In rupees per family 1 

INVESTMENT 

Strata Capital Non-farm Financial Repayment expenditure business investment of old debts Total 
in agriculture expenditure expenditure 

-
1 2 3 4 5 

-

Upper strata ............... 366 5 - ·194 565 
Lower strata ............... 157 46 - 262 465 

All cultivators . .......... 261 26 - 228 515 

DISINVEST~IENT 

Balance 
after 

taking 
Construe- credit of 

Net invest- tion and expendi. 
ment (+) repairs of ture on 

Strata Borrow. Sale of Total or disin- residential construe· 
vestment houses and tion and ings assets (-) other repairs of 

buildings residen tiBI 
houses and 

other 
buildings 

Ii 7 8 9 10 11 ---
Upper strata ............... 813 170 983 - 418 129 - 289 
Lower strata ............... 453 30 483 - 18 47 + 29 

All cultivators . .......... 63] 100 133 - 218 88 - 130 

It is interesting to note from the above table that lower strata cultivators show 
a net investment of Rs 29 per family as against a corresponding net disinvestment 
of Rs 289 per family for the upper strata cultivators, when the expenditure on 
construction and repairs of residential houses and other buildings is taken into 
consideration. Net disinvestment position of upper strata cultivators was as high 
as Rs 418 per family without taking into account the investment on residential and 
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other buildings. This was mainly due to a comparatively high average disinvest­
ment among upper strat.a cultivators which was occasioned by large borrowings. 
Upper strata cultivators reported Rs 813 as average borrowings compared to Rs 453 
reported by lower strata cultivators. An interesting result on the investment side 
is that lower strata cultivators reported higher expenditure on non-farm business 
and higher repayments than upper strata cultivators. 



CHAPTER 8 

CURRENT FARM OPERATIONS 

Having discussed family expenditure and capital expenditure in the preceding 
two chapters we now deal with the current, farm expenses of the selected cultivators 
in relation to their gross produce and cash receipts. We shall also discuss in this 
chapter the seasonality of farm business operations and disposal and sale of farm 
produce. The information given in this chapter is based on the intensive enquiry 
schedule and was collected separately for the two six-month periods, viz., April to 
September 1951 and October 1951 to March 1952. For the purpose of study, the 
data for the year April 1951 to March 1952 are presented and the data for the two 
six-month periods are utilized only for the study of seasonality of farm expenses 
and receipts. 

8.1 FARM EXPENSES AND FARM RECEIPTS 

8.1.1. Value of gross produce, cash receipts, total farm and cash farm expenses 

Before discussing the farm expenses and farm receipts as revealed by the study 
of the Survey data, it would be desirable to examine the background in which the 
data were collected. In years just preceding the Survey there was procurement and 
control, especially of foodgrains, which may have attributed to the under estimation 
of data relating to gross produce and cash receipts. This may have arisen in a 
number of ways. Physical quantities may be underestimated, prices of sales may 
be reported at less than what they were and the volume of sales also may be under­
reported; produce which was in fact sold would be reported as unsold and would 
be valued at a price much lower than the actual sale price. It is, however, not 
possible to assess exactly the degree of underestimation. 

The following table gives the value of gross produce, value of total farm expenses, 
cash receipts and total cash farm expenses separately for upper and lower strata 
cultivators. 

TABLE 8.I-VALUE OF GROSS PRODUCE, TOTAL FARM EXPENSES, 
CASH RECEIPTS AND TOTAL CASH FARM EXPENSES 

[ Intensive enquiry data. In rupees per family] 

Value of Total Total Total cash 

Strata 
gross farm cash farm 

produce expeuses receipts expenses 

I 2 3 4 ---

Upper strata .......... , ......... , - 3,187'6 1,690·0 2,030·9 705·0 
Lower strata ...... , . , , .... , ...... 1,483'5 660·6 1,172·8 2i9'0 

All cultivators .... , ............ 2,))5'5 1,175·) 1,601·' 492·1 
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It is apparent from the table that both the value of gross produce and cash 
receipts were considerably higher in the case of upper strata cultivators as 
compared to those of the lower strata cultivators. Upper strata cultivators also 
reported comparatively higher total farm expenses as well as cash farm expenses. 
Upper strata cultivators who represented a more well-to-do sector of the rural 
cultivating community could raise a comparatively much higher produce in view 
of their larger cultivated holdings and were also in a position to incur substantial 
expenditure for cultivation. 

The ratio of farm expenses to total gross produce was slightly higher in the 
case of upper strata cultivators as compared to lower strata cultivators. Cash farm 
expenses were, however, about one-third of the total cash receipts in the case of 
upper strata cultivators and about one-fourth of the total cash receipts in the case 
of lower strata cultivators. 

On the basis of the data given in the table 8.2 below, it would be possible to 
study the value of gross produce and cash receipts on the one hand and value of total 
farm expenses and cash farm expenses on the other for different gross produce 
groups. The table also gives the proportion of families and proportion to total area 
sown in each gross produce group. 

TABLE 8.2-PROPORTION OF FAMILIES, PROPORTION OF TOTAL AREA SOWN, 
SIZE OF CULTIVATED HOLDINGS, VALUE OF GROSS PRODUCE, TOTAL FARM 
EXPENSES, CASH RECEIPTS AND TOTAL CASH FARM EXPENSES FOR DIFFERENT 

GROSS PRODUCE GROUPS 
[Inten8ive enquiry data. Amount in rupees per family] 

Propor- Size of Cash tion of culti- receipts Propor- total vated Value Total from sale Total Cash 
tion of area holdings of gross farm of crops cash farm 

Value of gross produce families sown produce expenses receipts expenses per and 

(Per (Per family fodder 

cent) cent) (Acres) 
1 2 3 4 5 6 7 8 

Nil. ................... 1·7 0·1 1·2 - 16·5 - 448·2 16·5 
Less than Rs 200 ....... 2·5 0·4 2·4 161·2 79·2 138·0 496·0 68·4 
Rs 200 - Rs 400 ..... 7·7 2·6 7·1 329·4 237·5 317·5 754·0 127·7 
Rs 400 - Rs 600 ..... 2·9 1·.9 15·9 502·4 359·7 364·1 462·0 178·3 
Rs 600- Rs 800 ..... 3·5 1·9 10·0 742·3 550·3 701·1 820·0 335·7 
Rs 800 - Rs 1,000 ..... 6·7 4·5 14·9 881·0 595·8 666·7 753·7 328·7 
Rs 1,000 - Rs 2,000 ..... 28·1 21·7 16·8 1,475·8 686·7 1,008·8 1,179·5 337·8 
Rs 2,000 - Rs 3,000 ..... 17·8 20·2 22·1 2,441·1 1,1l0·0 1,817 ·9 2,018'4 522·6 
Rs 3,000 - Rs 4,000 ..... 12·8 16·7 28·5 3,585·8 1,832·1 1,976'3 2,048·3 622·2 
Rs 4,000 - Rs 5,000 ..... 5·7 09·0 32·1 4,474·6 2,325· 3 2,324'4 2,531' 2 910·5 
Rs 5,000 and above .... 10·6 21·0 41·5 6,072·3 3,090'4 3,1l3·0 3,150'8 1,149 ·2 

All cultivators . ...... 100·0 100·0 21·0 2,115·5 1,175·1 1,410·2 1,601·9 492·1 

Nearly three-fourths of the cultivating families were having gross produce of 
more than Rs 1,000. Also, cultivators having a gross produce of more than Rs 1,000 
cultivated about 90 per cent of the total area sown. About a tenth of the total 
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families reported an average gross produce of Rs 5,000 and above and cultivated 
a fifth of the total area sown. 

Value of gross produce was higher than the value of total farm expenses in 
the case of all groups, the difference between the two being on the increase with 
the increase in the value of gross produce. This shows that families in the higher 
gross produce groups were comparatively better off and had greater margin left over 
for consumption at home as well as for sale. This is supported by the fact that 
the cash receipts of families from sale of crops and fodder were much higher in the 
case of higher gross produce groups, varying from Rs 3,113'0 in the case of the 
highest group to Rs 138·0 in the case of the lowest but one group, as can be seen from 
column 6 of the table 8.2. Increase in cash receipts from sale of crops and fodder was 
consistent with the increase in the size of cultivated holdings. Cash farm expenses 
also followed the pattern of size of holdings and increased with the increase in the 
size of holdings. 

We may now proceed to discuss inter-village variation in the total receipts and 
total farm expenses of the cultivating families. The following table gives the value 
of gross produce, total farm expenses, cash receipts and total cash farm expenses 
in the selected villages. 

TABLE 8.1-VALUE OF GROSS PRODUCE, TOTAL FARM EXPENSES, TOTAL CASH 
RECEIPTS AND TOTAL CASH FARM EXPENSES IN THE SELECTED VILLAGES 

[Intensive enquiry data. In rupees per family] 

Value of Total Total Total cash 

Village 
gross farm cash farm 

produce expenses receipts expenses 

1 2 3 4 

Ajit Gill ......................... 3,401· 9 1,652·6 2,329'5 656·9 
Bahman J asa Singh .............. 3,847,0 2,101' 7 2,022'7 738·1 
Giana ........................... 2,489'0 1,617·6 1,380· 2 838·2 
Singo ........................... 2,020·7 1,183'8 1,251·3 407·6 
Chanarthal ...................... 2,800·0 1,120·5 2,219·2 463·4 
Dyalpur ......................... 1,879'1 874·7 1,604'0 343·3 
Khokhar Kalan .................. 1,481'3 697·0 1,111'3 292·6 
Ubha ........................... 2,112'2 1,188'0 ... 1,217·4 571·6 

District ....................... . 2,115·5 1,175·] 1,601·9 492·1 

Value of gross produce and total farm expenses as well as cash receipts and 
cash farm expenses were the lowest in Khokhar Kalan. Bahman Jasa Singh reported 
the highest value of gross produce and total farm expenses. Ajit Gill and Giana 
reported the highest cash receipts and cash farm expenses respectively. The value 
of gross produce and cash receipts in the case of all the villages were higher than 
the total farm expenses and total cash farm expenses respectively, the difference 
being more in the case of villages reporting higher value of gross produce and higher 
cash receipts. 
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8.1.2 Cash receipts 

The cash receipts of cultivators were divided into two broad groups, viz., cash 
receipts from sale of crops and fodder and cash receipts from other sources, the 
latter including such items as receipts from sale of milk and milk products and 
receipts from cash wages and remittances. No information was asked regarding 
the receipts from non-farm business. The following table gives the cash receipts 
from specified sources for upper and lower strata cultivators separately. 

TABLE 8.4-CASH RECEIPTS FROM SPECIFIED SOURCES 
r Intensive enquiry data. Amount in rupees per family] 

I 
OTHER SOURI:"ES 

Sale 
of Sale of 

Strata Total crops milk 
and and Cash Remit- Cart-

fodder milk wages tances ing 
pro-

ducts 

1 2 3 4 5 6 

Upper strata ............... 2,030·9 1,902·9 85·1 7·1 10·0 16·5 
(93· 7) (4'2) (0·3) (0·5) (0'8) 

Lower strata ............... 1,112·8 957·4 72·8 114·5 3·4 19·8 
(81·6) (6,2) (9·8) (0·3) (1.7) 

All cultivators ........... 1,601·9 1,430'2 78·9 60·8 6·7 18·2 
(89·3) (4· 9) (3· 8) (0·4) (1·1) 

Figures in brackets denote percentages to the total. 

Other 
mis· 
cell-

aneous 
sour-

('es 

7 

9·2 
(0·.5) 
5·0 

(0·4) 

7·1 
(0·5) 

It can be seen from the above table that sale of crops and fodder is almost the 
main source of cash receipts of both upper and lower strata cultivators. In the case 
of upper strata cultivators, receipts from this source formed 93· 7 per cent of the 
total cash receipts as against 81·6 per cent of the total cash receipts in the case of 
lower strata cultivators. Sale of milk and milk products accounted for about 4 per 
cent of total cash receipts in the case of upper strata cultivators. All other sources 
were unimportant for this class of cultivators. Apart from sale of crops and fodder 
two other important sources of cash receipts were sale of milk and milk products 
and cash wages in respect of the lower strata cultivators. Remittances, carting and 
other 'miscellaneous' sources of cash receipts, which included items like sale of 
poultry and poultry products, sale of seeds and plants, sale of manure and interest 
on lendings formed an insignificant part in the total cash receipts of both upper 
and lower strata cultivators. 

8.1.3. Current farm expenses 

A general discussion of total current farm expenses and total current cash farm 
expenses has already been made in Section 8.1.1 above. We shall now discuss 
the various items included in current farm expenses both in kind and cash and also 
the sources through which the expenses were met. The main items incl~ded in the 
current farm expenses were, (1) value of seed and manure both owned and purchased, 
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(2) cash wages paid and value of payment made in kind to labourers, servants, 
artisans and others, (3) value of fodder and other cattle feed purchased, payment 
made for grazing facilities and rent paid for pastures, (4) rent in cash or kind paid 
to landlord and share in kind paid to co-sharers and (5) other expenses which include 
items as hire charges of implements, machinery, bullocks, etc., and marketing charges 
including transport costs and land revenue and other cesses, etc. No attempt was 
made to evaluate the labour put in by the cultivating families on their own 
fa.rm. 

The following table gives average expenditure per family and proportion to 
total expenditure on each specified item of current farm expenses separately for 
upper and lower strata cultivators. 

TABLE 8.S-CURRENT FARM EXPENSES ON SPECIFIED ITEMS 
[ Intensive enq uiry data] 

UPPER STRATA LOWER STRATA I ALL CULTIYATORS 

�--------~------II------~~------I-------,-------

Item 

Average 
expen­
diture 

per 
family 

Propor­
tion to 
total 

current 
farm 

expen­
diture 

Average 
expen­
diture 

per 
family 

Propor. I 
tion to 
total 

current 
farm 

expen· 
diture 

Average 
expen­
diture 

per 
family 

Propor­
tion to 
total 

current 
farm 

expen­
diture 

__ ..:.(R-01--'S) ___ 1 (Per ;ent) I----'('--c~=-s-'--)-- (Per cent) I (Rs) 
4 1-'---5=-"--

(Per cent) 
6 

Currt'nt cash expenditure on 
1 seed __ .. _____ .......... . 
2 manure ............. _ .. _ 
3 fodder ............. _ ... . 
4 wages. __ . _ ............. . 
5 Other cash expenditure ... . 

(including cash expenditure 
on purchase of grain for I 
payment of wllgcs) 

Total current cash expen- I 
diture on farm (A) ..... I 

Current expenditure in kind on 
1 seed ..... ___ ..... ___ .. __ 
2 mannre .............. _ .. 
3 wages in kind (other than 

at harvest) .... ___ .. __ _ 
4 disposals in kind imme­

diately after harvest .... 

Total current expendi­
ture in kind on farm (B) 

Current eash expenditure on 
purchase of grain for pay­
mt'nt of wages (C) ..••... -

Total current farm expen-

I 

46-2 
27-3 

292·4 
86·3 

252·8 

705·0 

144·0 
96·0 

0·7 

745·0 

985·7 

0·7 

diture (A+B-C) .... 1,690·0 

2·7 
1·6 

17·3 
5·1 

1;j·0 

41·7 

8·5 
5·7 

0·04 

44·1 

58·3 

0·04 

100·0 

1-
23·9 
8·5 

130·0 I 33·9 
8l!·7 

279·0 

51·0 
44·6 

0·3 

28;>·7 

J81·6 

3·6 I 
1·3 I 

19·7 
5·1 

U·5 

42·2 

7·7 
6·8 

0·05 I 
43·2· : 

57·8 

660·6 100·0 
I 

35·1 
17·9 

211·2 
60·1 

167·8 

492·1 

97·4 
70·3 

0·5 

515·4 

68J·6 

0·4 

1,17S·J 

3·0 
1·5 

18·0 
5·1 

14·3 

41·9 

8·3 
6·0 

0·04 

43·9 

58·1 

0·03 

1000 
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It can be observed from the table that the expenditure incurred in cash 
and in kind formed 41· 9 per cent and 58·1 per cent respectively of the total current 
farm expenditure. Disposals in kind immediately after harvest accounted for 43.9 per 
cent of the total farm expenses. A large part of the expenditure spent on purchase 
of seed and manure was also in kind. The expenditure in kind incurred by the 
upper strata cultivators on seed and manure at Rs 240·0 per family or 14·2 per 
cent of total farm expenses of upper strata cultivators was considerably higher than 
the expenditure incurred in cash which formed only 4· 3 per cent of the total. 
Likewise, lower strata cultivators also reported higher expenditure in kind on seed 
and manure, the proportion of kind and cash farm expenditure incurred on these 
items by lower strata cultivators being 14·5 per cent and 4·9 per cent respectively 
of the total current farm expenditure. 

It has been stated in the preceding paragraph that among the iteIllB of 
expenditure in kind on farm, disposals in kind made immediately after harvest were 
considerable. The following table gives the details of the individual items included 
under total disposals. 

TABLE 8.6-TOTAL DISPOSALS IN KIND AT HARVEST 
[Intensive enquiry data. In rupees per family] 

Rent share Wages to Remunera-

Total to landlord labourers for tion to 
Strata and co- harvesting artisans 

sharer and services 

1 2 3 4 

Upper strata .............. _. 74S·0 676·9 ll'S 34·7 
Lower strata ................ 28S·7 251·2 4·7 19·7 

All cultivators ............. SIS·4 464·0 8·2 27·2 
i 

Other pay-
menta made 
at harvest 

5 

21·7 
10·0 

I 
IS·' 

Rent payments to landlord and co-sharer formed a major part, i.e., Rs 464 
per family out of total disposals of Rs 515·4. The next item in order of 
importance was remuneration to artisans and services, which accounted for Rs 27·2 
per family. Disposals of upper strata cultivators (Rs 745'0) were substantially 
higher as compared to those of lower strata cultivators (Rs 285·7). 

Information was collected regarding the source through which the selected 
cultivators were able to raise the neceSbary funds to finance the various iteIllB of 
cash farm expenses. The table 8.7 gives the relative importance of the sources 
of finance for the upper and lower strata cultivators, separately for each item of 
cash farm expenditure. 

Most of the expenditure incurred by the selected cultivators on current farm 
operations was financed out of their current income and past savings. In both the 
upper and the lower strata 95 per cent of the total cash farm expenditure was financed 
through current income and past savings. For individual iteIllB of current cash farm 
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TABLE 8.7-S0URCE OF FINANCE FOR CASH FARM EXPENDITURE 
[Intensive enquiry data. Amount in rupees per family} 

Total CURRENT INCOME PAST SAVINGS 

Item Upper Lower Upper Lower Upper Lower 
strata strata strata strata strata strata. 

1 2 3 4 5 6 

Purchase of seed .........•• 46·] 2],9 36·3 22·5 6,4 0·6 
(76,4) (94·1) (13·9) (2·5) 

Purchase of manure .•...... 27·] 8·5 17·2 8·2 9·8 -
(63·2) (96·5) (36'0) 

Purchase of fodder ......... 292·4 1l0·0 238·2 115·8 32·2 2·9 
(81·5) (89·1) (11'0) (2,2) 

Cash wages ................ 86·] ]]·9 71·1 32·9 11·4 -
(82,4) (97·1) (13,2) 

Other cash expenditure ..... 252·9 82·' 208·9 74·7 38·5 7·8 
(82'6) (90'4) (15,2) (9,4) 

Total. .................... 705·0 279·0 570·8 254·2 98·4 II·] 
(81· 0) (91·1) (13· 9) (4·0) 

-
SALE OF ASSETS BORROWINGS OTHER SOURCES 

Item Upper Lower Upper Lower Upper Lower 
strata strata st.rata. strata strata strata. 

7 8 9 10 11 12 

Purchase of seed ........... 3·3 0·8 1·2 - - -

Purchase of manure ........ 
(7·1) (3·3) (2·6) 

- - 0·2 - - 0·3 
(0' 7) (3·5) 

Purchase of fodder ......... 9·9 6·2 6·0 - 6·1 5·1 
(3,4) (4·8) (2·0) (2'1) (3·9) 

Cash wages .•.............. 2·0 - 0·9 - 0·9 1·0 
(2·3) (1·0) (1·0) (2·9) 

Other cash expenditure .•••. 2·9 - 0·4 - 2·2 0·1 
(1,1) (0,2) (0'9) (0,1) 

TotaL .......•..•.......• 18·0 7·1 8·7 - 9·2 '·5 
(2·6) (2·5) (1·2) (1· 3) (2·3) 

Figures in brackets denote percentages to the total of each stra.ta.. 

expenditure also, current income and past savings were the main sources of finance. 
Borrowings as a source of finance accounted for 1· 2 per cent of the current farm 
expenditure with respect to upper strata cultivators. It is noteworthy that lower 
strata cultivators did not resort to borrowings to finance any operation of the 
current farm business. 

8.2 SEASONALITY OF FARM EXPENDITURE AND FARM INCOME 

Seasonality of cash farm expenses as also of farm income has an important 
bearing on the economy of the cultivator as it affects his borrowings and repayments. 
Seasonality in both cash farm expenses and cash receipts is related to the agricultural 
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8easons and types of crops grown. The importance of rabi and kh!lrif crops, the 
harvesting seasons, as well as, rotation of crops and crop combination practices that 
are followed in the Bhatinda district have been discussed in Chapter 1. The follow­
ing table which gives total cash expenses and cash receipts of upper and lower 8trata 
cultivator8 separately for the two six-month periods might give some idea of 
seasonality of the farm receipts and expenditure. 

TABLE 8.B-SEASONALITY OF FARM EXPENDITURE AND FARM RECEIPTS 
[ Tntensive enquiry data. Amount in rupees per family] 

UPPER STRATA LOWER STRATA 

April 1951 April to October April 1951 Apri! to October 
to March September 1951 to to March September 1951 to 

1951 1951 March 1952 1951 1951 March 1952 

1 2 3 4 5 6 

Cash receipts from sale of 
crops and fodder ......... 1,901·9 1,054· 8 848·0 957·3 448·2 609·1 

(55,4) (44·6) (46·8) (53,2) 
Other cash receipts ......... 118·0 66·2 71·8 115·4 97·4 118·0 

(43·9) (56,1) (45,2) (54·8) 
Current cash farm expendi-

ture .................... 705·1 365·8 339·4 179·1 122·9 156·2 
(51,9) (48,1) (44,0) (56·0) 

Figures ill the brackets denote percentages to total. 

The above table is not indicative of any noteworthy seasonality in cash farm 
expenses or cash farm receipts which appear to be more or less equally distributed 
over the two six-month periods. As would be seen from the pattern of crop distribu­
tion in the district during the three years preceding the year of the Survey, as given 
in table 1· 3 of Chapter 2, both rabi and kharif crops are almost of equal importance. 
Whereas among rabi crops wheat and gram are of considerable importance, kharif 
crops comprise important crops, viz., bajra and cotton. 

As regards seasonality in the case of individual items of cash farm expenses, 
expenditure on purchase of seed and purchase of fodder was higher during October 
1951 to March 1952 as compared to the earlier six-month period, whereas for the 
remaining items, viz., purchase of manure, cash wages and other cash expenditure, 
figures for the first six-month period were more than those for the second period. 
This was true for both the upper and lower strata cultivators. Cash receipts of 
upper starta cultivators from sale of crops and fodder were slightly higher in the 
case of first six months which is the sowing and harvesting season for kharif crops. 
Some portion of rabi harvest is also included in this six-month period. In the 
case of the other items of cash farm receipts, namely, sale of milk and milk pro­
ducts and cash wages, the contributions towards the total receipts during the two 
six-month periods are not very much different. In the case of sale of milk and milk 
products receipts, during the first six months was Rs 34·8 per family and during 
the second six months Rs 44· 2. Cash wages during the first and second six months 
contributed Rs 31·5 and Rs 29·2 respectively. 
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8.3 CULTIVATION EXPENSES OF IMPORTANT CROPS 

It has already been stated above that wheat and gram among rabi crops and 
hajra and cotton among kharif crops are the major crops of the district. The follow­
ing table gives the area sown per family, value of produce, cultivation expenses 
and disposals in kind at harvest, for specified crops. 

TABLE 8.9-AREASOWN PER FAMILY, VALUE OF PRODUCE AND FARM EXPENSES 
INCLUDING DISPOSALS IN KIND AT HARVEST, FOR SPECIFIED CROPS 

[Intensive enquiry data. Amount in rupees per family] 

Value of 
Area Value of Expen- Expen- Cash disposals 

Crop 
sown per produce 

diture on diture on in kind 
family seed manure wages at harvest 

time 
(Acres) 

--1- 2 3 4 5 6 

Wheat .................... 3·0 591·8 27·5 30·1 8·6 121·5 
Millets .................... 2·5 74·6 6·2 13·8 2·8 23·7 
Other cereals .............. 1·9 45·6 12·7 2·6 4·5 11·1 
Gram ..................... 6·1 898·0 57·4 2 ·1 11·0 234·6 
Mustard seed .............. 1·0 106·1 1·2 0·1 0·3 14·7 
Cotton .................... 2·1 498·8 9·8 31·0 19·5 81·9 
Fodder crops ............... 2·5 64·3 14·4 7·6 2·1 14·7 
Other crops ................ 0·6 53·3 3·3 0·9 11·3 13·2 

All crops ................. 19·7 2,335·5 132·5 88·2 60·1 515·4 

Wheat and gram were the two leading food crops both as regards area sown 
per family and average value of gross produce. Among cash crop8, cotton made 
the highest contribution towards the average value of gross produce contributing 
as it did Rs 498· 8 per family. Millets comprising baJ'ra and jowar and other cereals 
comprising barley and maize and certain fodder crops were also fairly important. 
Among the various items of expenses, value of disposals in kind at harvest was 
higher as compared to expenditure on seed, manure or cash wages in respect of all 
the crops or group of crops. Cash wages paid to hired labour and expenditure on 
manure were stated to be the highest in the case of cotton. 



CHAPTER 9 

CREDIT AGENCIES 

We shall discuss in the present chapter the role played by various credit agencies 
in the supply of credit to cultivators and non-cultivators. Information regarding 
the extent to which credit was supplied by various types of credit agencies was 
obtained through the General Schedule for all the rural families and through the 
intensive enquiry schedules for the selected cultivating families. Provision was 
made in the General Schedule as well as in the intensive enquiry schedules to note 
the agency supplying credit both in respect of borrowings and outstanding debt. 
For this purpose the credit agencies were classified into nine classes, viz., (1) 
Government, (2) co-operatives, (3) professional moneylenders, (4) agriculturist 
moneylenders, (5) landlords, (6) traders, (7) relatives, (8) commercial banks and 
(9) others. 

Loans advanced by various Government departments under different Acts 
or schemes were classified under the head 'Government'. Borrowings from different 
types of co-operative institutions such as primary credit societies, marketing societies, 
central co-operative banks and land mortgage banks were treated as derived from 
'co-operatives'. Loans advanced by landlords to their own tenants were taken as 

.loans from 'landlords'. If a cultivator received a loan from a landlord of whom 
he was not a tenant, then the loan was not recorded as from a landlord but from 
the appropriate agency, taking into account the business of the landlord. 'Agri­
culturist moneylenders' were those moneylenders whose major occupation was 
agriculture and for whom moneylending was a subsidiary occupation. 'Professional 
moneylenders' included those people who earned a substantial portion of their 
income from the moneylending business. If loans taken from relatives were interest­
free then such loans were classified as from 'relatives'. If loans from relatives 
were with interest then such loans were classified under the appropriate agency 
depending upon the profession of relatives. Borrowings from persons who were, 
in the main, traders, commission agents, etc., were treated as borrowings from' traders 
and commission agents' referred to hereafter as traders. Borrowings from all 
banks, scheduled and non-scheduled, including the Imperial Bank of India were 
classified as borrowings from 'commercial banks'. Borrowings from agencies other 
than those mentioned above were classified as borrowings from 'others'. 

9.1 RELATIVE IMPORTANCE OF VARIOUS CREDIT AGENCIES IN RESPECT OF 
BORROWINGS 

The table 9.1 on page 76 gives borrowings by different groups of cultivators 
classified according to credit agency. 
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TABLE 9.I-BORROWINGS CLASSIFIED ACCORDING TO CREDIT AGENCY 
[ General Schedule data. Amount in rupees per family] 

CREDIT AGENCY 

Total Tra· bor- Agri- Profes- ders Com-Group row- Go- Co- cultur-
ings Rela- Land- ist sional and mer- Others vern- opera- tives lords cial ment tives money- com-money- lenders mission banks lenders agents 

-1- -2- -3- -4--- -6- -7- -8- -9- -1-0-5 -- -- ---- -- -- -- --- -- --
Big cultivators ... 661 4 - 134 - 279 223 20 - 2 

(0-6) (-) (20-3) (0-1) (42-1) (33-7) (3-0) (-) (0-3) 

Large cultivators_ 575 5 - 90 24 226 201 17 11 1 
(0-9) (-) (15-6) (H) (39-4) (35-0) (3-0) (1-9) (0-2) 

Medium culti-
vators ___ .. ____ 4]2 - - 70 16 220 104 23 - -

(-) (-) (16-3) (3-6) (50-8) (24-0) (5-3) (-) (-) 
Small cultivators _ 298 - - 24 30 186 42 15 - 1 

(-) (-) (8-0) (10-0) (62-4) (14-2) (5-0) (-) (0-3) 

All cultivators _ .. 4]6 2 - 62 22 212 115 19 3 1 
(0-4) (-) (14-2) (5-1) (48-6) (26-4) (4-3) (0-8) (0-2) 

Non-cultivators _ . 2]] - - 22 33 144 25 6 2 -
(0-1) "(-I (9-5) (14-3) (61-8) (10-6) (2-6) (1-0) (0-1) 

All families . .. _ ]6] I - 48[ 26 187 8] 14 ] I 
(0-3) (-) (13-2) (7-2) (51-6) (22-S) (3-9) (O-S) (0-2) 

Figures In brackets denote percentages to total. 

The above table reveals that out of the average borrowings of Rs 363 per family 
for the district as a whole, as high an amount as Rs 187 or 51·6 per cent was reported 
to have been borrowed from agriculturist moneylenders. This shows the predomi­
nance of this type of creditor in supplying credit to cultivators and non-cultivators. 
The creditor next in order of importance was the professional moneylender who 
supplied Rs 83 per family or 22·8 per cent of the total borrowings. Commercial 
banks and Government agencies were quite insignificant as both of them taken 
together accounted for only Rs 4 per family on an average. There were no borrowings 
from co-operatives. Relatives have, however, played an important part in supplying 
rural credit and amount borrowed from this agency was Rs 48 per family or 13·2 
per cent of the total borrowings. Among cultivating and non-cultivating families 
as well as among different classes of cultivating families agriculturist moneylenders, 
professional moneylenders and relatives were the three important agencies supplying 
credit. These three agencies taken together accounted for 89·2 per cent of total 
borrowings of all cultivators, 96·1 per cent in the case of big cultivators, 90·0 per 
cent in the case of large cultivators, 91·1 per cent in the case of medium cultivators 
and 84·6 per cent in the case of small cultivators. 

9.2 RELATIVE IMPORTANCE OF VARIOUS CREDIT AGENCIES IN RESPECT OF 
OUTSTANDING DEBT 

The table 9.2 on page 77 gives the debt owed according to credit agency among 
different groups of cultivators. 
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TABLE 9.2-DEBT CLASSIFIED ACCORDING TO CREDIT AGENCY 
[General Schedule data. Amount in rupees per family] 

CREDIT AGENCY 

Total Co.ope· Agri. Tra· 
ratives Profes· ders 

Group debt Govern· and Rela· Land· cultur· sional and ist ment com· tives lords money· com· 
mercial money· lende~s mission 
banks lenders agents 

-- --2- -3- -5- -6- -- -S-1 4 7 
---- -- ---- -- -- --

Big cultivators ........ 1,673 2 3 200 480 701 267 20 
(0'1) (0·2) (12·0) (28,7) (41'9) (16·0) (1,2) 

Large cultivators ...... 1,472 5 IS 123 377 654 276 19 
(0·3) (1·2) (8·4) (25·6) (44·4) (18·8) (1·3) 

Medium cultivators .... 1,492 - 4 100 319 769 264 19 
(-) (0·3) (6· 7) (21·4) (51·5) (17· 7) (1·3) 

Small cultivators ...... 1,086 13 4 90 272 517 176 13 
(1·2) (0·4) (8·3) (25·0) (47·6) (16·2) (1·2) 

All cultivators ........ 1,161 5 8 104 323 657 241 17 
(0·4) (0·6) (7·6) (23·7) (48·2) (17·7) (1·2) 

Non·cultivators ....... 822 7 2 3S 189 433 146 7 
(0·8) (0·3) (4·6) (23·0) (52·7) (17·8) (0·8) 

All families ......... 1,169 6 6 80 275 577 207 11 
(0·5) (0·5) (6 9) (23·5) (49·4) (17· 7) (1·1) 

Figures ill brackct~ denote percentages to total. 

77 

Others 

-9-
--

-
(-) 

-
(-) 
17 

(1·1) 
1 

(0,1) 

7 
(0·5) 

-
(-) 

4 
(0·4) 

It may be seen that agriculturist moneylenders, landlords and professional 
moneylenders were the most important agencies to whom the rural families were 
indebted, accounting for 49·4 per cent, 23·5 per cent and 17·7 per cent respectively 
of the total debt. Separately for cultivating and non-cultivating families as also 
for different classes of cultivating families these three agencies were the most im­
portant. Debt owed to Government and co-operatives was almost negligible for all 
groups of cultivators. . 

9.1 RELATIVE IMPORTANCE OF VARIOUS CREDIT AGENCIES IN RESPECT OF 
BORROWINGS BASED ON THE INTENSIVE ENQUIRY DATA 

In the intensive enquiry, data relating to borrowings and debt of the selected 
cultivators were collected with details like credit agency, purpose of borrowing, 
etc. The purposes of borrowings were classified into eight broad categories for the 
analysis. These categories are short-term and long-term under each of agricultural, 
non-agricultural and consumption purposes and repayment of old debts and a residual 
class of other purposes. The classification mentioned here is based only on the 
reported purposes of borrowings and has nothing to do with the actual period for 
which the loans were contracted. Items like purchase of seed, manure, fodder, 
payment of wages, etc., connected with current farm expenditure were classified 
under short-term agricultural purposes and purposes like purchase and reclamation 
of land, purchase of implements and machinery, purchase of livestock, etc., connected 
with the development or improvement of farm were classified under long-term 
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agricultural purposes. Education, medicines, clothing and purchases of utensils, 
etc., were classified as short-term consumption purposes, while borrowings for death, 
marriage and litigation, etc., were classified under long-term consumption purposes. 
Non-farm business expenditure on current account was classified under short-term 
non-agricultural purposes and similar expenditure on capital account under long­
term non-agricultural purposes. The following table gives the purpose-wise borrow­
ings of the selected cultivators from different types of creditors. 

TABLE '.J-BORROWINGS OF THE SELECTED CULTIVATORS CLASSIFIED 
ACCORDING TO PURPOSE 

[Intensive enquiry data. Amount in rupees per family] 

AORICULTl'RAL CONSU'IIPTION 

Total PURPOSES I Non· PliRPOSES Repay. 
bor-

agricul. 
ment Other tural Credit agency row- Short· Long. short· Short· Long- of old purposes 

ings term term term term term debts 

--1- --2- --3- --4- ---- --- --- ---5 6 7 8 --- --- --- --- --- --- ---

Government ........... - - - - - - - -
(-) (-) (-) (-) (-) (-) (-) 

Co· operatives .......... - - - - - - - -
(-) (-) (-) (-) (-) (-) (-) 

Relatives .............. 78·] - 12·7 - - 46·6 9·4 9·6 
(-) (16,2) (-) (-) (59·5) (12,0) (12·3) 

Landlords ..•.......... ]5·6 - 8·1 - 1·5 16·3 - 9·6 
(-) (22·9) (-) (4·3) (45·9) (-) (26·9) 

Agri~ulturist money-
lenders .............. ]84·7 1·2 26·7 - 15·0 168·7 68·5 104·6 

(0·3) (6·9) ( -) (3·9) (43·9) (17·8) (27,2) 
Professional moneylend-

ers .................. 128·4 1·3 18·2 1·9 12·2 49·1 13·4 32·3 
(1'0) (14·2) (1'5) (9·5) (38,2) (10,4) (25,2) 

Traders and commission 
agents ...•....... , .. ]·7 0·9 - - 0·8 2·0 - -

(24·5) (-) (-) (21·3) (54,2) (-) (-) 
Commercial banks ...... - - - - - - - -

(-) (-) (-) (-) (-) (-) (-) 
Others ...•............ 1·] - 2·3 - - - - -

(-) (100·0) (-) (-) (-) (-) (-) 

Total ...•............ 6]]'0 ]·4 68·0 I·' 29·6 182·1 91·] 156·2 
(0'5) (10· 7) (0·3) (4·7) (44·7) (14·4) (24·7) 

Figures in brackets give percentages to total. 

It is observed from the above table, that out of the average borrowings of Rs 633 
per family, an amount of Rs 282'7, or 44·7 per cent, was for long-term consumption 
purposes. Another 14· 4 per cent was reported to have been borrowed for repayment 
of old debts. Only 11·2 per cent of the total borrowings was reported to have been 
borrowed for short-term and long-term agricultural purposes. Out of an average 
amount of Rs 68 per family borrowed for agricultural long-term purposes, Rs 27 
or 39·3 per cent was borrowed from agriculturist moneylenders and Rs 18 or 26·5 
per cent was borrowed from professional moneylenders. In the case of long-term 
consumption purposes agriculturist moneylenders and professional moneylenders 
were the main agencies, both together supplying 77·0 per cent of the total credit. 
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None of the selected cultivators resorted to borrowings from Government or co­
operatives or commercial banks. 

9.4 RELATIVE IMPORTANCE OF VARIOUS CREDIT AGENCIES IN RESPECT OF 
OUTSTANDING DEBT BASED ON THE INTENSIVE ENQUIRY DATA 

The following table gives the outstanding debt of the selected cultivators classi­
fied according to purpose and credit agency. 

TABLE 9.4-DEBT OF THE SELECTED CULTIVATORS CLASSIFIED ACCORDING 
TO PURPOSE 

[ Intensive enquiry data. Amount in rupees per family] 

AGRICULTURAL CONSUMPTION 
PURPOSES Non· P\;RPOSES Repay. 

Total agricul. ment Other 
Credit agency debt tural of old Short. Long. Short· Short. Long. purposes 

term term term term term dehts 

--- -2- -3- --4- --5- --6- --7- --8-1 
--- --- --- --- --- ---- --- ---

Government ........... 0·] 0·3 - - - - - -
(100·0) H H H H H H 

Co.operatives .......... 4·1 0·3 - - 2·6 1·2 - -
(6·9) (-) H (64·6) (28·5) (-) (- ) 

Other agencies ..•...... 1,240·1 2·1 89·2 2·0 132·3 400·7 340·2 273·7 
(0·2) (7,2) (0,2) (10·7) (32·3) (27,4) (22·1) 

Figures in bracket~ denote percentages to total. 

Very little debt of the selected cultivators was owed to Government and 
co-operatives. Whatever little debt was owed to Government it was contracted 
for short-term agricultural purposes alone. Debt owed to co-operatives, which 
was as little as Rs 4·1 per family, was mostly for short-term and long-term consum­
ption purposes. Of the total debt of Rs 1,244·5 per family, agencies other than 
Government and co-operatives accounted for Rs 1,240·1. About 60 per cent of 
this debt was taken for long-term consumption purposes and repayment of old debts. 
Only 7·4 per cent of the total debt owed to other agencies was contracted for short­
term a.nd long-term agricultural purposes. 



CHAPTER 10 

GOVERNMENT FINANCE 

An attempt is made in this and the following two chapter& to assess the role 
played by various agencies supplying credit to cultivators and non-cultivators. 
The finance available to rural families has been divided into three broad categories, 
viz., (1) Government finance, (2) co-operative finance and (3) finance made available 
by private agencies. The Government finance forms the subject matter of this 
chapter. 

10.1 LEGAL BASIS AND ADMINISTRATIVE STRUCTURE 
The Government finance was made available in this district under the (1) Land 

Improvement Loans Act, 1883, (2) Agriculturists' Loans Act, 1884, (3) Grow More 
Food campaign and (4) the Rehabilitation Schemes for displaced persons. We 
shall now briefly discuss each of these four schemes for supplying credit. 

The provisions relating to the Land Improvement Loans Act, 1883 and the 
Agriculturists' Loans Act, 1884 are well known. The former Act provides for the 
advance of long-term loans for effecting improvement in land and the latter Act 
enables Government to give loans for relief of distress, purchase of seed or cattle 
or any other purpose not specified in the Land Improvement Loans Act but con­
nected with agricultural objectives. The loans advanced under these two acts are 
also popularly termed as 'taccavi' loans. 

As regards the Grow More Food schemes, loans were advanced to cultivators for 
purchase of tractors and boring of tube-wells. Loans upto 50 per cent of the total 
cost of the machinery were advanced to persons possessing land between 100 and 
200 acres and upto 33 per cent of the total cost of machinery to those having between 
201 and 300 acres. No loans were advanced to holders of land below 100 acres and 
above 300 acres. Subsidies to cultivators were granted on the following scale: 

l. Sinking of wells. . .. . . . . . . . . . . . . . . . .. Rs 875 or 50 per cent of the cost 
whichever is less. 

2. Repair of old wells. . . . . . . . . . . . . . . . .. Rs 400 or 50 per cent of the cost 
whichever is less. 

3. Installation of pumping sets... . . . . . .. Rs 1,250 or 25 per cent of the 
cost whichever is less. 

4. Distribution of improved implements. . 1th of the total cost. 
5. Soil erosion. . . . . . . . . . . . . . . . . . . . . . .. 50 per cent of the total cost. 

Applications for loans and subsidies were- required to be made in prescribed 
forms. The applications for loans had to pass through several official stages for 
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recommendation, viz., Patwari, Agricultural Assistant, Assistant Director of Agri­
culture, Deputy Commissioner of the district and Director of Agriculture. The 
loans were finally sanctioned by the Secretary of Agriculture, Government of PEPSU. 
In the case of subsidies the final authority for sanction was the Director of Agriculture 
and application was recommended by Patwari, Agricultural Assistant and Assistant 
Director of Agriculture. 

The scheme regarding the disbursement of loans to displaced persons for agri­
cultural purposes was being implemented by the Director, Rural Rehabilitation. 
The Director informed the Deputy Commissioners and Assistant Commissioners 
about the amounts placed at their disposal who in their turn allocated the sums 
assigned to them to the tahsils. The Assistant Commissioners did the distribution 
work under the supervision of the Deputy Commissioners. 

Under the Rehabilitation Schemes, loans were advanced to displaced persons for 
purchase of bullocks, bullock carts, agricultural implements, repair of wells, repair 
of damaged evacuee houses and for the settlement of displaced village artisans, 
mazdoors, etc. Loans used to be advanced for boring tube-wells, installation of 
pumping sets and purchase of tractors but were since discontinued and at the time 
of the Survey, loans for these purposes were being advanced only under the Grow 
More Food schemes. 

The amount of loans under the Rehabilitation Schemes varied with the purpose 
and was free of interest for the first year. Interest was payable at 41 per cent for 
subsequent years. The property of the allottee including the land and house was 
to be hypothecated till the repayment of the loan. Within the limits of the funds 
allotted to each district, the following officers could grant loans up to the amount 
shown against each: 

N aib Tahsildar. . . . . . . . . . . . . . . . . . . . . . . Up to Rs 300 
Tahsildar. . . . . . . . . . . . . . . . . . . . . . . . . . . . Up to Rs 500 
Assistant Commissioner....... . . . . . . . .. Up to Rs 2,000 
Deputy Commissioner... ........ ...... Up to Rs 3,000 
Director, Rural Rehabilitation. . . . . . . .. Up to Rs 5,000 
Financial Commissioner. ... .. . . . . .. ... Up to Rs 10,000 

The loans were repayable generally in a prescribed number of half-yearly in­
stalments after a period of grace varying between one and two years depending on 
the category of the loan. For instance, loans for agricultural implements were 
repayable in four half-yearly instalments, for repair of damaged evacuee houses 
and construction of new houses in six half-yearly instalments, for repair of wells 
and purchase of persian wheels in eight half-yearly instalments and for the purchase 
of bullocks and buffaloes in ten half-yearly instalments. 

10.2 EXTENT OF GOVERNMENT LOANS 
In order to study the extent to which Government provided finance for agri­

cultural purposes, three types of data 'have been utilized. These are, (1) the data 

L 



82 BHATlNDA 

relating to loans and subsidies advanced by Government under various schemes, 
(2) the data obtained through the General Schedule on borrowings from and debt 
owed to Government and (3) the data collected through the intensive enquiry about 
loans borrowed during the year from Government. 

10.2.1 Government loans 

No loans were advanced in the district during the Survey year under the Land 
Improvement Loans Act, 1883 and Agriculturists' Loans Act, 1884. Under the 
Grow More Food campaign, however, both loans and subsidies were advanced. Out 
of 26 a pplica tions received for loans, 16 were sanctioned and a total a mount of Rs I . 17 
lakhs for purchase of seed, manure and fodder was sanctioned. For cash subsidies 
under the Grow More Food campaign, all the 276 applications received during the 
Survey year were sanctioned. The amount applied for in these applications was 
Rs 2·56 lakhs and it was sanctioned in full. This amount was sanctioned for well­
digging and other irrigation purposes. 

Under the Rehabilitation Scheme for displaced persons, 387 applications were 
received during the year and the amount sanctioned in these applications was Rs 3, 05 
lakhs, out of which Rs 2, 20 lakhs were for the purchase of draught animals and the 
remaining amount of Rs 0·85 lakh for construction and repairs of houses (Rs 0, 69 
lakh) and purchase of implements (Rs 0,16 lakh). 

10.2.1 Role of Government as a credit agency 

The following table gives the borrowings from and debt owed to Government 
by the different classes of cultivators, non-cultivators and all families, 

TABLE 10.l-BORROWINGS FROM AND DEBT OWED TO GOVERNMENT BY THE 
DIFFERENT CLASSES OF CULTIVATORS, NON-CULTIVATORS AND ALL FAMILIES 

[ General Schedule data] 

BORROWINGS FRO~I GOYER)OIENT DEBT OWED TO OOYER~~IENT 

Borrow- Dehtowed Propor- ings from to the tion of Borrow- the agency Propor- Debt per families ings per as per- tion of agency as 
Gro\lp reporting reporting centage indebted inclebted percentage 

borrow- family of total families family of the 
total debt ings borrow- owed ings 

(Per cent) (Rs) (Per cent) (Per cent) (Rs) (Per cent) 
1 2 3 4 5 6 

Big cultivators .. , •.......... 1·3 289 0·6 1·3 119 0·1 

Large cultivators ............ 1·3 392 0·9 1·8 265 0·3 
Medium cultivators .......... - - - 0·1 43 -
Small cultivators ............ - - - 0·5 2,806 1·2 

All cultivators ..... , ........ 0·4 392 0·4 0·7 72!J 0·4 
Non-cultivators ............. 0·1 100 0·1 0·6 1,035 0·8 

All families ............... 0·3 345 0·3 0·'] 828 0·5 
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The data presented above reveal, in brief, that the Government as a source 
of credit played an insignificant part both as regards the number of persons to whom 
finance was made ayailable as well as the quantum of finance made available. During 
the 12 months preceding the date of the enquiry, only O· 4 per cent of the cultivators 
horrowed from Goyernment and the amount borrowed from the agency formed only 
0·4 per cent of the total borrowings of the cultivators. Medium and small cultivators 
did not report any borrowings from Government during the year though some of 
them rep·orted debt owed to Government. The data on both the borrowings from 
and debt owed to Government by the cultivators as well as non-cultivators show 
t he insignificant role of Government as a supplier of rural credit. Further, whatever 
small alllount was advanced by Government, was availed of by large cultivators, 
who as a class were more influential and more credit-worthy than the medium and 
small cultivators. 

Although the quantum of average borrowings from Government was very small, 
it may be of interest to discuss here the various purposes for which borrowings from 
Government were resorted to. The information regarding the various purposes 
for which Government finance was obtained was collected through the General 
Schedule, but similar information as regards debt owed to Government was studied 
only in respect of the selected cultivators in the intensive enquiry. The average 
borrowings from Government for different purposes as well as the proportion of 
borrowings from Government to the total borrowings from all agencies for the purpose, 
in respect of all families, are given below. 

TABLE IO.2-BORROWINGS FROM GOVERNMENT CLASSIFIED ACCORDING TO 
PURPOSE: ALL FAMILIES 

[ General Schedule data] 

BORROWINGS t'OR I!;AC'/l PURPOSE 

Average 
AS A PERCE:;TAOg OF 

amount 
borrowed from Total Total 

Purpose Government borrowing~ borrowings 
per family from from 

Government all agencies 

(R_) (Per cent) (Per cent) 
1 2 3 -

Capital expenditure on farm ............... 0·6 57·5 0·9 
Current expenditure on farm ............... 0·2 20·8 5·5 
Non·farm expenditure ....•................ - - -
Family expenditure ....................... 0·2 21·7 0·1 
Other expenditure ........................ - - -
Total ... ............................... 1·1 100·0 0·3 

Of the total borrowings from Government as much as 57· 5 per cent were reported 
to have been borrowed for capital expenditure on farm, 20·8 per cent for current 
farm expenditure and 21· 7 per cent for family expenditure. Though about 80 
per cent of the borrowings from Government were stated to have been resorted to 
for farm expenditure, the average amount obtained for the purpose per family was 
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as small as Re 0·8. Borrowings from Government for capital and current expenditure 
formed 0·9 per cent and 5·5 per cent respectively of the total borrowings from all 
credit agencies for these purposes. 

10.1 LOAN OPERATIONS 
The discussion in this section is based chiefly on the study of a sample of sanc­

tioned applications for loans from Government. However, none of the rejected 
applications were studied from this district. No proper record seemed to have been 
kept of rejected cases. 

Sixty-one sanctioned loan applications were studied in detail through a special 
schedule designed for the purpose. The purpose-wise study of these loans revealed 
that 18 loans for an amount of Rs 1·27 lakhs which formed 85 per cent of the total 
amount advanced in respect of these 61 loans were for the purpose of purchase of 
implements, machinery and transport equipment. Purchase of livestock was the 
purpose in respect of 12 loans for an amount of Rs 4,200. The remaining number 
of loans for an amount of about Rs 19,000 were advanced for other purposes. The 
average size of loans disbursed in the case of purchase of livestock and implements, 
machinery and transport equipment was Rs 350 and Rs 7,090 respectively. 

A study with respect to time-lag between the date of application and the date of 
disbursement of, these loans was also made and the relevant data in that connexion 
are given in the following table. 

TABLE 10.l-TIME-LAG BETWEEN THE DATE OF APPLICATION AND THE DATE 
OF DISBURSEMENT OF LOANS 

Dis-
TIME-LAG burse-

Time- ment 
More lag not in two 

One One to Three to Five to than specified or three 
month three five eight eight instal-
or less months months months months mente 
--- --- --- --- ------ ---

I 2 3 4 5 6 7 
--- ------ --- ---------

N umber of loans disbursed ....... 17 3 15 7 2 15 2 
Amount disbursed (Rs) .......... 4,750 17,200 62,238 46,490 9,500 9,100 1,500 

Only 17 loans out of 61, for an amount of Rs 4,750, were disbursed within a 
month from the date of application whereas the time-lag was between one to eight 
months for as many as 25 loans for an amount of Rs 1,25,928. The rate of interest 
in respect of all the 61 loans varied between 3 per cent and 5 per cent. The security 
offered was immovable property in respect of 19 loans for an amount of Rs 10,800. 
Twenty-three loans for an amount of Rs 11,750 were advanced against personal 
security. 

A common complaint made against Government finance was that cultivators 
have to travel a long distance to meet the Government authorities in charge of dis­
bursement of loans and the Government usually adopts a lengthy procedure in 
sanctioning the application. Out of the 61 loans studied in this district, excepting 
one loan, all the loans were disbursed outside the place of residence of the applicants. 



CHAPTER II 

CO-OPERATIVE FINANCE 

In this chapter we shall discuss the legal and administrative structure regarding 
provision of co-operative finance in the district and the role the co-operative societies 
have played in supplying credit both to cultivators and non-cultivators in the 
selected villages of the district. Before discussing various aspects of co-operative 
finance it is worthwhile to examine, in brief, the development of the Co-operative 
Movement in PEPSU which would serve as a background for the study. 

11.1 STRUCTURE OF THE CO-OPERATIVE MOVEMENT IN PEPSU 
Before the integration of eight princely states into PEPSU, i.e., up to the 

year 1948, the development of the Co-operative Movement, as also its structure, 
varied from State to State. In two states, viz., Faridkot and Nalagarh, the Move­
ment had made some progress whereas in others, the Movement either did not 
exist or was plodding along in a leisurely manner. 

As at the end of June 1951, there were 14 central banks or banking unions 
and 1,012 primary agricultural credit societies in PEPSU. The Co-operative Socie­
ties Act, 1912, provided the legal frame-work for the working of these institutions. 
There was, however, no apex bank or land mortgage bank in the State. In the 
absence of an apex bank, the central institutions had no agency to finance them. 
Absence of land mortgage bank in the whole of PEPSU had deprived the cultivators 
of the much needed finance for land improvement and redemption of old debts. 
The financial position of the 14 central banks and banking unions will be revealed 
from the following table. 

TABLE II.I-FINANCIALPOSITION OFCENTRALBANKSAND BANKING UNIONS 
IN PEPSU DURING THE YEAR ENDING 30 JUNE 1951 

[In lakhs of ru pee~ 1 

It<lDl 

I. Owned funds at the end of the year .......................... . 
1. Paid.up ~hare capital. ....................................... . 
2. Rc~erve and other funds ..................................... . 

II Deposits held at the end of the year ................................ . 

III. Loans held at the end of the year from ...................... . 
1. Co.operative banks .......................................... . 
2. Commercial banks ........................................... . 
3. Government ................................................ . 

IV. Working capital at the end of the year (1+11+111) ......... .. 
V Loans advanced during the year to individuals, banks and societies ..... . 

VI Loans outstanding from individuals, banks and societies as at the end of 
the year ................................................. . 

of which overdue .............................. : ............. . 

ADlount 

9·3 
3·9 
5·4 

18·5 

3·2 
0·7 
0·3 
2·3 

31·0 
10·7 

28·9 
0·8 

(Source: Stati~tical Statement8 relating to the Co·operative Movement in lndia for the year 1950-1) 
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The table 11.1 reveals that owned funds and deposits were the important 
items of working capital of the central financing institutions in the State. Loans 
from co-operative banks formed only 2 per cent and those from commercial banks 
formed only 1 p~r cent of the total working capital which shows that there were 
almost no institutional sources supplying credit to the central banks functioning 
in PEPSU. Loans outstanding from individuals, banks and societies were in the 
neighbourhood of total working capital of the institutions. An interesting feature 
that is revealed from the above table is that loans overdue were only 3 per cent of 
the total loans outstanding. 

It has been stated above that at the end of June 1951 there were 1,012 primary 
agricultural credit societies working in PEPSU. The financial position of these 
societies can be studied from the following table. 

TABLE 11.2-FINANCIAL POSITION OF PRIMARY AGRICULTURAL CREDIT 
SOCIETIES IN PEPSU DURING THE YEAR ENDING JO JUNE 1951 

r In rupees per society 1 

Item 

I. Owned funds at the end of the year ......................... . 
l. Paid.up share capital ........................................ . 
2. Reserve fund ............................................... . 
3. Other funds ................................................ . 

II. Loans held at the end of the year from ...................... . 
l. Provincial or central banks ................................... . 
2. Government ................................................ . 

III. Deposits held at the end of the year ....................... .. 
l. Members ................................................... . 
2. Non-members ... _. _ .................... __ . _ .. ____ ... ______ .. 
3. Societies .. _ ................ _ .. ___ .. _ .................. _ .... . 

IV. Working capital at the end of the year (I + II + III). _ ........... . 

V Loans f1.dvanced to individuals during the year ....................... . 

YI Loans outstanding at the end of the year .......... __ .. _ .. _ ... _ ...... . 
of which overdue .......... _ ... _ . _ .. __ ............... _ ....... . 

Amount 

2,65J 
861 
467 

1,3:!6 

1,259 
1,252 

7 

294 
}95 
88 
11 

4,207 

821 

3,31.1, 
45:! 

(Source: Statistical Statements relatino to the Co-operative Mcn:ement in II/diu for the year 19;30-1) 

11.2 STRUCTURE OF CO-OPERATIVE MOVEMENT IN THE DISTRICT 

As on 30 June 1951 there were two central banks and one co-operative union 
working at the district leveL. The number of other types of institutions in the 
district at the end of the year 1950-1 is given in the table 11.3 on page 87. 

Three central institutions were selected for a detailed study and tlley haye 
been discussed in Section 11.3. The primary credit societies including thrift and 
house building societies had a membership of 9,863 at the end of the year with 
working capital of Rs 17,13,094. The composition of the working capital is 
given in the table 11.4 on page 87. 
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TABLE 1I.1-PRIMARY CO-OPERATIVE INSTITUTIONS 

Type of institution Xumber 

I. Primary Credit Societies .......................... : . . . . . . . . . . . . . . . . . . . 427* 
2. Thrift Co·operative Credit Societies. . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . IS. 
3. House Building Societies. . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . 3 
4. Co·operative Commission Shop. . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . 1 
5. Co.operative Stores. . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . 2 
6. Multi.purpose Co.operative Societies..... .. .. ........ ...... .... ...... .. 6 
7. Better Living Co· operative Societies ............................ " . . . . . . 2 
S. Better Farming Co.operative Societies. . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . 4 
9. Cattle Breeding Co.operative Societies.................... ........ .. ... . S 

10. Collective Farming Co· operative Society ................ _. .. .... .... ... . 1 
ll. Grain Producers Co·operative Association......................... .. .... 1 
12. Grain Dealers Co·operative Associations. . . . .. . . . . . . .. .. .. .. .. .. .. .. .. . . 12 
13. Wholesale Grocers Associations.. .. . . .. .. . . .. .. . . . . .. .. .. .. .. .... . . .. . . 4 
14. Retail Sale Grocers Associations ..... '. . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . 5 

Total number of institutions... . . . . .. . .. . .. . . . . . . . . .. . . . . .. .. .. . . . . .. . . 494 

(Source: A nnual Report of the Assistant Regi,~trar of Co·opemtive Societies, Bhatillda DistTictfor 1950-1) 
• In addition, there were 35 Muslim Credit :Societies and one Muslim Thrift Credit Society which 

though not functioning had not been wound up. . 

TABLE 1I.4-FINANCIAL POSITION OF PRIMARY CO-OPERATIVE SOCIETIES 

Item 

I. Paid· up share capital. ............................................ . 
2, Reserve fund .................................................... . 
3. Deposits of members ............................................. . 
4. Deposits of non·members ......................................... . 
5. Loans held from central co-operative banks ......................... . 
6. Loans held from Bank of Patiala ... , ............................... . 
7. Loans held from societies ......................................... . 
8. Undistributed profits ............................................. . 

Total working capital. ............................................ . 

Amount 
(Rs) 

6,7S,164 
1,99,419 

46,SOS 
39,122 

2,i3,S77 
45,074 

1,161 
4,29,469 

17,11,094 

It would be seen that deposits of both members and non-members stood at a 
very low level. The amount of loans outstanding against members was Rs 13,61,029 
which was 79·4 per cent of the total working capital of these societies. With a 
view to have an idea of the detailed working of such societies, 11 primary credit 
societies were selected and the data collected from them have been discussed in 
Section 11.4. 

Very few of the societies other than primary co-operative credit societies were 
working satisfactorily. Most of them existed only in name and did not undertake 
any business since the time of their registration. 

The 12 grain dealers co-operative associations, functioning in the district were 
organisations of traders and middlemen rather than of producers. It is not fair 
to call these associations as co-operative associations and to have them registered 
under the Co-operative Societies Act. Their model bye-laws were stated to be defec­
tive. Besides, the state of affairs of nine retail and wholesale grocers' associations 
was worse as these had no registered bye-laws, 
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The East Punjab being comparatively better developed in the matter of co-opera­
tives, the rules and regulations adopted in that State were generally adopted in 
PEPSU also. The inspectors of the PEPSU Co-operative Department were sent 
to the East Punjab for training in. co-operative law and practice. The accounts of 
the primary agricultural credit societies in the district were maintained by circle 
or group secretaries. The co-operative societies contributed a small amount to­
wards the expenses of the circle secretaries according to their financial position and 
the turnover of the business. Some societies had part time secretaries who were 
paid a'meagre remuneration. Though the members, desiring to borrow from societies, 
orally intimated their intention to borrow to the managing committee much earlier, 
the application for loan was usually taken on the day of the advance of the loan. 
It was due to this reason that case studies of loans of co-operative societies based on 
records of co-operative societies did not reveal any time-lag between the date of 
application and the date of sanction of the loans. The Survey revealed that the 
maximum borrowing limit for societies and for individual members was not fixed 
in a number of cases. Loans were generally advanced on personal security of the 
borrower and two or three sureties. Instalments for loans were fixed in the bond 
at the time of advancing loans to members. Actual demand was, however, fixed 
at the time of each harvest, taking into account not only the condition of the harvest 
but also the convenience of the members. The loans which were generally advanced 
for short periods became long-term in practice. The societies were generally reluc­
tant to enforce timely recovery of loans. They were also reported to be not keeping 
a regular watch over the actual utilization of loans by their members. The peasan­
try was illiterate and had not imbibed the true spirit of the Co-operative Movement 
for a variety of reasons including lack of sufficient and well trained co-operative 
staff. The system of returnable share was prevalent, the shares paid by the mem­
bers in instalments being returned to them at the end of 10 years and fresh share 
capital formed out of profits. The total share capital of the societies, therefore, 
was small. There was too much dependence on Government staff for day to day 
working. The maximum credit limit fixed for the members was generally low in 
relation to the requirement. It was stated that maximum credit limit fixation 
rules were framed during slump period and were, therefore, not applicable 
during the time of the Survey as the prices of lalld had gone up by 150 per cent 
by then. Loans were made in lump sum and generally on a limited number of 
occasions in a year. The reserve and other funds had been created without making 
any provision for bad debts. The function of the societies was confined to credit and 
the societies did not undertake marketing activities or the distribution of controlled 
commodities. 

11.1 WORKING OF THE SELECTED CENTRAL INSTITUTIONS IN 
THE DISTRICT 

Two central banks, one each at Faridkot and Bhatinda were functioning in 
the district. Besides, there was a co-operative union working at Mansa. Bhatinda 
Central Co-operative Bank was not functioning satisfactorily and data for the year 
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1950-1 were not available. The details about the working of other two institutions 
are given below. 

11.'.1 Faridkot Central Co-operative Bank 
This bank was registered for financing the co-operative societies in Faridkot 

State. In Faridkot State, a very large number of villages had co-operative societies 
and in a few villages there were more than one society. The membership of the 
bank consisted of 265 societies and 172 individuals. Its paid-up capital as on 30 
June 1951 amounted to Rs 94,000, of which Rs 43,000 were contributed by societies 
and Rs 51,000 by individuals. Reserve and other funds amounted to Rs 85,861 
and Rs 22,500 respectively. The working capital was Rs 4,21,756. Loans to 
the extent of Rs 2,57,794 were outstanding as at the end of the year 1950-1; of 
these Rs 53,813 were overdue. Some of the overdues were due from societies with 
muslim members and a large part of these was considered irrecoverable owing to 
migration of muslims to Pakistan. It was expected that part of the dues from 
muslim societies would be realized out of the assets left by the members who migrated 
to Pakistan. The financial position of the bank appeared to be fairly satisfactory. 

11.'.2 Mansa Co-operative Union 
The Mansa Co-operative Union was registered on 11 February 1947. It had 

a membership of 24 societies and 1 individual. The working capital of the union 
was Rs 22,170 which comprised paid-up share capital (Rs 2,500), deposits (Rs 14,145) 
and loans (Rs 5,525). Of the total loan of Rs 11,385 advanced during 1950--1 to 
societies, 43· 8 per cent was advanced to agricultural credit societies and 56·2 per 
cent to non-agricultural societies. No loan was advanced to the individual member. 
The loans outstanding amounted to Rs 11,907 at the end of the year 1950-1. The 
union was a very small institution and could meet the credit requirements of only a 
very small segment of the co-operative sector. 

11.4 WORKI NG OF THE SELECTED PRIMARY AGRICULTURAL CREDIT SOCIETIES 
IN THE DISTRICT 

11.4.1 Financial position of the selected societies 
Four out of eight villages selected in connexion with demand side investigation 

were with co-operative societies. In addition to these, four more villages with 
co-operative societies were selected at random. It was found that the eight villages, 
thus selected for study, had eleven co-operative societies. All these societies were 
agricultural credit societies with unlimited liabilities. Five of these 11 societies 
were in working condition and the remaining six were lying dormant. A dormant 
society was defined as a society which had not issued any loans in 1949-50 and 1950-1 
or reported any other activity at the time of the Survey. It is important to note 
that all the societies in the demand side villages were dormant. It was due to this 
that no borrowings from co-operatives were reported in the General Schedule by 
the rural families in the eight selected villages. Debt owed to co-operatives reported 
by these families was also insignificant at Rs 6 per family out of a total average debt 
of Rs 1,169 from all agencies. The financial position and loan operations of working 
societies are given in the table 11.5 on page 90. 
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TABLE 1I.5-FINANCIAL POSITION AND LOAN OPERATIONS OF WORKING 
SOCIETIES AS ON )0 JUNE 1951 

[In rupees] 

OWl'i'ED FUNDS BORROWED FUNDS 

Xumber 
I Borrow-I 

ings from 
So('it'ty of Paid-up Reserve , Provincial: 

No. members Total share and other Total or central Deposits 

Society No. I .••........ 
Society No.2 ........... 
Society No.3 ........... 
Society No.4 ........... 
Society Xo. 5 ........... 

Total ................. 

Society 
No. 

Work· 
ing 

capital 
(1 + 5) 

1 

127 
30 
35 
15 
47 

154 

Loans 
ad­

vanced 
during 

the 
year to 

indi­
viduals 

--- ---
8 9 

----

Society Xo. 1. 1),918 1,545 
Society No.2. ),917 400 
Society No.3. ),910 -
Society No.4. 5,501 1,480 
Society X o. 5. 18,4)6 5,995 

Total ....... 45,70) 9,410 

capital funds bank or 
Govern-

ment 
2 3 4 5 6 7 ----

1),918 798 13.120 - - -
1,987 2,161 826 950 - 950 
),1)5 2,256 879 775 - 775 
),650 1,920 1,730 1,851 1.852 -

10,46) 5,010 5,453 7,971 5,706 2,267 

)4,15) 11,145 11,008 11,550 7,558 ),991 

Repay­

LOANS OUTSTANI>Il'i'G AT 

THE END OF THE YEAR 

WITH Il'i'DIVIUUALS 
INVESTMENTS 

ments 1----,--------;------. .,---------,-----
by I 

indivi- f Of 
duals Total Of I which 

during out· which bad and 
the stand· overdue doubt-

.year ings ful 

--- --- ---- ---
10 II 12 13 

--- --- --- ---

5,266 10,411 5,288 2,265 
Hi2 7,021 6,527 -

1,018 7,817 - -
1.018 7,1)5 1,951 -
5,352 18,459 I 913 -

11,816
1 

50,855 i 14,679 1,165 

Shares 
and Postal, 

Total dcben- Cash a.nd 
invest. tures of National 

leo-opera· :;aving~ 
ments tive in- Certifi 

stitu- cates 
tions 

--- -IS- -1-6- -14 
--- -----

100 100 -
100 200 -
100 200 -
100 200 -

1,000 500 500 

1,700 1,200 500 

Societies No.5 and No. 1 were the two important societies as regards both 
working capital and loan operations. Although the membership of Society No.1 
was higher as compared to that of Society No.5, Society No.1 had smaller working 
capital and smaller loans advanced to and outstanding with its members. This was 
due to the fact that Society No.1 did not report any borrowed funds either in the 
form of deposits or loan from the Provincial or central bank or Government. The 
maximum borrowing power was not fixed in the case of Society No. 1. Among the 
other societies the maximum borrowing power fixed was the highest in the case of the 
Society No.5 (Rs 6,500), followed by the Society No.2 and Society No.4 with 
Rs 2,000 each. The Society No.3 reported the lowest figure for maximum borrowing 
power, namely Rs 1,700. 
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11.4.2 Loan operations of the selected societies 

The loan operations of the primary agricultural credit societies during 1950-1 
or the latest year for which information was available were studied through a special 
schedule. A total number of 63 loans amounting to Rs 10,314 were disbursed. 
Out of these 63 loans, 46 loans comprising about 74 per cent of the amount disbursed 
were advanced for agricultural purposes. Another 5 per cent of the amount was 
advanced for non-farm business expenditure. The majority of the loans advanced 
were of small size. Out of 63 loans, as many as 53 were of the size' less than Rs 300'. 
Eight loans belonged to the size group of Rs 300' to Rs 500 and two loans to the group 
Rs 500 to Rs 1,000. There was no loan of size exceeding Rs 1,000. Rate of interest 
in respect of all the 63 loans varied in the very narrow margin of 7 13/16 per cent 
to 91 per cent. 'Immovable property' and 'guarantee by third party' were the 
two main types of securities which were given for loans. The amount disbursed 
against each of the two types of securities formed 52 per cent and 38 per cent res­
pectively of the total amount disbursed. All the 63 loans were advanced for a 
period of one year or less. 



CHAPTER 12 

PRIVATE CREDIT AGENCIES 

The extent of finance provided in rural areas by Government and the co-operative 
agency has been discussed in the previous two chapters. It was noticed that the 
extent of finance provided by them was very small. In this chapter we would con­
sider the finance provided by private sources under four heads: (1) moneylenders, 
(2) indigenous bankers, (3) commercial banks and (4) traders. 

12.1 LEGAL STRUCTURE 
12.1.1 Moneylenders 

There was no licensing of moneylenders in Bhatinda district or for that matter 
in the whole of PEPSU. No list of moneylenders could, therefore, be obtained from 
official sources. Local enquiries 'Were made from knowledgeable persons in the 
villages, in the selected marketing centres and in the district headquarters to as­
certain the names of moneylenders. This task, in the case of village moneylenders, 
was facilitated by the data collected for all the families in the selected villages. 

The term 'moneylender' includes both the agriculturist moneylender and the 
professional moneylender including the village bania who use their funds in money­
lending business. It has alread1' been stated in the Chapter on Credit Agencies 
that moneylender was the most important agency for supply of rural credit. Among 
moneylenders, the agriculturist moneylender was more important than his profes­
sional counterpart. 

It has been stated above that there was no licensing of moneylenders and no 
compulsory keeping of accounts in prescribed form. The only Act in operation 
affecting moneylending was the Patiala Relief of Indebtedness Act. Its main 
provisions are given below. 

(1) The Act provides for setting up of Debt Conciliation Boards, 

(2) A person owing Rs 250 or over can apply to be declared insolvent, 

(3) Estates upto Rs 2,000 can be administered without a receiver being 
appointed, 

(4) Interest is to be deemed excessive if it exceeds 7i per cent per annum 
simple interest in the case of secured loans and 12k per cent per annum 
simple interest in the case of unsecured loans, 

(5) The principle of Damdupat is accepted and 

(6) The agricultural debtor may, at any time, deposit in court the money in 
full or part payment of his debts for payment to his creditors and from 
that date the interest on that deposit ceases. 
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A Debt Conciliation Board had been set up in the district. The progress in 
debt conciliation appeared to be slow. 

12.1.2 Indigenous bankers 

Indigenous bankers are those who either deal in hundis or accept deposits or 
perform both the functions. An attempt was made to ascertain the names of 
indigenous bankers with a view to studying their working. In this connexion, 
enquiries were made with the local banks, pleaders, traders and other knowledgeable 
persons which revealed that indigenous banking had decayed in PEPSU and was no 
longer in existence possibly as a result of the competition from commercial banks. 
The commercial banks as is well known are both better lenders and offer greater 
security for deposits as compared to indigenous bankers. 

12.l.l Commercial banks 
After the merger, the state banks which were established to give loans to mer­

chants and agriculturists were amalgamated with the Bank of Patiala. The Bank 
of Patiala had its offices at Mansa, Bhatinda, Raman, Kot Kapura, Faridkot, Goniana, 
J aitu, Maur and Baretta which are important marketing centres in the district. 
The Imperial Bank of India* had an office at Jaitu and towns of Bhatinda and 
Faridkot had a branch each of the Punjab National Bank. There were, thus, 12 
branches of commercial banks in this district. 

The commercial banks in India, as is well known, generally finance trade and 
industry to a larger extent than agriculture. This feature of the working of com­
mercial banks is revealed by the data collected in the Survey in Bhatinda district. 

12.1.4 Traders 
There were 12 important marketing centres, viz., Faridkot, Jaitu, Goniana, 

Kot Kapura, Bhatinda, Maur, Mansa, Budhlada, Baretta, Sangat, Kot-Fattah and 
Raman in the district. Lists of traders and trading agencies at different centres 
were available with the local marketing committees and in the office of the Central 
Marketing Board, Nabha, which issues licences to the traders. All these markets 
are regulated markets under the Patiala Agricultural Produce Markets Act. The 
traders in these markets have formed themselves into associations called the Grain 
Dealers Co-operative Associations which have been referred to in the previous chapter 
on Co-operative Finance. 

12.2 DATA COLLECTED IN THE SURVEY RELATING TO PRIVATE CREDIT 
AGENCIES 

Though there is no generally accepted classification of private agencies supplying 
credit, for the purpose of our analysis, loan transactions of the rural families have 
been classified according to a number of credit agencies. These data threw light 
on a variety of aspects, such as interest rate charged or security demanded, etc., 
of the loan operation of the private credit agencies. There is, however, an important 
limitation in these data. The difficulty of correctly distinguishing between the 
moneylenders, traders and landlords and among moneylenders themselves as between 
agriculturist moneylenders, and their professional counterpart, might have been 

• Now the State Bank of India. 
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considerable for the rural families. It is likely that the classification reported 
by the rural respondent was not correct in a number of cases. 

Apart from the data available on the demand side in respect of some of 
the credit agencies, we have the data collected in the supply side investigations 
through questionnaires issued to them. Information about the mode of operations 
of all traders in agricultural commodities and moneylenders in the selected villages 
and a sample of these agencies from the selected centres and advances by commercial 
banks for agricultural purposes, etc., were obtained through these questionnaires. 
In the case of relatives and landlords no such investigation was made on the' supply' 
side and in the assessment we have to depend on the' demand' side data alone. 

12.3 RELATIVES 

The table below gives an indication of the part played by relatives in providing 
rural ctedit. 

TABLE 12.I-BORROWINGS FROM RELATIV.ES 
r General t;chedule data] 

I Proportion of I Proportion of 
borrowings from 

I 

families report· 
relativ('s to the ing borrowing~ 

Group total borrowings frolll r('latives 

(Per cent) I (Per cent) 
1 I :! 

Big cultivatorS ..................... 20·3 

I 
12·6 

Large cultivators ................... 15·6 10·5 
Medium cultivators ................. 16·3 13·2 
Small cultivators ................... 8·0 7·4 

All cultivators ..................... ]4·2 10·6 
Non·cultivators .................... !J.{j 4·8 

All families .... .................. 13·2 8·5 

Average amount 
borrowed from 
relatives per 

reporting family 

(Rs) 

3 

1,059 

853 
.535 
321 

587 
464 

56l 

Eleven per cent of the cultivators borrowed from this agency, the amount 
borrowed being 14·2 per cent of the total borrowings. As amongst different classes 
of cultivators the percentage of borrowers in the medium class, viz., 13·2 per cent 
was the higher as compared to other classes. The amount borrowed from relatives 
formed 16·3 per cent of the total borrowings in the case of medium cultivator~. 
The amount borrowed from relatives by big cultivators formed 20·3 per cent of their 
total borrowings. The proportion of families borrowing from relatives and the 
average amount borrowed from relatives per reporting family were lower in the case 
of non-cultivators than in the case of cultivators. The average amount borrowed per 
reporting family from relatives, for the district as a whole was Rs 563. 

In the intensive enquiry, the amount borrowed by the selected cultivators, was 
further classified according to various purposes for which the credit agencies 
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advanced loans. A table showing the different purposes for which the credit 
was obtained from relatives by the selected cultivators is given below. 

TABLE 12.2-BORROWINGS FROM RELATIVES FOR DIFFERENT PURPOSES 
Ilnt~n"iv~ ~nquiry data I 

Purpose 

Agricultural 
::ihOl,t-term .......... , ........ , . , .. 
Long,term ..•... " ... ,',.,.,.".,' . 

Non-agricultural 
Hhurt·term, ... , , ... , . , ........ , .. . 
Lung.term .................... , ... , 

Consumption 
Short· term ........... , . , " . , .... ,. 
Long.term .•.. , ... ", .... , .. ,., ... . 

Repayment of old debts .... , .... . 

Other purposes . ........... , ..... 1 

All purposes ............ , ....... ".1 

Average 
borrowings frolU 

relatives 

(Rs) 

12·7 

46·6 

9·4 

9·6 

78·] 

Amuunt borrowed 
for I he purpose 
from the agency 
a" pNcentage of 
the total borrow-

ings for all 
purposes frolll 

the agency 

(Per cent) 

:l 

16·2 

59·5 

12·0 

12·3 

100·0 

Amount borrowed 
for the purpose 
from the agency 
as percentage of 
the total borrow-

ings frolll all 
agencies for the 

same purpose 

(Per cent.) 
3 

18·7 

16·5 

10·3 

6'1 

12·4 

As can be seen from the above, a major portion, i.e., 59·5 per cent of the amount 
borrowed from relatives was for long-term consumption purposes, like construction 
and repairs of residential houses, marriage ceremonies, etc. Borrowings from re­
latives for this purpose formed 16· 5 per cent of the total amount borrowed from 
all agencies for the purpose. Total borrowings from relatives formed 12·4 per 
cent of the total borrowings from all agencies. The amount borrowed from relatives 
for long-term agricultural purposes like purchase of land and purchase of livestock 
formed 16·2 per cent of the total borrowings from them. 

12.4 LANDLORDS 
The landlord in the district as a credit agency appears to have been relatively 

more important to the small cultivator than to other classes of cultivators. This 
can be seen from the table 12.3 on page 96. 

Only 2·8 per cent of the cultivators reported borrowings from this agency and 
the amount borrowed from the agency formed only 5·1 per cent of the total borrow­
ings. The proportion of borrowers in the case of small cultivators was 4· 8 per 
cent, which was higher as compared to other classes. Amount borrowed by small 
cultivators from landlords formed 10 per cent of their total borrowings. About 
46 per cent of the borrowings from landlords were for long-term consumption 
purposes. 
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TABLE 12.l-BORROWINGS FROM LANDLORDS· 
[ General Srhedule data 1 

I 
Proportion of Prop3rtion of I borrowings from families reporting 

Group landlords to the borrowings from 
total borrow ings landlords 

(Pel' cent) (Per cent) 
1 2 

Big cultivators ..................... 0·1 0·4 

Large cultivators ................... 4·1 2·0 
~ledium cultivators ................. 1 3·6 1·8 
Small cultivators ................... 1 10·0 4·8 

I 

All cultivators ....•................ 5·1 2·8 
Non·cultivators .................... J.J·3 8·7 

All families .. .................... 7·2 I 4·9 

• To tenan ts. 

Average amount 
borrowed from 
lancllords per 

reporting family 

(Rs) 

3 

100 

1,173 
848 
615 

798 
384 

516 

Debt owed to landlords by cultivators as reported in the intensive enquiry 
was classified according to type of security offered. As much as 73 per cent of the 
debt was outstanding against immovable property and the remaining debt was out­
standing against personal security. The entire debt reported to have been outstand­
ing against immovable property was outstanding against usufructuary mortgage. 

Interest-rate classification of the borrowings from landlords collected through 
the intensive enquiry, reveals that as much as 46 per cent of the total borrowings 
did not bear any interest at all. However, some landlords did charge as high a 
rate as 18 per cent to 25 per cent. About 34 per cent of the total borrowings from 
landlords carried interest between 18 per cent and 25 per cent per annum. Whether 
the amount advanced free of interest by landlords was really' interest-free' or had 
'strings' attached to it cannot be ascertained from the Survey data. It is possible 
that the landlords might have advanced the loans in view of other considerations 
than interest in cash. 

12.5 VILLAGE AND URBAN MONEYLENDERS AND INDIGENOUS BANKERS 

As stated earlier, data were collected directly from moneylenders in addition 
to the data collected from the rural families through the General Schedule. 

The data collected from the selected moneylenders were presented as for the 
village and urban moneylenders separately. Twenty-six village moneylenders and 
61 urban moneylenders responded to a 'supply questionnaire'. Out of 26 village 
and 61 urban moneylenders, the number of moneylenders who answered the question 
whether they were having occupations other than moneylending, was as many as 
23 in the case of village moneylenders and 54 in the case of urban moneylenders. 
As many as 50 urban moneylenders were reported to have been brokers and com­
mission agents, whereas 20 village moneylenders could be classified as cultivators. 
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Only 7 village moneylenders and 24 urban moneylenders advanced loans of more 
than Rs 1,000. It is interesting to note that there were some moneylenders who 
were reported to be engaged in moneylending business for more than 25 years. 

There was a practice prevalent among the urban moneylenders to advance loans 
to cultivators against crops. However, the village moneylenders did not advance, 
during the year of the Survey, any loans against standing crops, or produce already 
harvested. Out of the 61 urban moneylenders responding to the query, 30 money­
lenders reported to have advanced loans agairult standing crops, and as many as 
59 moneylenders reported that they were advancing loans for which they obtained 
in return the right to market the produce of the borrowers. 

The number of moneylenders who advanced grain loans in this district was 
negligible. In fact, out of the total number of moneylenders investigated, only 
one replied the relevant query in affirmative. This shows that there was probably 
no practice in this district of advancing grain loans by moneylenders. 

Moneylenders were also asked whether they enquired the purposes for which 
loans were required and whether they kept a watch over the actual utilization of 
the loans advanced. All the 26 village moneylenders, and 61 urban moneylenders 
who were investigated, were curious enough to enquire the purposes for which loans 
were required, and most of these moneylenders reported that they kept a watch 
over the actual utilization of the loans borrowed from them. The moneylenders 
said that most of the borrowers repaid the amount borrowed within the stipulated 
time, and very few moneylenders had to resort to litigation for the recovery 
of loans. 

A specially designed questionnaire was sent to such of the moneylenders who 
could be classified as indigenous bankers. For the purpose of the Survey an indi­
genous banker was defined as a moneylender who accepted deposits or dealt III 

hundis. None of the indigenous bankers responded to this questionnaire. 

When a moneylender was particularly co-operative, a study of a sample of 
loans advanced by him during the preceding one year was to be made. In this 
district, it was not possible to make case studies of loans advanced by village money­
lenders. 

12.6 AGRICULTURIST AND PROFESSIONAL MONEYLENDERS 
In the preceding paragraphs we have mainly dealt with the information col­

lected through the' supply questionnaire' issued to village and urban moneylenders. 
Information was also collected through the General Schedule from the rural families 
themselves. Though the data suffer from certain limitations indicated elsewhere 
as regards classification of private credit agencies, they enable us to arrive at broad 
conclusions. 

The table 12.4 on page 98 gives borrowings from agriculturist and professional 
moneylenders separately for different groups of cultivators. 

L 
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TABLE 12.4-BORROWINGS FROM AGRICULTURIST AND PROFESSIONAL 
MONEYLENDERS 

[ General Schedule data] 

AGRICULTURIST MONEYLENDERS PROFESSIONAL MONEYLENDERS 

---

P"ollor- Propor-
tion of Propor- Average tion of Propor- Average Lorrow- tion of borrow- tion of 

iugs from families amount ings from families amount 
Group this borrowing borrowed this borrowing borrowed 

agency to from per agency to from per 

the total this report.ing the total this reporting 

borrow- agency family borrow- agency family 

ings ings 

(Per cent) (Per cent) (Rs) (Per cent) (Per cent) (Rs) 
1 --2- 3 4 5 6 

Big cultivators __ .. __ .. _____ 42·1 17·1 1,633 33·7 22·6 983 

Large cultivat.ors ........... 39·4 20·6 1,099 3.5·0 23·.5 854 
Medium cultivators ......... .5{)·8 27·0 815 24·0 23·4 445 
Small cultivators ........... 62·4 28·4 654 14·2 10·3 413 

All cultivators. _ . _ ......... 48·6 2.5·4 831 26·4 19·4 592 
Non-cultivators ............ 61·8 38·5 373 10·6 7·0 351 

All families ...... ........ 51·6 30·1 622 228 15·0 552 

These are the only two important agencies, as revealed by the Survey data, 
providing credit to the rural families_ About 25 per cent of the cultivators resorted 
to borrowings from agriculturist moneylenders. As much as 49 per cent of the 
amount borrowed by cultivators was from these creditors. The non-cultivators 
also resorted to borrowings mainly from agriculturist moneylenders; 39 per cent 
of the non-cultivators borrowed from this agency and 62 per cent of the total amount 
borrowed by non-cultivators was from this source. Thus, agriculturist money­
lenders as a source of rural credit were predominant in the district. Professional 
moneylenders supplied 26· 4 per cent of the borrowings of cultivating families and 
22· 8 per cent of the borrowings of all rural families. 

We, now, proceed to discuss purpose-wise details of borrowings from agriculturist 
and professional moneylenders as obtained through the intensive enquiry. The 
data are contained in the table 12.5 on page 99. 

Most of the borrowings from agriculturist and professional moneylenders were 
for long-term consumption purposes and repayment of old debts. Both these 
agencies together accounted for 77 ·1 per cent of the total borrowings from all agencies 
for long-term consumption purposes and 89· 7 per cent for repayment of old debts. 
Even for obtaining loan for short-term and long-term agricultural purposes the two 
agencies were quite important as these accounted for 73· 2 per cent of total borrowings 
from all agencies in the case of short-term agricultural purposes and 66·0 per cent 
in the case of long-term agricultural purposes. The extent of borrowings for these 



PRIVATE CREDIT AGENCIES 99 

two purposes was, however, eonRiderably low as compared to total borrowings in 
the case of both agriculturist and professional moneylenders. 

TABLE 12.S-BORROWINGS FROM AGRICULTURIST AND PROFESSIONAL 
MONEYLENDERS FOR DIFFERENT PURPOSES 

-- ------------ --------- - ----_.- ------

I AORI('\'LTI'RIST MOXEYLEXIH~RS \ !'ROn;SSIiIX.H. ~!oXE\,I.E);DF.RS 

Amount Amount Amount Amount 
borrowl·d horrmn-d borrowed borrowed 
fur the for the for the for the 
purpo"1l (lIl1'po~e purpose purpose 

Average from the frolll the 
A"era/<:e 

f!'Olll th!' frolll I he 

Purpose amount 
.ng(,lle), as ag'mcy a~ Rillount agen",), n" nw'rH'Y"S 

borrowed 
pl'reent. pI'n'enl· borrowf'(1 pf'TC'"n t· Pf'rI'Pllt. 

age of till' agc of the age of til!' agl' of Ihe 
(WI' total bur· tUlal bor· p"r lotal bor· tolal bor· f(\llIily 

rowing:i rowinJ!:~ 
f"mily rowings rowing. 

for IllI from all for all from all 
("lr I'O"CR agencies purpo."H ngl'neies 
from the for the from the for t.he 

(Rs) 
a.gency purpose (RA) agcney purpose 

I 
2 

----
I 3 4 5 6 

----- ---- ----

Agricultural 
~hort·term ................ 1· 2 0·3 35·9 1·3 1·0 37·3 
Long·term ................. 26·7 6·9 39·2 lR·2 14·2 26·8 

Non-agricultural 
:Short.·term .•.•... , ........ - - - 1·9 1·5 100·0 
Long.term ..•.............. - - - - - -

Consumption 
~hort·term ................ Iii 0 3·.'1 .50· 7 '12·2 .'1· .) 41· 4 
Long.lerm ................. 168·7 43·9 59·7 4!J ·1 3S·:! 17·4 

Repayment of old debts .. 68·5 17·8 75·1 13·4 10·4 14·6 

Other purposes .......... 104·6 27·2 67·0 32·3 2,5,2 20·7 

All purposes .....•........ 384-7 100·0 60·8 128·4 100·0 20·3 

12.7 CULTIVATOR AS A LENDER 

There is evidence to show that part of the finance obtained by cultivators was 
obtained from within the cultivator group itself, i.e., from the richer among the 
cultivators. The cultivator as a lender would seem to have occupied an 
important place in the rural credit structure in the district as 20 out of 26 village 
moneylenders were cultivators the~elves. 

Further 38·8 per cent of the cultivating families reported dues receivable from 
others and the average dues receivable per reporting family was Rs 3,019. It is, 
however, mainly the large cultivators who reported dues; nearly 66 per cent of the 
dues were reported by the large cultivators. Among them, the big cultivators, 
who formed the first 10 per cent of the cultivators, accounted for nearly 36 per cent 
of the dues. 
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12.8 TRADERS AND COMMISSION AGENTS 

According to the General Schedule data, the proportion of cultivators who 
borrowed from traders and commission agents was 6· 4 per cent and the amount 
borrowed from them formed only 4· 3 per cent of the total amount borrowed by 
eultivators. Almost all classes of cultivators reported borrowings from this agency. 

12.9 COMMERCIAL BANKS 

The credit provided by this agency to cultivators and non-cultivators was 
negligible. Whatever little credit was provided to cultivators was given to large 
cultivators. 



CHAPTER 13 

CONCLUDING REMARKS 

The t:conomy of Bhatinda district is essentially agricultural inasmuch as 
77·4 per cent of the population depend on agriculture for their livelihood. Area 
under cultivation comprised 72 per cent of the total area of the district. The net 
area under irrigation was about 56 per cent of the net area sown and almost the 
entire area was under canal irrigation. The average rainfall of the district was 
very low and even that was mostly irregular and not well distributed over the 
district. Nearly 74 per cent of the area sown was under food crops, the important 
food crops of the district being gram, wheat and bajra. Cotton and oilseeds were 
the important cash crops of the district. 

There was considerable influx of displaced persons in the district just before the 
Survey year which had cons:derably disrupted the economy of the district. The 
year of the Survey for this district was an year of stresses and strains. To a large 
extent these are reflected in the various results obtained in the Survey. Average 
size of borrowings per cultivating family was as high as Rs 436, out of which Rs 328 
or 75· 4 per cent were taken for non-agricultural purposes. Some of the expenditure 
incurred in the settlement of persons migrated at the time of the Partition might 
figure significantly in the borrowings and indebtedness aspects of rural families in 
the district. A significant part of such borrowings could not be repaid mainly 
because of the very situation which had arisen after the Partition. This is revealed 
by a low level of repayment during the year at Rs 161 per cultivating family. It is 
this higher level of borrowings and lower level of repayment which has further added 
to the debt burden of the cultivators of this district. Growth of debt during the 
year was seen to be as high as 25 per cent in the case of cultivators. 

13.1 DEBT, BORROWINGS AND REPAYMENTS 
Nearly 64 per cent of the cultivators and 74 per cent of the non-cultivators were 

found to be indebted. The debt per family was Rs 1,363 among cultivators and 
Rs 822 among non-cultivators. The debt per indebted cultivating family was 
Rs 2,142. It is thus seen that a large percentage of the families were in debt and 
that the debt per indebted family was very high. The average growth of debt per 
family among cultivators was Rs 275 and among non-cultivators Rs 178, the per­
centage growth being 25·2 and 27·7 respectively. Though the burden of debt 
on the cultivators was very heavy in absolute terms it was small in relation to 
their assets. The intensive enquiry data revealed that for upper and lower strata 
cultivators, the debt assets ratio was 7 per cent and 6 per cent respectively which 
is low. Nearly 79 per cent of the assets of the cultivators, according to the enquiry, 
were in the form of owned land. Buildings as assets of cultivator were of the order 
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of 16 per cent of the total assets. It is important to mention here that nearly 36 
per cent of debt of the selected cultivators was outstanding for more than 10 years. 
Forty-nine per cent ·of the cultivators were reported to have borrowed during the 
Survey year, and the average borrowing per family was Rs 436 for cultivators and 
Rs 233 for non-cultivators. Purpose-wise analysis of borrowings revealed that 
nearly 51 per cent of the borrowings of cultivators were for family expenditure and 
only 23 per cent of the borrowings were for capital expenditure in agriculture . 

. The repayment performance in the district was poor during the year of the 
Survey; the average repayments reported per family was of the order of Rs 161 for 
cultivators and Rs 55 for non-cultivators. 

Il.2 EXPENDITURE AND SOURCE OF FINANCE 

Capital expenditure in agriculture was Rs 317 per cultivating family and non­
farm business expenditure, Rs 24 per cultivating family. Family expenditure, 
excluding expenditure on consumption items, was high at Rs 820 per cultivating 
family. Other expenditure comprising repayment of old debts and financial 
investment expenditure accounted for Rs 165 per cultivating family. Most of the 
expenditure was met out of current income and past savings. The source next in 
the order of importance was borrowing; the expenditure met out of borrowings 
was Rs 409 per cultivating family. 

Of the various items of capital expenditure in agriculture, purchase of livestock 
and purchase of implements, machinery and transport equipment, were the two 
important items. Items which were important in the case of family expenditure 
were marriage ceremonies (Rs 373 _per cultivating family) and purchase of durable 
consumer goods (Rs 281 per cultivating family). 

This district reports a very high rate of farm expenditure, the total expenditure 
per family being Rs 1,175. The data reveal that cash expenditure incurred on 
various items offarm operations was Rs 492 per family, whereas the kind expenditure 
was Rs 684 per family. As regards the cash receipts of the cultivators also this 
district was found to have reported high cash receipts, the upper strata and the 
lower strata cultivators reporting Rs 2,031 and Rs 1,173 per family respectively. 
Sale of crops and fodder contributed nearly 94 per cent and 82 per cent, respectively, 
towards the cash receipts of the upper and lower strata cultivators. 

Il.l INVESTMENT - DISINVESTMENT 

Average investment and disinvestment of the cultivators in the district were 
of the order of Rs 506 and Rs 535, respectively, resulting in a net disinvestment of 
Rs 29 per family. Capital trallBactiollB of the year resulted in a net deficit for every 
group of families. Thus, the borrowings and sale of assets were not compensated 
by the corresponding investments and repayments. However, if expenditure on 
construction and repairs of residential houses and other buildings was also taken into 
account, which was more or less an investment item, there was a change in the picture 
and there was a net investment of Rs 25 per cultivating family. 
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11.4 CREDIT AGENCIES 

Of the rural credit agencies, agriculturist moneylenders played the most signi­
ficant part and nearly 49 per cent of the total borrowings by cultivators were from 
this agency alone. The professional moneylenders provided another 26 per cent 
of the total borrowings. Government as a supplier of credit played a very minor 
role and the borrowings from Government by the cultivators were only O' 4 per cent 
of the total borrowings. No borrowings were reported from co-operatives. This 
may probably be due to the fact that there was not a single co-operative society 
working satisfactorily in the eight villages selected for the demand side investigation. 
The four societies existing in four of the eight selected villages were lying dormant. 
Even with regard to outstanding debt, nearly 48 per cent of the cultivators' debt 
was owed to agriculturist moneylenders. The proportion of debt of cultivators bor­
rowed from traders and comm:ssion agents was 1· 2 per cent. This shows relatively 
high position occupied by the agriculturist moneylenders in providing the credit 
required by the cultivating families. 

11.5 GOVERNMENT FINANCE 
The Government finance was available in this district under (I) the Land Im­

provement Loans Act, 1883, (2) the Agriculturists' Loans Act, 1884, (3) the Grow 
More Food campaign and (4) the Rehabilitation Schemes for displaced persons. No 
loans were advanced during the Survey year under the first two schemes. Under 
the Grow More Food campaign loans amounting to Rs 1 . 17 lakhs were sanctioned 
to only 16 persons for the purchase of seed, manure and fodder. Under this cam­
paign cash subsidy was granted for well-digging and other irrigational purposes to 
276 persons to the extent of Rs 2·56 lakhs. Under the Rehabilitation Schemes 
Rs :3. 05 lakhs were sanctioned for 387 persons out of which Rs 2·20 lakhs were for 
the purchase of draught animals and the remaining amount of Rs 0 . 85 lakh for 
construction and repairs of houses (Rs O· 69 lakh) and purchase of implements 
(Rs 0·161akh). 

11.6 CO·OPERATIVE FINANCE 
In some of the integrated States of PEPSU the Co-operative Movement had 

made some progress whereas in others the Movement either did not exist or was 
plodding along in a leisurely manner. There was no apex or land mortgage bank 
in the State. In the absence of an apex bank, the central institutions had no agency 
to finance them. Absence of land mortgage banks in the whole of PEPSU had 
deprived the cultivators of the much needed finance for land improvement and 
redemption of old debts. There were three central financing institutions in the 
district, two central banks, one each at Faridkot and Bhatinda and one co-operative 
union at Mansa. Out of these three institutions those at Faridkot and Mansa were 
working satisfactorily and had advanced Rs 93,279 and Rs 11,385 respectively to 
both society and individual members during the year 1950-1. 

11.7 PRIVATE CREDIT AGENCIES 
As regards private credit agencies, moneylenders (both urban and rural), 

relatives and landlords (in the case of their tenants) were the main agencies available 
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for supplying rural credit. Indigenous banking had decayed in PEPSU and was no 
longer in existence p08sibly as a result of the competition from commercial banks. 
The traders in the district advanced loans to those producers who brought their 
produce to them for sale. The commercial banks, as expected, financed trade 
and industry to a. larger extent than agriculture. 
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